CENTRAL EDMINISTRAIIVE TRIBUNAL
- BANGALORE BENCH

Second Floor,

Commercial - Complex,
Indiranagar,
Bangalore-38.

Dated.‘) 7 JA N 1994

~-——-——~----—————------— SO S - = - - = G T e A e ———--..-c—--——

APPLICANTS:-Sri.c.R.Rangadhamaiéh and Others

v/s

RESPONDENTS : - ‘The Chairmah,Bailway Board and Others.

1, Sri.K.Subba Rao, Advocate No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor Gandhlnagar Bangalore-9.

2, Sri.R.Bhaskaran,Advocate,No. 40/2083,Elamkulam Road
Kaloor, Koch1-682017.

3. Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road,

Karikkamuri, Koch1-682011.

4, Sri.Vijaynarayan, 3-C ELDORADO 112 Nungambakkam ngh Road
‘ Madras-600 034,

5. Chairmaen,Railway Board,Rail Bhavan,New Delhi.

€. The Secretary,Ministry of Railway,Rail Bhaven,New Delhi.

7. The Beneral Manager,Southern Railways, Park Town,Madras-3.

8.  The Chief Personnel Offlcer Southern Railways,Fark Town,
Madras-3. : _

9. " The Divisional Railway Manager, Southern Railways,Mysore.

1C. The Senior Divisional Personnel Officer,Southern Rsilways,

' Palghat, Kerala. :

1l. The DlVlSlonal Personnel Officer,Southern Rallways,

' Madurai Division,Madurai.

12. The Divisional Superintendent,Southern Rallways,
Divisional Office,Palghat,Kerala. _

13. The Divisional Railway Manager,Southern Railway,Bangalore. .

14. Sri.K.R.D.Karanth, Advocate,32 Mangalanager,Sankey Road Cross,
Bangalore-54.

15. Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs,
R.V.Road,Opp:Bangalore Hospital,Bangalore-4.
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SUBJECT:=- Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore. .
X=X X=X
Please find enclosed herewith a copy of the ORDEH
pbssed by this Tribunal in the above mentioned applications

on - 16th Day of December,1993, for further necessary action.

Q g\m&\m

’?_V/ DEPUTY REGlSTHAn(J)
JUDICIAL BRANCHuﬁ.

-

gm*



2.

5.

6.

ey

\'4

N,

2 ReHIG b

~
g
o
-
: 2
s
(o]

N

“.

. CENTRAL DN INISTRAT IVE TRIBUNAL
" BANGALORE BENCH .

0.h, NDS. 395 t0.403/91 57‘90'416/90 320/92
293 92, 377/92 and 44 to ao; <

THURSDAY THIS THE 16TH DAY DF DECENBER 1993

SHRI JUSTICE V,S.MALIMATH coes CHﬁxﬁmay(J) |
SHRI JUSTICE P.K.SHYAMSUNDAR ... VIGE CHAIRMAN(J)
_SHRT V. RAMKKR ISHNEN " euss MEMBER(K)

Sri C.R:Réngadhamaish,
$/0 Sri Rangeish,

aged about 68 years,
Retired Guard-A Specisl,
Chikkabidre,

‘Chlkkanarsyakanahalll Taluk.

Sri K.V.Sreekantiah,

'8/0 Sri K.V.Subramanyaiah,

aged sbout 69 years,
Retired Guard-k Specizl,
Ch-70,6th Naln,Sardsuethlpuram;

'Nysorb 9,

Sri M N.NaT ayana Setty,
$/0 Sri K.Muniswamaish,
Retired Suard-A Sp901al

. 2003/2, Rajkemal Street

Mysore - 1

Sri B,3J. Nagaranalah

S/0 Sri Jeyapala ‘Nayznaer,
Retired Guard-P Special,

158, Shankaranzgar,
J.B.Kaval, Bangalore-560 022

Srl K.Seshedri, $/0 Sri- Krlshna
8hatta, aged about 69 years,
Retired Guard-h Special,

92, Lakshmipuram, Arsikere. -

Sri M. Channabasavelah, :

$/0 Sri Madeppa,2ged-about 69 years,

Retired Guard-f Special, :

et ol Main Road, 6th Cross, ‘ ’
STy Bangclore - 21 » .

/,/u’\

Sg":?‘i@K.\l\.ﬁva sachar,
S70°Sri A.Yabkataremacher,

8 Ed%abou t.i’yeers,A
Rétited.Gldnf-¢ Speciel,
t@@qﬂﬁ‘ﬁ fafilel Road
Jayenrgag .‘ten51on, - ' o .
o dbn - 577 201 esses Applicants

Contd. /-
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Sri-Shivasuamy, $/o0 Sri T,
Burgachaleam Pillet, eged
about 69 years, Retired
Driver-k peclel, 44, II

- Maln, Medes Block, New .

Bamkoo Bezar, Mysore-21

A

- Sri J.N.Pharoah, S/o Sri W.r.

Pharoah, Retired Oriver-R

- Speciel, 2355, I Mein, II

Cross, K.G.Koppal, Chamaroda~
-puram, Mysore,

Sri R.J.Mghadevan,

5/o R.Jayarem,

aged about 67 yeers,

Guard 'h! Special (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Srizempurem,
Bengalore ~ 560 021 '

/ . -
Sri R,Shiveleh,
Retired 8uerd .
and residing et No,1153,
'Sri Ranga', II Main Road,
S.N:Colony, Yeshwanthpur,

i¢ Spectal,

“‘Bangalore - 560 022,

Sri Papanne,

$/o Nethavedu,

aged about 63 years,

Oriver Passenger MR448,
Southern Reiluay,

Bangalpre City(Retired)
No.5/18, Backside of

Munisuara Temple, . :
Bhuvenesuarinegar, Magadi Road,
Bangalore ~ 23, )

Sri Ghouse Mohideen
§/o bzeen Mohideen,
aged ebout 63 years,
Driver Pessenger MR 238,

Retired) C/o Noor Mohemee,
0.73/9,. Railuay Quarters,

gputhern Railway,Bangalore City,.

-?eguant apur, B;ngalpre - 22.

l
Sri O.John Feter,
S/o Doraisuamy,
aged about 58 years,
Briver Goods MR 612,
Salthern Railuway,
Yeswanthapur (Retired)
No/62, IIT Cross, I Sfage,

f{Lﬂkﬂipuram, Bangelore ~ 2%,

Applicents 1 to 9 in '
0.FeNos.395 to 403/91

Applicent 11 in

R 5e BB A el L S

Rpplicant‘&ﬂ

No,57/90

No,416/90

in_U.A. :

OeR,
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15.75ri Nanlckam, PR
5/0 Laksmenapps, " -\
- aged .about 60 years, . '
“Driver Passenger MR 414, .
. Southsrn Ralany krsikers,' :
(Retired), No.286/h ‘8th Eross,
Eangalore - 560 l21..

16 NaraYana

L 8/s NyatﬁaVadu,
aged arout 72 years, o
Shunter MR 27&," =

(Ret{red) No.53 G/o Namaz Store.
12th Cross Magedl ‘Roed, -
Bangalore - 23,

. 1%}5ri M.S husainathan,
'S/0 Marisvamy,
-aged akout 62 ycars.
“Brivet Passengex MR 475,
" Southern Railuaz Yeleghanka,
(Retired)C/o B.keJoseph,
45/k 01d Railuay Quarters,
Yeswanthapur, Bangalore ~ 22,

?kasri Stddalan, S/o Siddaieh Gouda,
. mged 62 ygars; Biecel hssistant .
fIR 523, Southern Railuay
Bano?lar City, Rotxr?d3
No.58, I Cross, 3rd-Mein Road,

1% Sri Kedirvelu CRey
S/o C.S.Remalingam,:
aged about 58 years,
Goods Briver MR €24,
Ssuthern Railuway, Herihar,
(Retired), No.32/2, I Main Road
. I Cross, Uklipurem,
. Bangalore - 21.'

7% Sri Gulam Dasteagir,
B S/o Md.Ghouse, :

aged about €9 -years,

Shunter R 597, Southern Railuay,

—oYosuanthapur (Retires) No,3,;

ey ¢5’€ar Building, Pharga flohallay
' Gv)uﬂ’\Déoiﬁenlnagpr; G1d Madrss Road,
anﬁéfere - SGQ I1é.

N ©
5 &%Sri ¥sdill Vaheed, © .
Q@aﬁs O égﬁineef aged 67 years,
L ﬂ?x% S’hun}%ex}.’ MR 535, Scuthern Reilway,
\ T Bangalore Cantcnmeni(Retired)
‘ \“v~ﬂ~Nbﬂ1ﬁ*”th Cross, L-5, . %
N BA”G§h6§¥finagax, Indiraneger,
W~~~’"'Br=maalm:e - 38,

W/

. Bangelors City, Sauthexn RaJlucy,

?Ramacgandrapuram, Bangalorp - 21.

4 <APPLICANTS,

>e .Cont.‘; /"
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22'. : 31‘5. D.:]Ohﬂn . L - o
S/o N¢David Pillaly, - E (S
 aged asbout 66 yeebs, o
- Mgsistant Guaerd/EMT 1303, o ) -
Southern Reiluay, iBangelore ‘ .

{Retired), C/o Carpenter Supremeny, . ;
12th Cross, Magedi Road) '
Bangalore = 23,;.3 o .

23, = Sri-Shaeik Fekruddaen Eggmaf,
' §/0 Mohemmad Khasfm Sekli,
agad about 63 Kégns, -

Railuay Guard A-ER 5272,

‘Southerh Ralluay, #Arsikere, ‘ \
(Retired); Mandipet, . '
Arsikere = 573 108,

" Haséan Distilctsy *

24, Srdl KiGoKeishpemufthy,
8/0 KiGundeppa, &
- aget ebout 60 Yyeaxs,
~ Southern Reiluway, tArsikere,
i.(Retired),“No.ﬁ&,{Yér:atpafBlock,
Laxmipur, #rsikere - 573 103,

25, Sri D.EJhnthony, & ‘
~ 8/c Enneslappa, afed about 63
_ gears, Bast, Guard EE 1317,
outhern Ralluay, Baigalozs Clty, .
(Retired), No.208; EWS, 5th Meim,
Kengeri Satelllte Toun, ‘

Bangalore = €0."

2%+ Sri NuVsfinenda Rad,
- -8/o NyVenkoba Rao,
"aged about®9 years,
Firemen A.~ MR 549,
Southern Raeiluay, §him09a Town,
(Retired),No,121, 17 Cross,
¢ . Behind S.¥.0ffice, Ashoknager,
Shimoge Touwns '

27\353;1_M§Nen1; 4 : _
‘f5£o Mottal, aged ebout
2. years, Shunter MR-€72,
‘Southern Railvay, .
Baiyappanahalli{Retixeday
Ramaswamypalya, MeSeNagar, «
Kemmenehalll Main Road, : -
. Bangalore = 33 : . T

2%, 5ri Maxman, $/0 Murugesh, ‘ L ;
- | - aged awout GSj QaT 8y : ' L i g
Driver Goods MR 410, | ; v L
‘Southern Railuay, '

Yeswarithepur (Retired),

',303225 1 Cross, Bhasyemnagar, _ ~

riraﬂpuram, Bengalore =~ 21, ‘.‘,ﬂP@LIEﬂNTS

W . x’iE@xntdu/-
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;Sr’ Rnneiah I
'8/0 Uenkataramanappe,

eged sbout 63 years,

.Driver Passenger MR 721, '

- Southern Reiluay, Shimoga Toun,
~ Retired, No.209/41 Rackamma

_ Building, Main Road

30, -

YesuanthapUr, Bangalore—22

Sri Syed kbbas,

S/o Syrd Bastagir,

aged about 69 yeers,

Southerh Railway, Bangelore City,
(Retired), No,4%1, I.Cross,

II Main, ﬁatharayanapura,

{Near Subramya Naaajid)

'Bangelote ~ 26;

3.

Sri Akdul Rahim,
S/o Md.Bekshi,

‘aged about 62 yesrs,

Shunter MR 349, Southern Ralluay,
Bangalore Clty («etlrcc), '
Ko.22/, 11-A Cross,

-‘Hoshalli Mein Road,

‘32,

33,

Patharayanapura ‘
Bahgalore - 2€.

Sri K.M.Pavooni,

S/o K.V.Fatheu,

eqged akout 66 veers,

Briver Goods MR 701,

Southern Reiluay, Yesuanthapur,
(Retired), No,5%7, 7th Cross,
K.N.Extension, \eBUanthapur,
Bangalore - 22,

Sri 8, Gangadharaiah,
s/o B.Siddaiaﬂ,

-sged about 62 yemrs; .
" Guard A=Spl, &MT 428,

Southern Railvay, Rrsikera,
{(Ret{red), Nc.Vasanthe Nilaya,
near Sadana Talkies, Bshind -

. Fump ‘House, Arsikere,

A

1:571 G. Ramgeuamy,

= 5/oh.Govingaraju,

" adéd Rpout €4_yeers,
I

ﬂa}iﬁﬁ rd EMT 743,

: oufhégh Rai uay, Ban alore City,

5&§Reti el Nc.264 k¢ Reliuny Qtrs’
ARG thern Railmay,lﬂangalote-ZS.

c).é’

ﬁ“%miri_ﬂ)Kd sran, S/o T.hmbu,

d-gbut. B9 years, Mail "Guerd
Téé, S.Railuay, Bangalore City,

. Ban
\‘_‘JER'{tireé), N001C4' 6th (\1&in\

"II Cro Shankarnagar. Yeauanéhaour P.D :
iest BRNE T NS i . ...Appgrcawns

o

«Bangdore :'- 22
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%, 'Sri.M,Nageraj, 7 o _ :
© 8/o Mupiswvemy Neldu, - . _ : - - &
L ~ aged -akaut 60 ysars, - ° | ‘ ;
j ‘ Oriver Goods MR 436, o
‘ : Southern Reiluay, Bangelore City, .
(Retired), No.6®,° Kothandaremapuram, o . i
Velyalikaval, 12-A Cross, - , ‘ - _ b
Bangealore ~ 3, - : :
37, Sri G,Gopel,-
$/o Gangen, , .
- Aged aiout 8 yeare, - . S o
HE Briver Googs MR 599, ' ,
~ Southern RaiAUag, Yeswanthepur,
(Retired), C/o «Chekrevarthy,
No.42/D, Railuay Qtra,
Baiyappanahalld,
Bangalore -~ 38,

..3¢, Sri Khudus,

‘ S/o Hus®ain.Sal
aged ebout 6F years,
Driver Fassangsr MR 112, :
Southern Reiluay, Bangslcre City,
(Retired), Nu.4E&9, 10th Cross,
Mathikere Main Road, ' »
Yesuanthapur, Pargalcore-22.

39, Sri Meyanna, .
"~ S/o liayanna. Gouda,
aged ehout-71 years,
“ Shunter MR 254, - -
Southern Reiluay, Bangelore City,
(Retired), No.40, 7th Cross,
_ . Gayathrinegar, S-irampuram,
| Bangalore~21, ‘

40. Sri Gurusiddaien, S,
$/o Siddeppa,
aged. about 68 ‘ears,
Driver Passenger MR 393,
Southern Railuway, Shimoga Touwn,
(Retired), Attn Guddekaval
Hosur Jsvagal Fost, Arsikere -
Taluk, Hassan District,. ‘ o

41, Sri Mohamed Hussain,
. S/o Mohamed Eudensab,
; aged about 6€ years,
: Shunter MR 6¢1, -
i : Southern Railwav, Hariher,
- (Retired), Emeravethi Poct,
Herihar Taluk, Harihar,'

42, " Sri T,Duggen,
' 8/0 R.E.Buggei,
aged about 65 years,
Driver Passenger MR §7, o
*/’ ‘Southern Railuay, Bangelore .City = o
’ . _A - oo_qcontd'/- '




43, .

44,

45;'

jlresidlng at 'Nunikaleppa Gardeh,* o
. Ramaswamy Palayam, - o
~Khemmnanehalll Main ?oad

I T TR e R N e Ry

2nd Crosa, Bangalore-SS.

8r1 John. Ross, S/o. Noeh,
- aged sbout 62 years,

Driver Passenger MR 359,

-Southern Railuey, Bahgalo*e City,
{Retired), No.BE0, HMT lav~ut,
~behind Chcudesuari Temple, ‘

_ Nathike;e, Senqclore~ be

Sri E Hussey, '8/0 Lilliam nlssey,
eged about 64 yeers, :
Driver Passenger, MR 193, -
Southern. Reilusy, Bangslore City,
(Retired), No,S, 7th Cross,
Suhedarpaiy Yesuanthapur,
Bangalore-zz : ,

Sri B,Jayaram Singh,
S8/o Nareyan Singh,
aged about*63 years,

- Driver- Passenger MR_EM1,

Southern Ralluay, Shlmoge Town,
(Retired), No, 1831 111 Cross,

- Rathan. S;ngh La.e, Naﬁdi Mobal]a,\

. Nysore - 70 021.

46,

47,

‘ Sri Puruth; Rac, -
~ 8/0 Neelakante Rao,

aged mbout 64 years,

" BPriver Passenger MR- 422,

Southern Railway, Bangalore City,.
(Retired), No,23, T Main Road, .-
Gundu Nuneesuara Temple Street,
Matadhahelli, Bangelore-zz

Sri Mohamed Basha, - - .

 S/o Kbdulla Seb, ' |
-aged about 67 yeers sl A '
Shunter ‘MR 423, Southern Ralluay,

Harihar, (Retired), No,351, -

~ II Cross, Gendhinagar,

Harihar, :

Railuey, Bangalore Dity,
) No 6/2 SUjderem Reddy

bﬁut 72 years,

\§§Q$§E§Q;2“Goods, Southerﬁ Ralluay:

Ewﬁanthapur, (Retirec) -

¢ JAPPLICANTS
.pContd./v
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t/o Cnaterine M, R 5
Ghanajyothi” High School, )

- |Nos61/1, IV-N Block, . -

51 s

52,

53.

54,

Rajajinagar,
Bangalore - 10,

!Sri Rangaieh;
S/o0 Rangasuemy,

'.aged about 68 years, (-

Driver Passenger MR 16C

Southarn Reiluay, Banqa{nxc ity
(Ret*red)! No.27, Chic Beecuer

Roed Cross, Shivejinesger;:
Bangalore-51,

Sri Ethirajan, $/o0 R,Chamundd,
aged about-65 years, i
Southern Railuay, Mysors
(Retired), Driver Passenger,
MR 378, No 1389, III Crcss,
‘Kaki Road Nand Mohedla,
]Nysore-21.

Sri A.Xevier, S/o S.Enthony,
sged sbout G2 yesrs,
Driver Passenger 'R 633,
Southern Railuay, hr31Kere
(Retired),Nc,52/2/ Behind
St. Narrys Lhurch, Lrsike“e«103.
|
Sri Linga, $/o Karbasappe,
aged about 67 yeers,. :
Shunter MR 253,
Southern Reiluay, Harihar,
(Retired),C/o Kurvethi L’nge,

-RmrpVathi Post, Harihar.

’Sri Revaneppa,

S/o Siddappa, aged about E3 years,
Fireman First ML 1129,

- Southern Railuay, ravinhaz,

55,

(Retired}, C/o Revaneppa,
Challageri Mallikarjuna Extension,
Rmravathi Post Hariha=,

Sri k.,Ethieraj,

© §/0 Rbbalah Sunder Ra 4

S56.

aged about 73 years,

Briver Mail "R 5, -

Sou thern Raier_ ﬁBDOQ.LDI" City, “:
(Retired), C/o E.Sridher B

No. 343 Rdiany Ctrs,.” iNF » S
Bangalore - 23, co : E

"L
. =,

Smt,Kamale Bal Piroji Rac Keule, o e
B/0 late PirojilReojehonen, _ CoBEe L LT
aqed about .5iyears, ‘ o
Dpioée: Padsenger R’ 433,

Southern Railuay Aruikera, o - 4 .
. No, 223, €1d Rms Roed, Rreilere. . ...APPLICANTS‘

X Contd /"‘

.J,,,W, }!%aim%:im—r 5\,:‘35&.,‘;;,#:%7\.;. it omy AT e e w_,,-s‘:‘#,r_; ‘.»._-_.-;.-;,,g-@:g‘ng;,. -w-%&wﬁw

ASwrdant .



PP

N 57“

.59,

-1 IS
61%

62 .

-Kalyan Mantap, Nohankumar Negar,

mt R- himabi it o
W,/c Late C, Fazalur Rahaman,
aged about 45 years;— - -
Shunter MR 592,

Southern Rail”aY;“YBsuanthepur,'%”{

No.11, 4th Cross, Behind Yeremma~
Yesuanthapur, Bangalore-22.'

Smt,Sharadamma,

"W/o lete S Ganesban, o
aged akoui 52 years, u‘uﬂtﬁr Mn%a.,
‘Southern Railway, Yesuanthapur, =

No.5, I Cross, Mohawnume*nauar,

'Yesuanthapur, Banga]o;e-zz.

Smt, Sufia Khatun,

‘¥/o lete Anuar,

aged akout 53 years,
Dissel Asst. MR

‘Southern Railuay, Be Qalore Pﬁt)
'C/o M,kramal, No.t o7e/€, KN Exun.,

5th Cross,: Yesua"thopurq.,_

-Bangale“e~22

Smt., Kenakamma. A . L

W/o late A,Subramany,
aged ebout 4¥ years,

BisaplRsst, MR 521,

Southern Reiluey, Badgalore City,
No.B4%/C, 1 floar, MG nly,Crluﬁy,

~Bangalore~23.
-Sr4 Shanthakumar,

§/o0 late Bnandaraju,

eged about 25 years

Driver Passenger, mR 358,
Southern Railuay, Frsikere,

" Bmbedkear .nagar, Holpnarsipur,

Hasan Dist.

_ t.Devamma
m7 y

o late B.M. Venkatesh,
aged about 47 years, .
Diesel fsst, MR, 1266,
Southern Reiluay, Bangelore City,

" No 91/8 Railuay Qtrsc,'
Near Runnlng Room,

‘é?ﬁgﬁgxskshmi;

£ *,o late K;Srlrangappa;

yed aboud} 53 years,

ver dddds, MR 474,
piluay, No,13,
4 6th Block, o :
gar, Banoalore - 10.

'«ss ARPLICANTS.
..Contdm/~.




64.

65,

66,

67

M i A A
a‘_q. 10 ¢ é
Smt.Helen o '
/o late &.k;Tristrem,
eged about 50 years,

Site No,17
Jelahalll Post,

Bangelore-13;

Sri D,Ramamurthy,
S/o Doraisuamy, _
aged about 60 yesars,
Priver Goods MR- 735,
Yeswanthapur, No.375, 7th Cioss,
III Mein Road. CGokui H*age~I,-
Mattikere ‘Leyout,& Poet,

- Bangalore=54,

Sri Abdul Rehim Khan,

aged about 60 yeers,
Briver Goecds MR 514,
No,43, Kavika Layonot,
Mysore Rcad, Bengalcre-2€.

Sri Sethu Rec,S

S/o0 lete S.N.Srikentaieh,

aged about €3 years, :

Driver Goods MR 783,

S.Railuay, Bengalcre

(Retired), MNo.,1362, Sth Main.Rosad,
IInd Stuge, E-Bicck,

Rajajinagar, Bangalore-560 010,

60.

Sri R.F.Henderson,

- 8/0 late F..Henderson,

aged about 60 years,
Briver Goods MR 03, S,Railuay,
Bengalore (Retired), No,31,

- Pempenager, Yesuantﬁapur,

69.

.

|
7,

-

Bangalore-22,

Stri Bheemaieh,
S/o Chennaleh,
aged ebout 68 years,

.Driver Passenger MR 80,

S.Railuay, Mysore Division,
(Retired{, F.R.Colony, nea
New Railuay Eelcry,
Shimoga Touwn,

Sri Shiva, $/o Venkatasuamy,
aged<about 64 years, .
Shunter MR 307, S,Reilway
Mysore Division, (Retifed)
NO. 172, R-AqCOJOny, neg

New Railwey Colony,
Shimoga Toun - 57Y 201,

Sri Mohamad Kbbas, -
S$/o Khelender Khasim,
aged about 62 ycars,
Briver Meil, MR 426,

Patel Hanumaigh's Flat,’

’

«s Rpplicents in 51.No;12

to 66 in C.A.No,320/92

. APPLICANTS
. Contd 0'/"‘
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73,

74,

'“’lac,fis'nailuaa ursikere Division, R

:i’(Retired “Gopal- Singh Quarters, }};{3i

-Ba H 703d ﬁrsikere. .

__Sri E Nataraaen,
. S/o Ekambaxam—K, ‘

- aged about 62 years,
‘Driver Mail MR 429,
s, Ralluag hrsikere Bivis¢ur

(Retired), No.291, Kumeror

‘Nilayem, Hassan Koad, . S
_'ﬁrsikere -'a?? 103, ' '

Sri Suhramany - '
S/o Uthendi, eged abou+ 56 years
Driver Passeng°r, S.Rellusy,

-Brsikers Division(Retired), . .
C/o Anthcny, ?S/B qaianV Quer+ers,
-Rrsikere.-, . :

N

Sri R Purushothem, 4
S$/o 8,Ramechandra Neidu,

‘aged about 63 years,

' DBriver Passepgar MR 715,

_75(

76,

7.

"Driver Mail

- 8,Railuay, hrolkare Bivisian,
' (?etired .€/s R.Shaskar,

No.128/8B, "Hudto colony,

) Bﬁadrevath* - 577 301
‘Sri N, Feter

S/o V. Anthony,

aged ‘mbout 64 years,

MR, 139,

S.Railua ﬁrsikere Dlvision,
Retired{ I Cross, Hassan Roed,
Uggér Line, Arsikere..

Sri Kanakarag, ‘
$/0 V. Rnthony, - Major,

Briver Passenger MR 106A

S.Railvay, Arsikere & ivislon,i

.(RetiredgC/o R.Anthony,
Crane Driver, No ‘4, Railuay QUarters,.

Arsikere,

Sri Bhéemsen,
s/o H, Nahadev,l
aged*ﬁieut 62 'years,

- /rDrTV%Yvﬁ\ssenger Nl. .59,
ngzﬂﬁlIUa ;xﬁr31kfre DlV‘SiJn,
r(Reflred (Nhthilamme Temple Road,
‘ '~goss;‘ﬂo d, Near Water *anﬁ,
5hanth1nagar\ Doddaha]laﬁur.-

A 1¢ﬁk)1;

\\ SniﬁqﬂLakshmi arayena,

; | : \570 C. Boﬂéhgappa
P ) \\ii:geq;?boﬁké%ﬁ e;rs, MR .
etiréﬂzﬂfiver tpt/412 vee s APPLICANTS.,
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9.
S/o Naresimheish,

~ aged ebout 66 years,

| Driver Goods MR 571,

&

g “'va 12 s

No 1.15, R%timaramma Tumple Streetll
Coftﬁnpet Bangalofa—SS.

grl N. Channappa,

' S,Railuey, Arsikere Div§810n

: (Retired Rdhaili b!12ﬁqev

\

80,

infront of Reiluay Staticn,
Suylekree qut, Avs*kero T:1UKa

- &p1 K.Subramaniyzn, .

| S/o Kattamari,

aged amout 59 years, .

 Shunter MR 801,
' S.Railuag Ar~iker¢ Djyicien,

81,

(Retired), III Cro-s, ,
Upperline, Hassan Roed,
irsikere 573 103,

Sri Jani 3/0 I Khader, - ‘
aged abouf 62 years, , -

" Driver Mail MR 102, 3.Railvey, -

82,

. krsikere D'Vlbion\”ptﬁrpﬂ)
Thollur P.0., Thiruthslli,
Brsiker S

Sri M. Velayudam,
S/o Muthan,

aged ehout 61 years, :
‘Shunter MR 507, S.Reflucym
Ersikers Division (Retired),

- No.2/2, Sriramapuram, III Cross,

830 fe

Hassan Road, Rrsikere,

. Indre Singh,

- 8/0 B,Gopel Singh,
- aged about 66 years,

84, |

Briver Mail MR,101, S.Railuay,
krsikere Division,

No.194/A, Railuay Quarters,
Arsikere.

Sri N,Krishnaiah, S/o ke Muniys, o : .
aged about 66 years, :

Driver Passenger MR 408,
. Southern Railuay, ﬁr81kerp Div1=ion.,

“#5,

(Retired), C/o N2 Manchar
No.49/k, Railuay Quarters,
ﬁrsikere.

Sri Kempa, S/o Muniyapga,
aged about 63 years
Shunter MR 248, Rallus
Birur Bivision, (Retiredg
Bellary Camp, Negr Plaque—hmma ‘Tenmple, . .
Birur, _ ? o+ oAPPLICANTS
. .oCOntd./- .
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87.

.88,

. 89,

90,

91,
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SI‘ Kanchi, 5/0 Varadainu,l
“aged sbout 64 years,

Driver Pgssenger MR 108,
S.Rziluay, Arsikere Dlvision,
(Patlred No.221, 9th Cross,
Right Sime Hassan Road,
hrsikere.

Sri P.Narayanasuamy,

§fo Ponnusuamy, aged sbout 06 yeers
Driver Passenger MR 439,

S$,Railuey, Herihsr D;v'aAug
(metlred Hessan Read, Uawn Line,

) krsikere.

-§z4 C.Sueminathan, $/c Uhincecpna)
eged about 58 years,

Shunter R 804, G:Reiluay,

ﬁrsikere Divisfon (Fezired)
»Hassan Road, Dour Lineg,
Arsikere,

Sri Rama, 8/o Bn;lar/ Nafa/alappa,
aged ebout 66 years,

Oriver Pessenge‘, Mit 148,
§,;Reiluay, CREBCkjejur Divisicr,
(Ret&;ed - Bellary Camp,

Near Dlagu“ brna Temple, Birur,

Sei Fezed Rli Baig,
Sfc Mirzen Balg;

"aged about 66 years,

Dziver Passenger MR 382,
§3Railway, Shimoga Bivision,
“{Retired),. Tank Mohalls,

th- Cross, Shimcga Toun - 577 2014

Sei Bheema Naik,
Sfo Henuma Naik,

" aged ebout 68 yesars,

‘Briver Pgssanger MRk 363,

S,Reiluay, Rrsikere Divlslon,

(uetirad C/o Rtd, P.Basavanns Gouda,
Badavana zueragere P.C.,

' ﬂaVanagere—S.

- ¥,Babu, S/o Venkatappe,

aged ebout 51 years,

Shunter MR 630, S,Rallvway,
ipsikere Div181on,(?cti*c~)
Ufo Nigvindasuamy, hx..1n1c1pa;
Fbes&;d%nt KelMeRoad, Kadiirv

‘f ""’ Chiﬁ\l?em%gallur Districk,

}Eéri Lmur&unethan, 5/0 Thangavelu,
aged’ sbotit 67 years,

Brlgdr/ﬁassenoer MR 252,

3, éll Bangalore Jlty, :

'{Re iredg No,403/3, Ist Lross,
Byappanahalli, Bangalore-ﬁ.

» 0 o APPLICANTS,
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9s,’

96.

97.

98,

99, |

100.
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Sri K.Subremany,

5/0 Kumerasuwemy,
aged ewout 62 years,

‘8hunter MR 779,

S,Railuay, Bangalore City,
(Retired), No,23/5, 12th Cross,
Megadi Roed, Bangelore-23, ‘

Sri J.Deniel, 9/c Joseph,
.aged about 62 yesrs,

*:§hunter MR 577, S.Ralluzy,
Bangalcre City (Retired),
'No,5/1, 'E! Street, 10fh Crnse,

Magadi Road, Bangaloro-23,

Sri Amdul Khaleel,
8/0 Shaik Rahim,

" aged about 68 years,
Driver Pessenger MR 216,

S.,Railuay, Banpalnrs City,
(Retired), No.19, 1Ctli lross newd,

' Magadi Road, Bangalorce-23,

Sri M,Venuoopel, S/o Mari,

aged esbout 63 vesrs,

Driver Passenger IR 815,
S,Railuay, Bangelore City,
(Retired), Ne.42/K, I Main Toed,
3rd Cross, Henumanthapuram,
Srirempurem, bazpgalore-21.

Sri Shaik Ameer,

"S/o Md.Salar,

aged about 66 years,
Driver. Passsnger MR 470,

- S,Railuay, Bangalore City,

(Retired), No.786, 6th Crcss,
Rnnepalya, Bangelore - 30,

Ganga Hanuma, S/o Gangathudu,
aged about 66 years,

Briver Mail MR 31,
S.Reilvay, Bangslore City,
(Retiredg, No.4/4, III Cross,
Dayananganagar, Srirampurem,
Bangalore-22,

Sri Basheer Ahmed,

S/o RAzeem Mohideen,

aged ebout 67 years,

Shunter MR 221, S,Reiluey,
Bangalore City, (Retirec)
No.3, SBM Lolony,
Brindavananegar, 5th Cross,
Mathikere P«0,, Bangalore-54,

.. RPPLICANTS.
. .Contd./—
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ﬂﬁt."ﬁxi L. NenJaiah
.8/0 Lingaieh, .
aged about 62 ears,
Oriver Goods #R 698, R
S.Reiluay, 'Yesuanthapur Division,
(Retired)m C/o M.Rrumei,
No.1075/8, KN, Extension, 5sh Cross,
Yesuenthapur, Benga;ore—%

108, Sy’ Kaﬁasappa, &/o Krisnnrnpa,
-~ eged ahnut 66 yeers, -
Driver *At, MR 377, ,
Railuay, Yesuenthapu Yiluiaicn,
. (Retired), C/o P,Ananda,
- Jd. B.Export 6th Mair, Indist-iel
Sub-Urb Peenya, Be)ga]ore -B&,

108, Sri A.D.Anto, S/o BeDoAnto, |
" aged about 64 years,
Briver Passenger MR 217«
S, Ralluax, Bengeloru City,
(Retirsd), No.1098, Piudl*ne,
III Croqs, YeSUanthapu‘,

Bangaloro-L2

108, Sri Syed Hemced
5/0. Gulam 31iani
aged sbcut 65 yaors,‘

- Shunter MR 759, S.Rai]_x,ley’ '
Yesuanthpur DlVlSlOD
gﬂegired C/o P.l.Storau,'

p.to Railudy Station, ’
esuanthapur, Banga;ure-Zz‘

- "~ S8ri K,Yesudas, S/o A.Arokyasuamy,
105, #wged about 65 years

- Driver Passenger, MR 5 510,

- $.Railvay, Bangelore City, A
Retired), No.267, 4th SqUare,,
urphy TOUﬂ/HOYSQlandgar,

Ulsoor P.0., Bangslore~56% 098,

10&, Sri M,Veeras Reghaven, .

5/o0. Munisuemy, aged about 66 yeers, .

_Drdwer Passenger MR 50Z,

£~ §sRallvay, Bangalore City,

/ s“ﬁKRet%fEE%; No,1%, Brindevennagar,
,,,,, Near IO feet Roao

'Sf
Sri Su amaniyeam,

\ Bﬁ@ﬁkannﬂ aged about €5 years,
ANCES riverjﬁes fenger MR 304,

¥ \8,Rasi@Sy/ Banoalore City

. (Rerdt ; C/o Nataraj, No. 9/3,

Fifway Quarters, YeSUanthapur,

9% Bangalore-22

=
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408, Sri M.Nageraj, '
S/o LsMurugesh,
aged about 62 yesrs,
Briver Passenger MR 428,
S, Reiluag Bangsalore Bity

(Retired), No.33/2, New No.11%1/2,
9th Mein Road Sriramapursm,
'Bangalore-21,

1. Sri M, Nunisuemy, 8/o NUYLC”‘N,
aged akcut 62 vears,
Driver Passenger NR €oa, .
Southern Railuay engelore LLcy,
(Retired), No.9/£ 1 Mein,
. I Cross, Hanumantnapuram
Sriramapurem, Benge]o;a-91

193, Sri A.Arulneathen,

S$/o A.krokyasuamy,

-aged about €5 years,
Driver Passenger MR U5,
S.Railvay, Bangalcore City,
f(?etnred C/o Jemes,

Y No,.139/H, Rai.uav Querters,
v : Yesuahthanur, BahngloTe~2Z,

. 114, S T.F.Krishnamurthy,
‘ . - S/0 TWCeRyvesuwany Pillei,
‘aged about 63 years, :
“Shunter MR 642, S,Railuey,
Yesuanthapur(netired)
: 6th flat, 4th Cross,
’ Mohenkumernager, Yesuanthopur FoGey
; ~ Methikere, Bangalare,

| 19%2% Sri H.,Honnaisah,

| | §/c Merigouda,

: aged about 61 yeers,
Priver Goocds MR 610,
§.R#ilugy, Yesuanthepur

Retired¥No 2, II fain Roed,

Srd Cross, B K. Neger,
Yesuanthapur, Bangalore-22

& Sri N hrumat,

. S/o Mannersuamy,

| aged about 62 years,

: ‘ Driver Passenger MR 682,

| S,Reiluay, Bengaloxo City,
: (Retired No.1075/8,

KoN. Extensicn, 5th Croé s,

Yesuwenthpur, Bangelor:-22,

114, Sri N.Doreiswuamy,

S$/o V.Narasimhulu Naidu, v

aged about 75 years, | N
Shunter MR 213, S$,%ailuay,

Bangalore Contonwent(ﬂeti“eo),

No,.52-H/R, Lekshminarayanapura,

. Srirampuram, Bangaldre-21, «so RPPLICANTS,.
Y «.Contd, /-




- 8/o Thimmereyeppa, ~.~ . ¢
. aged about 66 yeasrs,. =

Oriver, Mail MR 33, " o
S.Reiluey, Bangelore Cliyy-~r-=',
,(Re“tired{, ',ND."Z&Q[’*L.N{ Olﬁﬂy, :
RekkibonerBlain Roed, Yesuanthapur,

-Bangalore - 22,

- Sti Mathew, S/o Krishnan,
- aged about .63 vears,

Briver Goods MR 66M, .
S.Railway, Yesuanthspur,
(Retired » No,11, II Mein,
III Cross, B.KeNagar, -~
Ye'suanthapur, Bengeloxc-22,

5. Sri A,Perumal,

S$/o. S.Arumugam,

‘aged sbout 64 yeers,

- __Shunter MR 447,
- S,Reiluay, Yeswenthapur,

(Retired), No.6S/G,
Reiluay Quertcrs, Yesuanthzpur,

' Bangalore-22,

Sri{ Shenmugam, . .
S/o J.Subramanye Mudaiiar,
aged asbout 63 years,

~ Driver Passenger, MR 772,

Bangaiore City, S.Reiluay,, -
(Retired), No,586/1, 5th Main. |
Basavanagar, Vibuthipuram £xtension,

- Bengalore ~ 37,

11e.

-Syﬁ%ﬁg MR |
F=Xc) '%%OU% ,
T8

kbdul Gaffoor, -

S/0 Ballery Abdul Khader,
aged about 62 years,
Oriver Passenger, MR 387,
S.Railuay, Shimoge Touwn,
No.105, 6th Cross,

Basevanagudi, Shimoga Town -~ 577 20%,

Sri B;ﬁ.Thyagafajan,
S$/o knentharaju Pilley,
aged about 73 years, -

Oriver Mail, S,Railuay - ‘ ‘
,f:“iegﬁfe City, C/o Soécﬁ-masan,Residing at

H3d No,55, CKC sarcen,
£Xpss Road,
\4 , 560 027,

BYERthony,” |t

0 yesars .

huntes @R/343, S,Railuays,
ro/City, C/o Phillip Moses, -

B¢’ Railuay Quartecs, '

itiajur, Chitradurga Disitict,

Applicants -in S1.Nos
67 to 119 in 0.A.No,
298/92,

X 0" Ap pl-l_:ANTS o
.o Bontd,/~
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124,

125,

126.

’ o.~"o: 18 o.'-

IRangaieh

1 8/0 Thirumelleiah,

~aged sbout §9 ysars, -

'Shunter, S,Railvey,

‘Shimoga Town,

'Hosehalli, Amruthux,

. Hobli, Holegunda Post,
Kunigal Teluk, Tumkur Qistrict.

Ke Raju, S/0 Kuppan,

|agad abolit 51 yeers,

First Fireman ML 1141,

IS Reiluey, Bangelara Citny -
L/o Station Mastes,
INayandahailj’ Railuay Stztinn,
'Bangelore-39,

LekoFleury, $/0 J.L.Fleury,
aged about 6§ yeers,

Mail Driver MR 583,
S.Railuay, Pariher.

lNo.lG Rameiah Leyndt,
St.Thomas Toun Post,
Khamquaha.li Bangalore~24,

Naga, $/o Siddeppa,

aged about 68 years,

Shunter MR 252, S RaLany,

Ehicjagu;, Aorehbra Colony,
hicgagur-S?? 523.

Varadaraj, S/o Kuppususmy,
éged about 62 yeers,
Briver Passenger MR 495,
S,Railuey, Bangalore City,

No.24/16, 12th Cross,

3'Magadi load, Bangalore-23,

127,

Swt Papamma,
Q ‘mbout 51 yeers
w? ’

0-late S,Nage,

: Briver Passenger MR 133,

128.

129,

8.Railvay, Arsikere,
Behind St.Marrys Church,
ﬁrsikere-S?S 103.

KIR Sestharamalsah,

S/o K.Ramasuamy - Shastri
aged sbout 73 years,
Shunter MR 587, S.ieilua

y .
Mysore, No.,921, Rsoka an{eruss-SS,

Hallethkerei, Mvsore,

KeSrinivasalu, $/o V. Y*lnhnasuumf,
aged about 62 years,

Driver Goods M 747, S.Railuay,
Byapenahalli, No.8, Ist Street,
Markhem Road, Cross

: Aéhoknagar, Bangalora~2u.

se» RPPLICANTS




‘ -.]'l 130, . Smt,Noreen Fletcher, "' - = |
- "~ . aged about 62 years, .
f.M?o'letewU.‘Fletcher,j! -
- Mail Driver, S.Reilway, .
Bangelore City, No,8, '
Dewkar Road, 9th Mein, = - L
Mathikere, Bangelore-560 054, . TR -

131, Smt.Lekshmamma,

~ eged ebout 42 ysers,
W?o,;ate K.Siddeiah,

- Briver Goods, S,Railuav,
Harthar, C/o S,Revanne, °

. Pointsman Subramarya Road, o
Reiluay Stetion, Nettana Pust,
Puthur Teluk, South Kanaru.

. 132, Smt,Shenthamns, '
aged ebout 43 years,
wao late Thippaswamy, .
First Fireman ML %247, .
SyRefluay, Chicjsqur,
-Jenatha Colony, Hosenagara,
Chicjajur-577 523, "

133. _smt.suRcleSil_a B&l, . - - - . ,  . o
""" aged about 54 years, ' S

U?o late S,Rema Rao,

Diesel Assistant MY 723,

S.Reiluay, Yesuanthapur,
- Cfo S.Ravi, Ne,73/3, =

Reilway Quarters, Yeswanthapur,

- Bangalore-22, '

134, Sat,8haradzmms,
aged ‘about 53 yeers,
%?ﬁf¥ate ReRemoo,
J¥iver Goods MR 456,
§,Railuay, Mysore,
N0.2065, kkbar Road,
fandi Mohalla, Mysore,

135, 3Smt,Kanthemma, -
' aqged about 51.yesrs,
W/o: late RajemaniCkam,
~-Driver Goods MR, S.Ralluay,
bpaddere,  No,9012,
ik, Quarter, :
d, Arsikere, . . ‘ ~
®}/0 Rangaiah,
8 years,
psgenger MR 107,
hicjejur, -

L1, Singanahalil Fsst,

S

’

Ak, Tumkur District, " oo APPLICANTS

oo lcontdo/.




138,

13Q~!?

140,

142,

143,

-h,Shiveppe Rao,

S/o0 H,hnantha Reo,

aged ebout 63 years,
Driver Passenger MR 47§,
S,Reiluay, krsikere.
No.496, Bunng Mantap,
'8! Layout, Sh
Mysore,

3mt.Bebble Rezoric,

aged about 44 vesrs,

M?o lete P.,Rezorio, ,
Driver Passenger ™} 461,
S.Reilway, Bangalore City,
No,932/3, Opp.Kirsn Builoirg,
2nd Mein, 5th Crosg,
K.N.Extension, Yesuwanthepur,
Bangalore-22,

Smt.B.5,Susheelamme,

‘mqed about 50 years,

M?q late HY.Shenkar,

Driver Goods MR 492,
$.Railway, hrsikere, .
C/o V.S.Laxmi Remana, Nec.32/C,
Railwey Quartcrs, Arsikere, -

Smt.S,Sereswathamma,

aged ebout 58 years,

/o lete A.R.Srinivasa Ravu,
Driver Goods M 773,

S.Railuvay, Yeswanthapur, :
Bangalope. No.794/R, Sth Cross,
KyN,Extension, Triveni Roed,
Yeswapthepur, -Bangelore-22,

&mt H.Hansabal,

ﬁgeé about 55 years,

/o late G.R.Srinivasamurthy,
Goods Driver MR 740,
$.Railuay, PRrsikere, No,73/J,°
New Railway Quarters,
Yeswanthapur, Bangalore-22,

Smt.P,Savithri, :
aged about 52 yeears,
U?o late P.M.Panduranga,
Oriver Goods MR 712,
S,Railuey, Yesuanthapur,
Bangalore-22, :

Smt.Mastan Bi,

aged about 60 veers,

M?o late Mohamed Sheriff,

Driver Passenger MR 419,
S,Railuay, Shimoga Touwn, - ,

Near Anjaneya Temple, Hasgan Road,
Arsikere, :

ivarathri Eswcranagar,

. ~. APPLICANTS
" s obcontdol"
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145,

146.

147,

148,

149;

" No.220, V

‘Sri Prasad Kiran, .
.- aged .about 24 yesrs, -
, S?o late. Govindaswany, - .
" Shunter MR 386§ S.Reilvey,
T

Arsikere, C/o Srimivasan, .
Railluaey Ticket Collector, .
Neer Reiluwey Under Bridge,__'

- Hessan Road Arsikere,

Smt.Rachel B'Monte -
-aged .about 58 yoars,
U?o lete H.RD 'Mcrits,
Oriver Mail MR 25
S,Railuay Bangalc“c,
éT Road; :
Opp.Banasuedi RaiLWay atc*lo:,

~ Bangelore-=84,

Smt,Nishajen,

eged about 58 y=zars,
W?q'late Syed Abdul Fkrezz,
kssistent Guard, S,Reilvey,
Bangelore City,

C/o Syed Ghouse Fashae, .
No,304/1, Reiivay Quzrterc,
M.G Colcny Brangslcore-27,

Smt,Asiyaien,
aged gbout 60 years,
u?o'late Tajpesran,

~Passerﬂet Dedver MR 477,

S,Railuvzy, Mysore. Nc,6,
R.V, LeyOJi esnaﬂrlkarur.
Bangﬂlore-ZU

Smt., Fnnamary,
ed ebout. 43 years,
U?o late R,Chandran,
Shunter MR 369, S.Railuay,
Bangalore Cantonnant,
Muthamma Garden (Chinnappe Garde:},

. Munireddypalya, Bangdlore.

Smt. Jyothilakshmi,
ed about 50 ‘years,

a A ‘ >
f¢¢w§ﬁ2£a$§ Chinnavenkata Remeneppa,
A, D1vabl Rysistant MR 567, '

/ ¢\,51Ra éy, \Breikere, Gho Jeyzppa,

Q r@%ﬁred\ Q_¢man, 1 Cross,

Boun Lin _Hessan Roed,.

k
e

%gﬁ} {gafg&am Sin S.ﬁ.'

/o S &ﬁ?dé%eyaram Tivfi;

q Al Railway,
i Hosamcne 4th Croqs,

v

Shlmoga.

csa lpPLICANTS
..Contd /
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152;

153,

154,

155,

.
L,.T»iis

RS - 2

K Madurei, =

S/o Kalu Ndudaliyar,

aged ehout ¥§ .yeers,

Geods Driver, MR 680, ‘ _
,quluay, Shimoga Toun e B

RehLolony, Near Railuay Statlunp

Shimoge Toun—577 2010

H.S. Sathia Nérayana,
S/o H. Srin‘vaaaieh,

. eged abolit €3 yecrs,
-Shunter ;MR 797,

Bangalore City, 8 R°11Hdv
No.17, Ramakrishnaiah SfrFef.
Seshadripuram,

iBangalore-560 020,

KoUsalya Bai,

ed 52 years, '
M?o late K.Keroji Res,
Driver ‘Goods MR 63:,
S, Relluay fiysora,
No o loco Colonny,
Reilugy Duart°rb,

.Yadaya 1ri Poet,

Nysore»Zﬁ.

R, Pramile bai,

ed about 50 years,
N?o late J.Safhjanarn"s“e,
Shunter MR 748,
Bangaldte City, S.Railuay,
No. 3y Beeradevaru Gudi,
Ranaqinghpet, 4th Cross,
Bangalore City.
KhamrunniSa, .

ed abaut 43 yeers,
W?o late Yusuff Sheriff
Shunter MR 835, § Ralluay,
Bangelore Cantonment No.99,
C/o Sajjed Sheriff,
Jadidasnagar, 3rd Crdss,
D.J.Halli, Bangalore—ds.

BeN,Nagaraja Rao,

S/o BuNeMoorthy Rao,

First Fireman ML 1525
S.Reilusy, Mysore, No.11£
Kanekaglri Municipal Fa“m Roady

.Nidyaranyapuram,

187.

Mysore-570 008

rokya Mary,
( ed ebout 60 years,
&70 late M.Chinnaswamy,
Driver Passenger MR 82,
S,Reiluay, krsikere

ooocontdi/‘ .



e e -

“158; VLA SeIVarangam,

, fNo.ﬁ52/79 fPushpagiri,w
RSd Belvathagrama,<h"%
‘,ﬁf,Mysore-S?O 015.\

A e

S/o V.8.Rppeish Nudeliar,"
eged ekout 63 years,:

Driver Passeriger MR 483 = =
S.Railway, Bangelore City,
No.63, Pillenne Gerden,

111 Stege Railway Laycur,
Bangalore—SGD U4a.

159, F Arokya Dass,
'S/o M.Francis (;ace)
aged sbout 24 yeers,
Oriver Passenger MR 234, -
S.Raeilvay, Hariher, I-Cross,
0l1d Arlepur, Guthaor :ost
Harihar - 577 603,

160, M, Suudara, ‘

. ed zbout 55 ysers, y,
U?o late L thixajuJu Naicu, -
_Driver Passenger MR S0
S.Raiivey, Bangzicre City,

No. 20&,4REH-£olony, Whitefield Road,
Madhevepura Poet
Bangelore-560 oaéx

;iﬁigliﬁarojﬂ:

ed about 54 yeara,
’u?o late D, Arumugen,
First Fireman, $,Railuay,
Bangalore City, No,U/41,
Selvanagar,. Ukallpuram
Srirampuram PO, Bangalore-21

162, Shanthamma,
~ aged ebout 60 yesrs,
'U?o 1ete Sunder Cabji, -
Driver Boods MR 705, '
S.Railuay, Hariher,
No.79, Cld ﬂrlapur, _
Harihar.

163¢*uﬂnthoniamma

a ed -about 35 years,
o=dktg B.Sandisgo,
JR 905,.5 ?a.any,
( r‘an Villa,
\g 'y!s Church,

106 Phi&ﬁﬁi =
45\ Eﬁﬁ%)g‘fyeers,

\9\8
&L late Qgthony,

- Shuniem/ﬂR 3

R waﬁﬁb

too BPPLICANTSI
Contd./-
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166,

168.

169 .

o 170,

171;

167

o208

' Salleth Mary,

ed gbout 58 ysears,
U?o late Arokye Suamy,
Shunter MR 219,

 8,Railuay, Hariher,

C/o Thomas, TXR'a Office,
S,leiluey, Birur.

P.Dhanelaxmi, :
ed about 49 yeats,
U?o late P,Muniswamy,
Driver Gonds MR 683,

S,Raeilvay, Hariher,

. 8/o late Sunder Caliaji,

No.79, O1d Arlapur, : \
Hariher,

Kamakshiamma,

asged aboul 58 y=ars,
U?o late ChokKalingaW,
Shunter MR 227
Yeswanthapur, Lo 4
Selvanagar, Behlnd ﬁp\i Talkies,
Sriramparen, Bangalure-~-21,

RalJual,

C.Fletcher,

S/o A.Fletcher,

aged about 62 years,
Driver Passennan MR 381,
S,Railuay, Mysore,
No.58/59, Kennedy Nest
Pushpagi“i Mysore,

Razia Khanum,
ed about 28 years,
?o late kbdul Hameed,
Shunter MR, S, Ralluay,
Rrsikere, t/o md. Abbas,
Gopel Singh Quarters,
B.H Road Rrsikere.

Nazbeol Jan,

ed-about 49 years
N?o late Rhmed Baig,
Shunter /R 521, 'S, Rallway
Bangalore City, C/o Afroze Belg,
No.99, 3rd Cross Road,
Iadidas Nagar, D.J. Halll, -
Bangalore-45, 1 o

KeV.Surappa, o '
870 Venkatanarayenzappa, s S T
aged about 72 years, : P
Passenger Guard EMB 887, : H
S.Railuay, Hassan, No.813

9th Main, 4%h Block, ‘ ‘

-Jayanagar, Bangalore—1.. ooy APPLECSNTS .

v - ...cOntd /~

. &




173.

174,

1754

176.

177,

_‘R Srlnivasan,:vif
5/0 Remesuamy, ;"

aged about 64 - Bars,

" Driver Goods MR 755;

S.Relluay, - Bangalora City, -
No.62, III Cross, o
K N.Extension YeSUartnepur,~, '
Bangalore - 2% o

S.R Sarasuathi

ed about 50 yesars, -
W?o late S.Rajagrpala Pec.
Driver Goods MR 737, -
Yesuanthapur, S.Reiliay,
No,28, Rnajana Nilaya,

1T Nain ‘Road, B.K.Nagar,

Yesuanthapur, Banga'or°~22.

Ferida Banu,

agad about 35 years, -

W/o late Syed Nisser,

Dissel hAssistant ML :¢é7,
S.Railuey, Arsikere, Mo,22ET,
Asoka Wast Croes-?O

Nysore.

C.N. Sareeranga,
5/0 C.Narasimhachar, .

' aged abtout 59 yeers

Rssistant Guarc EMT 726,
S,Railuay, Prsikere
No.46/2, 16 rMS Romd,
Rrsike‘e.

_E.Chandra Bai,

aged sbout 54 years,

N?o late Y.Ekambaram,
Driver Goods MR 379,
S.Railvay, Yesuanthapur,,
No.4371, 3rd Cross,

. 13th Nain, Subramanyanager,

Bangalore-21.
Philomine,

-aged about 58 yeears,
u/

o lete T.frokyasuenry,

Briver Mail MR 18,

,ay, Bangalore City,
tznumanthappe Road,
li RaT~8Uemy Fa‘va,

}gfﬁpenkﬁa;‘
206 ouk[fo6 years, :

3 #$Krishna Iyengsi,
Guard EM3 371,

<O\ Bangalore Ci+y,
rzu', Milk Centre,
dyaranyapuram, Mysare-37C 008.

L J

wes RPPLICANTS.

~as Contde/-



180.

131,

182,

184,

-8 2 6 .88

- B.Jayamme,

aqed sbout 57 yeers.,
M?o late N.Basavarsal,
Driver Passesnger MR 79,
S.Railuay, hrsikere,
t/o 8.Vasanthakumar,

‘No.6/C, Reilway Quarters,
‘Near Children's Park,

Bangerpet.

Zailunnise,

agecd about 60 veurs,

-U?o Syed Yaseem (1ate),
Driver Goods MR 4%0,
S,Railvay, Mysore, No.2399,

‘5th Cross, Mousa Uiven Khanz Roao,

Mendi Mchalla, Mysoze.

A.Rahimen Knan,

S§/0 Imen¥*Khan,

aged akout 69 years,

Shunter M 300,

S.Railway, Harihar,

No,452, I Cross, Gandhin=ger,
Harihar. )

Prapullekshi,

aged ahout ®1 years,

M?o late Christopher Andreus,
Driver Goods, MR 570,

a.nalluey, Mysore (SKLED,

No.94/8, Loeo Colory,

Reilway Quarters, Yala¥agirl Feat,
Mysore~20. '

Gayatri Shanmugeam,

aged ebout 38 years,

U?o late S.Shanmugam, -
Driver Passenger MR 205,
S.Railvay, Mysore,
No.91,'VRé'Railuay Quarters,
Mysore-20, '

N.Narayanasuwamy,

S/o Narasappe,

aged about 62 years

Shunter MR 440, S,Railuay,
Yesuwenthapur, No.5/6/47,.
Laxmipurem, Near Railuaey Station,
Hindupur,

N.Mohiyuddin Khan,

/o M, Abdul Nabikhan,

aged esbout 63 years,

Guard Passenger EMT 461,
S.Railuay, Mysore, No.2244,
Sawday Roed, Laskhkar Mohella,
Meene Bazaar, lMysore.

v.. RPPLICENTS
. .COntd.-/—
e
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- 139,

190,

191,

192.

B L

e

- -

aged about 67 yeers, L puw.a77/92.

Shunter MR 315,
S.Railuay,'Bangalore”C1ty,

t/o F.C.Nathen, No.2,

Muktha Garden,

Spur Tank Road, Chetpet,
Wedres - 600 031,

KeKeBajarathoem,

S/oK.Ah. Raghevan,

retired Briver '8! Grede,
Staff No,P,5521, ‘
“Rajencesh™m Shoranur.

K;Velﬁ, 5/0 Unnerd,

.Retired Guard 'B! Grads,
-8,No,'6314, Devakl Sacanem,
- Nedungathoor, Shoraraz ~ ‘.

‘K.Kesavan, S/o Kymnthy,

Retired Guerd
Q1,No,6066

. Shanthi Bhaven,

Veloor. .

P;Péramésgaran Neir,
S8/o Krishnan Neir,
Rétired Guerd “&" Special Grade,

"S.M0,5077, Padinchare Chonel House,
“Shorenur-1. :

VeCeSankunni Neir,

S/o Achuthen Nair,

Retired Guard "“A"

Special Gmare, S,No.6172,
Ryikkara Houss, Kavalappara,
Shoranur, '

P,Sundaresan,
S$/o Kunhikdran,
Retired Driver 8"
S.No,P 6439,
Vemedas, 4/73,
Providence High Schoel,
oad, Calicut, \

famy pilied, - Applicants
187 to 193 ere |
agplicents in 0.k.44/93,

APPLICANTS,
.‘.COntd‘/—

"vgchalau 0illad.

LS, Gift House,
Sheranur,

':fV1ctor;ij SRR ﬁ‘”v;:}jm‘ ifffo??;5'5§;fe .fQEUQVM:;n;f .
Tefe e " - - Applitents .in. 1.N0,120 tv'
$/0 Joseph, "' .q8g ere epplitents N

in, -

in S1.Nu,

1l
C oAty



194, |

- 195,

196,

197,

198, |

|

R Ramar Nair,. .
3/0 K,Neréyanan Neir,

'Retired Driver ‘B' Steff

Neo P 2314,

Raviyankandath House,
ChuduValathoor, Shcranur - 1.

E, K.Ramankutty Neir,

ES/. Kannan Nair,

Retired Guard Special Greade
S.Nc,5096, Mundenath .ulqs,
Cheruthuruthy Fost, .
Trichur District,

Re Krishna Naidu,
S/o Ramakunhan Nsidu,

. Retired Driver 'P'y
[ 'SeNa,k 6445,

Nallissergparambi] HuJ"B,
Mudeliar atreet,
Shorenur - 1.

L.Manikam Fudaly,

5/o C,Lakshmanan Mudaly,
Retired Oriver 'Ct

S5.No.P 4026, Manickenivas,
N.G.Road, Shoranur~3;

Te V.Sreeman Pillel,
S/o T.V.Ropan Pillei,
Retirea Briver 'A' Grade,

C 8, Negh 1794,

198,

Sunil Uihar, Ganesngi'i,
Shoranur=1.

E, Paramesuaran,
S/s P.N.Sahrasanams lIyer,

~ Retired 'R' Specipl Grece Guard,

|
200. :

201 -

‘/

S,Nv 1495, Devi Nivas,
Nedungotur, Shoranur-1,

T.Sankunny Nal'L'S/. M,Pchuthan Neir,

‘Retired Guard S,Ne.6459,

Padmalayam House, Paruthiprs,

Sheranur. 4

c. Balakrishnan, kpplicants
5/0 T.Sankaran Nair, 194 to 201
Retired Oriver 'e', . applizants

Staeff No, P 5702,
Krishna Vihar, Uellathtol tagsar,
P.0.Chexruthuruthy,

ln SlONOO

are
in 0.R.45/93,

Trichur District. ... RAPPLICANTS

teo o Cont‘. -

R ;—'-;“W' .. ST e e



RS 202. K.Blv1rdan Kutty Nair,

. 8/a C.K.Achtthen Neir, =~ =~
Retired Driver, Staft NouFe 2833,
RAN Special Grade, Vedakkekonnsnath
Housa, Chuduvala‘hur, Shoranur - 679 121,

203, P.Ramenhutty Nair,

s/D ScKcSthkarén _Na,ir,,
Retired Guard "“A%
Special Grade, Staff No.
E 14671, “Pullconni Housu,
Chuduvalathux Shoranur-la

204, P.Narayena Pilled,

S/o P.Krishnan, Retirad _
Driver YC%, &taff Na,P 3504,
Poovathlngal House, :
Kizhekathiil, Pannt nipra,'
Shoranur-1.

285. S.Raman Neir, S/e, Kriahnan hedT,
. Retired Criver “C“
Staff Ne,P 7065, Sramuical XATELI
Chennthurecthi p)rt
Trichur Districi.

206. V»Narayanan Ezhuthachan,
© 8/6 Dglelu Exzhuthachan;
Retlred Lece Shunter,
S,Ney P 8117, ‘Devasamperanbil House,
Mannhanur . Post, via ngvelapélae

207. K.Chellan, $/o T. har_ppan,
Retired Driver “C“ S.NeyV3,
Muthukurssi Kunnath House,
Genashgiri bsst, Shoranur.,

208. K.P Gopelan, S/s K. Narayanan Namb ar,
Retired Guard Wty S.No. 7525, :
‘%{gela Sadan® ~
Reiluey Booking Cflice Rce d,,
ShoranuTe.

. - «M.Kesavan, $/e- Perugan,

TR Ay I.F.Man 'B'

S.Nd.” .U 10026,

' T athil House,.
e tEkelam, Shoranur.

Vi !

~F¢RLUD

2} ié\M{5§”k8$a géyanan,

Nair K.,
G\r WA Speciel
fRﬁma Nivas?t,

st ee

APPLICANTS.

oo Eontd./_



2141,

212,

213,

214.

215,
216,
217.

218.

219,

220,

s e 30 ']

K,hchuthan Nair,

S/o Achuthan Nair,

Retired Loce Shunter,

S.No, B 6054, Kedambet House,

- Mundamukem Amsom,

Post Ganashgiri,
Shoranur-3,

C.Manimuthu, /o0 Chambake
Mudelier, Retired Driver "e",

.8, Nn,P 7492, Nambanthodi ncuse,

No.179, Mudaliar Street,
Shoranur=-1i,

K.P.Govindankutty,

Since deceased by Legal Rep:iesentative,
Smt.Sulochane Amma, H.Nn,S5/%3%,

Namban Thodi, Mudaliar Street,
Shoranur=1,

_E.Balasubremania Meron,

5/o0 Madhava Rao, Recired,

Driver "“B“ Srade, S.ho, V 6,

"GCeetha Nivas', Ponnemengalarm Houss,
Shoranur.

K,Sankaran, 3/0 Madhavan K.,

Retired, Oriver "“A%, 3.No,¥F,4305,
Kayanathuthedi House, Kellippadam P.0.
Shoranur - 2.

V.KoVelukutty, 370 Kelu Nair K., : S1.Nos, 20% te
Retired Driver "%, $,6No,9730, 216 are applicants
Karthike, Kanaleppara, in O.k.46/93.
Shoranur.

M.Velu, $/o Velu,

Retired Driver "8"™ Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppaera P.0.

P.P.Velukkutty, S/o Shanku,

Retired Driver "B, |

%,No, P 7192, Padincharvettil House,
Kerakkad, P.0.Kavelappare,

P.T.Ouseph, S/n Thomen, Retired.,
Guard “B"™ Grade, S.No, 9431,

VYayyappilly House, Vappalassery P.0.,

Angameli, Ernakulam,

P.Krishnan, $/0 Imbichyadi,

Retired, Driver " Grade,

%,Nc, P 5730, Krishneghar, ,

Nedungethur, Shoranur-673 127, - e «s o RPPLICANTS
| ooogontdc/-

e



222.

223, |

224,

225,

226,

227,

%

A

'S/o Chamy Panicker,

nS‘Na\Q

~e = :
PindEB0 4107,

A

s/o M. Imhichikutty, -
Retired-, Driver ' Ao T

Special Grade, S.Na,F 2897,

Pilassery House, P.0. Uengeri
Via Calicut.

M.P.Kesavan Nair,

S/o P.K.Chandu Nair, Retired.,
Fireman "B%, S.No.9461,
Chemmanassery Padinhﬂrd Hipes
Kottonol P.0,, Calicut,

P.K.Ramapanicker,

Retired,, Eaeed.“A"™ Grade,
S.Ne.B284, Navaratna,
P.U.Kunniampuram,
Ottepalam-4,

K. Balakrishna Menon,

S/e P,Madhave Menan,

Retired Briver ‘A‘

Special Grade, Staff No,P 2437,
Karandathll House, Kerancathil
Trichur - 1,

®.F.Chinnan Menon,

S/e P.Sankunny YMeren,
Retired Guard 'A

Specizl Grade, S.Nn,9333;
Rlangot Ushas, ?.0.Pulaked,
Viz.Chelekara, Trichur,

MePoW anala‘Pisharati, A
S/e C.PRaghave Pisharcti,
Retired Guard Special Grede,
Paornima Manjakkad,
Shgranur-679 121,

C.Chandrasekharan,

$/o M.K.Mennn,

Retired, Special Grade Guerd,
S. Na.7618 “Gakul®,

Rshak Nagar, Kamboni Read,
ﬁyyanthole, Trichur~3,

VeM.Abdul Kadir,
V*NM.N.Nohamed Heji,

6 20/163

“kP Bbaékazan, S/o 0.S.Paran,
,g%@r%p)cb‘ds Guard, 5.0V, 1930,
zﬁg‘ﬁﬁﬁgﬁg&fa h House, P 0.

Ksorkenchfry, Via. Trichur,

4 w 22 ‘!'5 thlke ‘“"' —Jl now
) . X ‘ "o A31 . . “_.47 . .‘_i
:N Chandukunhen, R "7“}k,"'“';”"

oo £ H PRI NS U
e )

S;.NL.217 to 223 ers
anpllcants in O A.47/93

L]
L.ane,

R%&i@p % Guerd TA! Speciai bryc,,
8 “TRRUpaahl ’

| S1.No.224 to 229 are
appllcants in 0.K.48/93,

ves  RPPLICANTS
. C.ntdo -



230,

232,

233,

234
235i
236;
23?@

238,

239,

K. K.Susheels, W/a Late

ve 32 0

P.Nargyanan,

S/o Sankaran, Retired,
Special CGrede Guerd,

s,Ne .EE 86, “Ushas",
Rayaroth Pafamb, P.0.Paral,
Tellicherry-670 671,

Ve .Sankaran Nair,

8/o0 T.Narayenan Neir,
Retired ., Guard 'A' Special,
$.No.12746, Ashirvad, Paval,
P.0.Koothuparamhe,

Pin-670 643,

C.HsBalan Nambiar,

S/o Kunhikrishnen AdiccI P, ,
Retired Guard, ‘&' ... I
S,No,4997; Usha Bheavan,:
P,0.Knttayampoil, Vie. Tellicherry.

M.Padmanabhan Neir, A

S/o B.V.Krishna Mencn, Retired,,
Driver 'A' Special, S.he. P 5754,
Davi Nivas, Kottara*thtumpars,
P.0.Azhikode, Cepnancre.

UsC.Pnandap, Retired,, Driver ‘L',

5.Nc,2635, “Apand® Viher, Ylavil,
Kannir ~ 670 008.

M.Nagayahi, W/o Late K.P.lharayenan
Nair, Retired. Guavc 'C',
S.Noy 1903, Madathil House,

F.thhirakkal, Cannanore- 670 011.

K.Kunhambos, S/n Pppu, Retired.,
Shunter 'B', S.Ne.P.5331%,
Packkadam House,

P.0.Trikkripur, Kezharged,

K.M.Venajekshy, W/o Late C.H.Gepalan,
Retired fuard fat Specieal,

S.Nn%9498, Chettiyam Veettil,

Near Railuay B Cabin, Badagara.

A.K.John, $/e Aud.Kurian, $1.Nu,230 te 238 are
Retired,, Guard 'R', applicants in 0.k.49/93,
S.Ne.9€83, Ariyathu Perambil :
House, Pallem.P.0.,

Kottaysm - 7.

R.Marappan, 5/e Rama Gouwndan,
Retired Dgiver, 'C' °
Staff No, P.2718, ED-118 G,

‘Railuay Celsny P.0.,

Erode - 638 002. ... RAPPLICANTS,
. s ._Contd o'/"

e



241,

242,
243,

244,

245,

246,

247,

248,

STES 8qEx

,.ﬁ"\

o
H

KeCo Nallappan,
S$/a0 S.Chinnappe Gounder,
Retired Driver A Speciel,
S,Ne, F 2946, Door IT o4,
Parvathi Krishnan Street,
Kollem Palayam,

Erede - 2.

P.Karuppannan, S$/o poﬁgl; uquuur.
Retired,, Driver 'A',

S.No, P 3583,

Korakattu V513811

Door No.5229/A 14, Caausry 5.,
Erode-7, ‘

M.Kendasemy, S/e Merapca townden,
Retired Drigar 'C', S.No.P 2035.
9146ﬁ0¢ BUN" Road, Erede-ﬁ38 602

muthusamy’ SIO Pa.: a“i (nl'ndb:,
Retlred Driver'C', S.#a.P. 37C¢,
Raghavende: Nagsr, treoe-.. '

A.Ramasamyy’ S/o Aye- Géuhueng

Retired. Bramter'T8', S,No, ZuaG

Pudhupalayam, Joor 246,

’ klampalayam .0,, Erode-8,

3 /Kandasamy, S/o Sengndan,

Ratired Driver 'C!',

Staff No,P 4103, Ragavaﬂa1dar -
Negar, Door No. PRB 18, Lavery R.S.,
Erode-7.

C. Kumarasamy, $/o Chellappa Gounder,
Retired,, Fireman 'B', S.No.P 7885,
Door No, PPI-283, Pudupalayam,

Allampala'am Post, Erode-8,

T.3 peerakhan; S$/0 T.JeJdamallutheen,
Re% ired , Driver ‘b°,
S.No, V. 38 ‘D.No.94, Reilway Colony,

. Post, Erode.

Uelappazﬁounder. Ky

- S/o Kolanda Gounder‘
Retired, Shunter 'B

<8,No, p’ 3370,

4PuthUpalayam, Kattoor,

ampelayem Post,

am P.O.,'Erodc—c, s s

APPLICANTS,

. oocpl}‘tdo/‘ .




. e

R, Nallasamy,

S/o Ao Gounder,
Re.izzd., Driver '8',
S.No. PT3 10237,
D,.No.280, Puthupalayam,
Rlampalayam P.C.,

- Ercde-0.

251,

- D.Nu.55, Near Water Tani,

N,Kaliannan,
5/0 Nallapounder

‘Retired., Diesel Ass(stant

34

S.No. P 4011, Sastri Nagar.

. Erode 638 002,

252,

253,

254..

255, |

256,

K.Ramasamy,

$/0 Kalianna Goundan,
Retired, Shunter ‘B!,
S.Ne.P 3958, D.No.BZ
bdappalli R.u. Pcst,
Cavery, Erede-7.

P.Sengeda Gounder,

S/n Palani Bounder,
Retired,, Shunter B,
S¢No., P 4429, D.Ne,58,
Bdapalli Viilage,

Pappapalayam, . Cavery R.S.,
j Erpde Te

P,Muthusamy,

sio Peizni Gourcer,
Retired, Shunter 'B',
S.Np.P 500
DoNb.263, Rgrahavem,

Alampalayam P.0., Erode-B

Y Sengodan,

S/o Velappa Gounder,
Retired, Shunter!B!,
S.Na. 5133 D. Nc.2/60

Uttapalll, Pilleyer Vawl Street.

Cavery, Erede-7,

Ke Chinnappan,
/e Komera Samy Geunder,
Retired,, Oriver 'C?,

.~ 5,Na,P 3531, Rvakathu,

257,

Cavery °. U., Colony Roed,

Erpsae~T7,

P.,Venkkatachlam,

S/e Peruma Gounder
Retired., shur.ter tge
S.Ne., P 4097, =+ 1/11
Karuthuveli Tnottam,
Odappalli, DaVery R.S,
Ernde-?.

udhupa_gycn,

... RPPLICANTS.
. f.E'OIntd./—




v-e::['igﬂssiftu.,=?

258, N Vela an, - . Sl.Nu 239 to 258 are
"fs/o Nagga énunder,' R appli ants in. D‘H‘SO/QS'
Retired., Shunter 'B', R .
S.No, P 2647, '
D,Ne.1/20 Odapalli

'Cayery R §.’ Erode-7.

259, T.P.Gevindan,

. S/o P.Kunhambu,
Rctired Guard Special
CGrade, Staff .No.,11159,
Prasanns Nives, P. D.,
Chirekksl, .
Cannanore - 670 01"

260, K. Sreedharan,
S/o B.Achuthan,
S,Na, P, 318P{
'Thenai House "
Opp. Reiluay Station,
Chirekkal P.0.,
Cannanorc.

261, M Bel kr*shnan,
S/o NamBikutty, o
Retireds, Guard-'A', - L
S.No, 15870, -
Mankgkketh House
- . Good Shad Rcead,
, Tellicherry,

262, P.Ks Raman Nair, -
- S§/0 -P,Kunhambu Nair
Retired,, Driver 'A{ Special
Grade, S.Ne, P 6446
Kavinchalll, Pe0,,
Kzhikode," Cﬁnnanore—ﬁ?O 009,

263, V.M. Karth1yan1 Amma,
U/o Late K.P.Jansrdhanan Nalr
. Retired;, Special Grade Guerd,
5.No.9650, Ashok Bhavan,
~'Thamarakuzhi Malepjurem,
Pln—676 505.

264. K,Soylndan,

2 4¥Ar ruvan, Retired.,
¢Dr;u£ Presthe Bhavan, -
/«adiadatﬁ d8, P.0.MNlavil, | S
( Ganﬁ%nofb., '
\ Xt\m W Z—
o C.;unhikenms,, S/o Raman,
65 & ReE&redfﬁ)E ard, S.Ns,i1S554,
“§ \iﬁihathu Veetil House, _

W R0, Kadamb br I1I Ward, . | B |
RN wma¢;E¢_kkat, Pin-670" 567 ees  PPPLICANTS.

Rl wemers ‘?"'( . . ' ces Contd. /_

-

¢




L 2 4 36 L4

, N,Vasu, S/o Rem,othy :
266, Retiraed., Shunter ! ‘
: S5.No. P 5024, _
! Kottiyath House,
' P.0.Muzhaeppilenged, -
Pin- 670 663, Cannanore. L ' 't

P.K«Kannan Nsair, '
S/a RAppu Nair,.Retired.,
Shunter 'B6%, S.Nc.P.77%4,
Varkulathu Veyil,

, ' Near Akliyath Temple,

| ‘ - P.0.Rzhikcde, ' '

' - Cannanore-~670 009, _ :

267,

P.®.Rohini, W/o Late. K.Lueﬁdt, .S1,Nc.259 to 268 are
Retirgd ShUnter “B“ applicants in UuA051/93.
S,Nn, P 7173, : ' :
.Chambakachalil House,

r«0Muzhapilanged,

Cannanore NDistrict.

268,

. ~"C.K.Chancan,

269, S/o Ambadi, "Retired Shuntex'8T,
S.Ne.. P 8223 Kanavi House,
Ekkchi, P.0.Peliode,

Via.,, Trikkerlpur, Kazharged,

f..Narayeni, W/c Late k.Krishnen,
5. Retired.. Shuntex, S.No.P 7420,
70, Machirpurenm Housze,
P.D.Cheruvathur, Kazergocd,

' " PeMeHgmavathy |
271. '\i/o Lateﬁﬁ.v.kecthswdmbrb1~n, :

' Retlred ?IJ -~ A 8pec1al Guerd, - .

S.No. &&eauan ' |

m;;_?. Ebw,tz. rl‘dxrla,w‘, 50h0'1: ’ |

MWndsved. Cannanore.

T.P.Leelavathy Amms,
272, W/o Late P.V.Kesavan Nembiar,
. Retired, Driver R Specisl, - ' |
S,¥e.4654, Kessve Nivas, ’ ‘ .
. Near Elayanoor Temple, ‘
| - P.0.Mundayed, Cennanore.

V.&.Balakrishnan,

$/o V.Demoderan, Retized,,
Driver 'A' Speciei,
_S/No. »asel, .
B/9, Reshmi, N.Naqgar ‘ :

P.O Thottada, Cannanor;— oes APPLICANTS. |

\ veoLontd./-

273,




274,

275,

2764

2717,

273,

P, M Sreenivasan,

S/o P.Govindan, Retired.,

- Guard Special Grade,
$.No.12054, 'Smrithi', .

Post Uengeri Mathoth Paramba,
Calicut.

P.Krishnan,

S/o K.Perumal NGJUU

Retired., Driver. Ty Speuizi,
S.No.P 4360, 3/275,

Opp. Spares Land,

Vadakkanchery,
Trichur-680 528,

A.Bhaskaran, $/o 8ppu
Retired,, Driver 'C'
S,No. P 4301,
5yyanatu Parambu House,
Ayyappankavu Road,
Kochi-18, °~ .

K.Choyikutty Kehnoli,
/o Kangan, Retired.,

" Driver 'C!', S.Nec. P 9430,

Kannoli House, Kacheri Ansom,

Desom, P.0.Calicut-673 0114

C.Madhavi, W/e Laté
C.K. Kriohnan, Retired,,

Driver 'C', S.Ne,P. 3737,

Krishna NlVas, Poolay11 rFeremba,
P.0.Kallayi, Calicut-673 UGS,

.Kesavan Nair,_
S/o N.Govindan Neir,
Retired., Guard ‘'8!, ‘
S.Ne.4956, Santha 3adan,
Chuduvelathur,. :
Sheranur-67% 121,

M.Elias Aron Raj,

S/e S.Mariedess,

Retired A Special Oriver,
S.No, P 3702, ED 196 E,

Railuay Colony p.0.,
!iErode - 638 002.

nnappan, Re+ir"d
\$.No. P 3631
‘}uay Colony 6 C.,

§1,No,269. to 279 are
epplicants in 0.R.52/93.

ve. APPLICANTS.
;.,contd./-



282,

;2851

287,

288,

289,

S.No, -P 1788, 43,

a s 38 L2

M,Kasimir Leuis,
$/0 K.Maria Louis,
Retired,, Guard- A’ Special,
S.No, 12119, lnnadurai Street,
Madap* Had'

)

 Erodec63¢" boz.

Ke Muthusamy, .S/e Kelandai

Gounder, Retired,, Guard ‘B',
s, Nn.12011 12 Ramamooriny
Stveeu, Kollempalayen,
Erode-~-636 002,

K.Sunderesan,

S/o N.Kalyanasundara Mudallar.
Driver A CGrede, S.Ne, I 2818,
Ne.48, Lenin Street. : '
triéde Ralany CelonyPost,

: Erode-Z. .

K.R.Lakshmanan,

S$/o M.Rengasamy Xera
Retired., Driver A
Staff No.P 4467,
Morth Eda Street.
Bheema Nagsr,
Tiruchirappelly,

'UFJt 19'

: Pin-GZD DD1

K.Subramaniam,

8$/o0 S,Xristnasamy, Retired..

Driver 'A' Special Grade,
Lenin Street,
Railway Cnlony Post,

Erode-638 002.

R;Sethuraman,

S/o Ratﬁinam, Retired,,
~Driver 'R! Special,
S$,No. P 2888,

Ilamathi Illam,

106, Bharathi Palayam,

Motlappalayam PeO.,
Erude-Z

Me Ghlnnappan,

S/u C.Moekkan, Retired.,
Didwet Shunter,

S.No. P 7785, 7/B
Railuay Colcny,

Erode-2,

MeMarappen,

S/- M.fMathan, Retired,
Driver 'A' Special,

S,Ny, ¥ 3779, 107,
Kemalagam, Barathy Palayam -
Street, Mulapalayam PJU.
Erude—

«e. APPLICANTS
) ‘C.P’@t'.i‘/"

: | ‘ | _ i



291.
292, .

293,

. 294,

295,

296,

‘,.Ernﬁé—z

3G

- Retired,,

.Samuel; S/i

403-C, Ralluay CalonY; 
Erode-2 g S

A, Llngappan S/o S. nyavoa,
ﬁ' Specia‘ :

Driver, S,No.P. 1714, 19,

Kethukaran Street,

. Ka‘lampalayam, Erqda-z.

TS, Srinivasan,

.5/0 R.Swaminathan

Retired Driver 'Al Spec1al
S,Ne.P 4339 345 2\, :
Railway Quartere, Ral‘ua/ Co:"v,
Erode-636 002,

€.Nemasivayam, S/e N.N.Salarandem.

Retired. Driver 'A' Special,
S.Na. I 5511, L =48, |
Housing Unxt Herlar Mager,
Erode-GWS 00%., Tamilnadu»

KeM.Munirsj, S/e k.munqsuaqy
Retired., Diesel Assistant
S.Ne.PTJ 10212,
ﬂanickkaVOSQGar uuf&&i,
Sastri Nagar,

Railmav Cc]env PO,
Erlﬂe-Z.

L.Anthoni Suamy -
S/o Lourdu Suamy Pillei,
S, Ne. B 1419. 41/A

Railuay Coleny, -
Erode~-638 W02, K

M.Buepathy, §/e M.P.Mooka
Gounder, Retired, Driver
'8! Grade, S.Ne. P 9378, .
17/F C1d Ralany Colony,

AEr.de—Z

V. Balaraman, &/ Uenkkafasuamy
Naidu, Retired, Oriver !B'
A 5 He. f 9420 ’

N, 5/0 Perbmal Naidu,
\iver *B' Grade,

23} No,17/8

yg Street, é ode~2@

) 1, 'Gnanamuthu,.;,-5“'°f‘“"f
~ Retired., Briver-*At - -
“Special, §,No,P 3224,

8l 4@/ ‘Suamy. Nathan,  81,.Nc.280 te 299 are

lvy Colnny Fu 0.,.

river 'B' urede, epplicants in O.h., ,53/93,

e Aprzchst.
oonCOﬁtd /—




_3p0,

301.

302,

s03;

306,

308,

T07:

40'0. 40 .,

P.Pangunni Menon,
S/o T.CeKeNair :
Retired Guaerd fat Snecial,
S.Ne. 15200, ™Fecurnami®
Nangapna Nagar, P.0.
Olavekkot, Pin-678 002,

M. Krlshnan Nalr

S/e Kunchu Nair, Retired..
Dri/er A Specia;

S,Ne, p 6444, Srf sh*lsm,
P.U.OlaVakknt.

V.Sreedharan Naii,

S/o F.R.Krishne Pillei,
Retired, Guard A Special,
S.NL.15202, Thuruthel,
Aymanam P.0., Kettayap,

P.A.Rajan, S/o P.SuRppu,
Retired Guard A 3pecisal,

- §,No.16144, Hous= Ne,d6/508,

“Reshmi“ Neer P(AR.Cnlieny,

-CoChin-1l¢

C.Kutty Nuwrayenan,

S/n V.C.Nersyesnan Nair,
Retired, Guard A Spacial,
S, No.7BZb Chembra Houss,
Shorenur - 679 121,

~%p.K.Kosﬁy, S/o P.K.Koshy,

Retired Guerd, S5.N¢,15205.

Vazhakalayil, Gngadikal F.0.

Chengannur, Pin—689 122

Kel o Kunian,

5/0 K.P,Lonappen
Retired Guard A épecial
S.My, 15216, "Chandiri",
High: School Road,

. P(D‘P%rappur, uia. TrichuL

pimﬁs\’ 552,

N Ramakrishnan Nambidi ,
S/p Chit-en Bhattathi”:pad
Ratired. Guard " IRt

S.Ng, 14044, "Karthike®, "

Ramaﬁﬁfmaeram, Trichur--680 631,

V. V SarEJani

M/o Late: A Rengen, Ret*rad.

Briver h épecial,
S.No.F 4367, Sree Rsngam,
Punip Engine Road,
ClavakKet- 678 802,

| APPLICANTS B
‘ .-.Contd /"

Sl
N




L A *MsRamanhandran L L
S 33?!1#3/% £.8. Mannadiar, Retired., ,'*“ T
- Guerd k., S,Ne, 15219, - e
Panikkath House - 27
"’Kollengode, Palgha% - 678 406.
N S U.Nadhavan Ve e =
S{p' 8/o Ualucham!, Retiredt,,v: L D
Driver R Special, '
S.No, B 2993,
Pallath Heuqe, _ f
Kuthupzrambae, Edatﬁara o
Pelghat, Pin-678 611, -
bJ.Nos. TUU to 311 are

. §o KunhiNOhammed | o ts in o.ﬁ. 54/93
EARD S$/c K.Moideen “bya _ epplicents

Retired, Guekd. !C?,
S.No; 6633, Chertdath Huuse,
Kuttamassery, Rluaye-£e3 193,

SiZ‘ R, Narayanan,“S/; B. R,*sram,
e Retireu Oriver Ghods
S.Ne,PTJ 10505, 1°0,.
Jesvanantham Street,
Poonthurai: Ried,‘-.a*e—Z‘

355\ C.Kumarasamy, S/o Chinnappa
* Gounder, Retired,, Driyve: -
tgt, S,No, P 4206 D.No.6Ea,
Sholap Pruvanm, uutharra Pu?an,
Erlded;m

T S.Reﬁancorthy
31u7 S/o TeKe Sondarajalu
Retired., Driver tal Sp80181
S.Ne.P 3540, 15, Sundaram
Street Eroda-2

A.Abdul Jeffar,- e
315. S/e Abdil Keder Retlged.,
Driver, Geods, § NoV 44,
235 Kalyanasundaram Street,
Erede- 638 002, S

.S, Rngamuthu,
- 316. 5/0 V.Sitiha Nalcker‘
Retlred., Driver '8
S.Ne, B 1365 D, No.411 o,

(Vﬁﬁelvaxej S/e: Uellcirm,
zﬁetlreo\{\ﬂ iver. AT

Spr*a;J 5\00, P 3542, Telephone Nagar,
m2§;$¢§1é Pe0es Exods,” . ese APPLICANTS

- ,.‘;’.’ Contd./“-

o ) . T ¢



LR [.2 LR

K.Chinnapaiyen,

318. S/n knuman, Retired,,
Shunter 'B‘,
S.No.F 7458, 76, L.G.G.S.
Colony, V.O.C.'étreet,
¥ollempelayam, Ersde,

~ M.Krishnen, S/o lMunusamy,
319, Retired., éhunter,
S.Ne 10072, PTJ, v N2, 413 L,
Railuey Colony, trodz.

. R.Thiagar=ajan,

320. S/e Ramaswamy, Retired.,
Guard 'A' S,N0,14332,
Thangepattalaikarar cale,
Popnthurei Ro=d,

Erede,
891, A.Chinnaiyan, o $1.Ne,212 to 321 are
S/e Arumugam, Retived., anplicants in U.k.No,55/93

Driver 'At S.No., ? "1v6
Ne.231 A, Railuway Cclerv,
Ercde,

P,Subramanian, S/c ®.Deleni,
322, Retired Gusrd 'A
. Staff Nc,7448, 1

Vineyger Ksil St

Sastri Nagar, Er

- S,Kennimuthu,

323, S/v Subkta Thévar, Retir=d.
Guerd 'AR' §,No.16066,
Sundarammal Iliam, 11/8
KIII, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

R,Anganna Fillai,

S/e Rangaswamy Pillai,
Retired. Guerd,

S.No. 15271, 20 hertn Chinne
. Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District,

324 .

wnme. V.Mari, S/e Venkatesar,
325. Retired Guard, S.MNo.12563,
No,III, "Thera Illam®,
Kurikaranpealayam,
Mulapelayam Pest,

Erode-2, Periysr Uistrict.

V.l.akshmanan, /¢ S. Yacdiveliu,

Retired Guard. 3.Ne,13%56,;

Bharathipalayam Street,

‘Kurikaran pelayam, ‘

Mulapalayam Fost, Erode-2,

.~ Periyar District, «.s PAPPLICANTS.
- ...Cantd,/-

328

-l




-, Lo L L - . s . s - A '
Rt e R ke e I B % SRR, LT, S R 2

ee 43 4.

Ve, K.uhunmughasundaram,
397 S$/n k.S.Keruppanasamy,
“f* Retired., Special grade Cuard,
S.Na,3/T 35, 194 E,
Railuay Colony, Near Railway
Colony Past Office, Erode,

, V.KeUnni Nair,

728 . S/u K.Raman Nair,

7" Retired., Assistaat Cuerd, -
S.No.1902, Contchery er:
E“oae. :

Q-
J.-

) R.Lakshmanan, $/¢ Famaszny,

399. Retired 'A! §p90131 Guara,

* S, Ne 7213, D, No.1$3

Sestrl Nagar, badayampcl'vgh

Road, Erede. - Z, ’

V.Suamyappah, :

330, S/o G. Visuuasam, Retired,,
Guard, S.Ne, 141031,
5 Karuppanasuamy Koil Ilf Stteei,
Surampatti Reoad, trode-638 CGY,
Periyar District,

o . R.Veeraraghavan,

331; S/o V,Rema Iyer, Retired
Guard, 5,Nc.1623%, ¥.9,
Tayumanavar Street, - '
Pundurei Raad Erode-538 202,

: K.Ramalingam,. ' 8!, Nu,322 to 332 are
332, S/o V.Kandasamy, Retired,, applicants in 0.A.56/93,

Driver 'A', S, Na. PTJ 10052,
Door Ne.16, East Pettakarr,
Street Erade-638 002,

. G, R «Samuel Rej,
333, S/o GuN. Anandham Pillai,

, . Retired, Driver 'A' Special,
~-9iNe, P 2836, 23 A,
Panchayat Union Street,

: Manthepe, Podanur,

Eﬁ?ﬁ%ﬁiare-ZS |

,///ﬁk ,

7y rfglfadhraﬁ*é

334 ¢ ¢ S/ Kad‘rz %tcha, Petired.,
Y ¢ ‘Oriver ' % 8pecial,

' 5\( N‘?. 3)7;26‘, 168 f"a in Raao,

7/

A, S/o Nansarpe
Cbgnder etired,, Oriver 'At,
28-Nas=4875, 95/11 Arthi I1: am,
Vellalore.Road, Podanur—zd, :
YVIanil Nadu. " +.. APPLICANTS.

’ s '.C'ontd./"
R



339

337,

338, -

" 340,

f——

"342}

. 343,

| * .4 6“ ‘44 R ...4
: S-Veldsuamy P{lled,
3364

Sfp.A, bankara1in9am Pills
Retired Driver '8! &, Nu.6437.

.D,Ne, 360, Selvapuram, :
'Nnrth Perur Mein Read,

Coimbatcre—641 §2605 "

s

K.,Rangaswemy,

S/o Kuppuswamy Naldu.-
Retired,, Drxver, 1A
SpeLiaﬁ, S.Ns.P 2464,
D.Ne».,24, Main Road,
Podanur-23, Tamii Nedu,

K,Ahamed Sherl’f,

3/0 A.Keder Batcha, Reiired,,
D-iver 'A' Speciel,

S.Ng.P 2341, Main Reged,

_deahur-ZZ Tamil h dg,

Nanaappa hql(u,
8/~ Venkettasuamy Naidu,

- Retired Driver 'Bf,
“S,Ne;, F-2438, Bajanai Kovil

Street, Pmdanur-ZS,
TémilfNadu. ‘

K Palanlanka.
S/q Kuruppanna Gounier,

'Retired Bndgbt tat,

Vilangaftur, Kudachanal]ur.‘

 Erude - 10.

M, Palanlappen,'

.S/- Mareppe. Geundea,
" Retired,, I Fireman ‘B'

S;Na. P 4382,
Vellaikattur,-

Kedach&nallur P.b.,
,Thiruuhengodu Taluk,

M Chellappen,
S/c Maraeppa Gounder,
Retired,, Shunter,».

'S,Ne,9454, ‘Alampalayan,
i Palllpalayam, Erede- 6..»

A, Palenlappan,

S/l ‘ARthathappa G-uwder

_ Retired,, Bhdmter,i:
S,Ne,.P:7465, N..304 A,

Velankateor, ™ ™
Kadachanallu1, Erode 10.

w .

B b P R

B L Taa o g

$1,Ne.333 to 339 are
applicanhts in 0.A.57/93,

¢

/-

-

r. RPLTCANTS.
T aee .C.pntd.



A5 e

L P Gurusamy,‘ ' .
The. 5/c Palaniappe Gounder,h_
: 4  Retired, Drivex 'A'y
| - S.No. P 7160, Nn*ﬂﬁh@
o L.G.G.S. Colony,
Kellempalayam, £i8de~2.

i ' . R.Kumarasemy,
345, /o Remasamy Gounder,’
* Retired,, Shunter Loco,
S.No.P 6315, .
G0v1hdanpalayam,
Riampaelayam P.N.
via., Efode. ‘

B o Samuel Durai Sanmy,
346 S/o Gnanaduredi,
* Retired.,- Driver T
Spl. S.No, P 3107, 42
Upstair 4th Crcss Rgag,
Param351vapuram, Layloudi-5%1 €01,

o Y Sengodan,
. 347- ‘5/0 Velappa Gounder, -
- * Retired., Shunter/lLoco,
: S5.No. F 3511, V*LaHKattur,'
D.Ma,54, Pulapelayam P.0.,
Kadschenur (Vi‘lage).

C. Nachlmuthu, :
348 $/o Chelleops Gounder,
° Retired,, Shunter,
S.,No.P 4384, Pnclapalavzm Fast
Kadechanallur, Palipalayem,

ETOde“s.
. T.S.Plimoideen, S1.No.340 to 349 gre
249, 5/0 T.3. Sheruédln 4 appllcants in O.R. 58£&5_

Retired., Driver 'A',

Spl. S.No. P 3260,

47, T.Jde Shirfuddln Street,
- 8gstri Nagar,

Near Ralluay Celony, '

'Erode—z , 4 ) o

yanan Nalr,
Oriver It

v 0, Puehnaleya.
' Cnlluge koac,
HEn 678 CO1. -

/ arayana Iyer,

P , 4., Guard 'A* S5pi.,

“STNo. 10472, Ne.1/780,
Vidya, Slngle Streei,s .
01d Kelpathy P,0.,7 =~ .
Kalpathy, Palghet -

' 678 003 . .
- - . -

'

APPE ICANTS
Contd./—

‘_ -l. (
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T

{ g cee 46 o0
; ! C.Chathu, S/o Appqg‘
f . 'Retir=d,, Oriver 'B',
352, ¢, g, P 5287, o |
N "~ Kurungad House, o o o

Marutha Toed, Pslghat. :

4
*

£ Krishnen, ' ‘ ' , ;

S/o R.Arumughan, Retired., ‘ .-
353, Oriver 'B', S.Nn, P 9449, S ' x

Chungath House, Kavilpad ' ‘
P.0., Palghat-17.r

- F.Sukumersn Neir,
354, - 5/o P.Senkara Menor,
. Retired., Rsst, Geszd,
. S.No.15394, Pslakkott Houss,
~ Thenur via. Parli,
" Paflghat-678 616.

_. . D.,Govindan,
355, S§/o P.Serkera Mensn,

| Retired,, Guard B},

' S.No.2024, Srivalaam,
H.Ne,M,&/33, Indire Nzaar,
Kallepully, Palghat-5,

O o R.Narayanan,
| 256, 9/¢ V,Raman, Retired,,
] ' Driver 'A', S,Ne. P 5847,
| " Chendrika Nilayam,
i ~ Korathodi,
. Kadukvankunnan,
" Palghat-678 005.

N.Velukutty,
357 S/a Narayanasuamy‘
* Retired,, Briver '8',
S,Ne,PT] 10113, i
Fmbalaparambu,
Near Madrassa,
Kavilped, Palghat-17,

T.Velayudhan, -
S/o Theethy, Retired.,

358e  Guard!C!', S.Ne. 16223,
Devi Badan, Pottakulem,
Kavilpad P.0., Palghat.
H ' V,Visuanathan,
‘ 359, S/o Kubhpaa, Retired.,
: ® Loco Shunter, ' L
| S.No. P 5184, ;-
Vellankad, Kzvilpad, L
palghat—17o ;

V.Vasu, $/o Velayudhan,
360, Retired., Driver ‘At, ‘
S.Ne, P 3164, Chandrasoudhen, e
\/,Tannissery. Palghat. P APELICANTS.

ve.. Cantd./-




361,

362,

363,

364,

365,

366.

es 47

V,Mddhavan,

57 Velayudhan,
Retired.,, Driver 'B',
S,Nuv. P 98885, Rahendre
Sadanam, Melepuram,
Plavekkct, Pin 679 002,
Palghat.

T.V.Velayudhan,

S/o P.Veeren, Recired,,
Guerd 'B', S.No,68%5,
Thurakad House, P.O,
PerungottukurL531<
Palghat.,

V.Sivaraman Nair,

s/o K.Kesavan Nair,
Retired,, Guard 'A',
S.No.5852, 72/R,
Instrumentation lown ship
P.0. Kanjkode kest,
Palghat.

S.Veergraghavan,

$/e P.Singaram, hexired.,
Guard 'A', SuNe,14522,

H Ne. H-2, Housing Unit,
Karamadai Road,

Mettupel ayern,

Pin-641 301, Tamil MNadu,

M,Narayanan Nair,

S/o Thavitta Tyer,
Retired,, Diesel Asst,
- S,No.P 9444, ’
Mullakkara Hnuse
Puduppaniyaram P Je,
Palghat~678 733,

KeKseSyv~amania Iyer,
*$/e K.S.Kulhna Iyer,
Retlred., Guard
S.Nn,1849, N..3/126
L.N.Puram Vlllage,
Palghat,

Harlvas,

w7 -
\/ alghat 2

-~k -.ngal House, N°1epurem,
p. 0. Clavekkot,

.os ARPLICANTS,
e e cpont“' /-



365,

37

371,

372,

373.

374,

375,

37

r.

.o 48

R.Paramaesiva Menon,

S/s M.N,Raman Menon{
Retired., DOrivaer 'P! Spl.,
S.Nu, © 4684,

Sh’vasilam Madathil Housc,
Venpakkara P.0., "

Nesrani, Palghet-4,

B,Thenkaraj,

5/c S,Pennan, Retired,,
Driver'R! Spl.,

S.Ne. P 2760, 26 N,
Behincd Ram Theatre,
P.0.Suramangalam,
Salem - 636 005,

*7 A ,Ramakrishnan,

S/o kppu, Retired.,
Guard!A' Spl.,

S.No, 6806,
Ramanchenatia House,
19/360, West Yakkera,
Palghst - 67€ 001.

C.Gopalakristinan Nair,
S/e -V,Madhevan Nair,
Retired, Driver 'A' Spi,
SiNo, P 6440,

Cherukara arishre Nivas,
P.JeKannadi, Pelghat,
Pin - 72 721,

S.3eurirajen,

5/0 T.K.Sundarare?alu,
Reti-ed.,, Driver 'A!
Specisl, S,No, P 2327,
233,/Vinayakarkoil 3treet,
Nedarmedu, Ernde-638 002,

K.Pandurangan,

S/0 MeKasthurl Naidy,
Retired,, Driver 'A' Spl,
S.No,P 2902, 17/4,
Ammamandapam Road,
Srirangsm-620 006,

VeG.,Veerasamy, :
S/e Govindasamy Pillai V.,
Retired, Driver 'A',

S.Ne. P 841, 48/2,
Subbaiah Street,
Sangliandapuram,
Tiruchi-620 001,

V,Sithan,

S/o Vaiederi, Retirea.,
Driver 'A', S Nec.P 7775,
D.Nr.24, Jeevanda Strcet,
Poondurei Reed, fLrnde-2,

91.Nc,350 to 372 are
anpiicants in O.A.55/93,

eveo ARPPLICANTS
...antd./-



i

HH

. JP DaL onisamy,

377, S/o R AngemuthJ,.

' Ret“re<,, Driver 'A',
S.No., PTJ 10027,
‘Vallelar Street,
‘Municipel Colony Read,

. Erode-4..

N Prokiacamy, ‘
378. :5/0 J.Arulanancam,
- Retired,, Guard *Af,
5 NO. 5253 11.,
Kemarajar étreet
Nadar Nedu,
Vipeyakar Koil, Erodc-c.'

: M.Pengasamy,
g0g. S/o C,Munien, Retired.,
® Driver 'A%, Sp1.
. S.Ne, PTJ 12449, 21,
Golden Street, -
Thangavil alias Muni 3amy Poaﬁ
Dharmapuri-636 702,

KeMunusamy Naadu,

- 380, 'S/s C. Krishnasamy Naidu,

Retired,, Drivnr e
AFG. 'B', S.Ne, F 612

D 5, Kaliyanna Gounder Tncttam,.

“erundurai Reaad, Ercde,

: - P,Daniel Jnyara4

3eft. 5/0 Paul Plllay, Retired., .
‘Driver *B', S.No.l 6441, °
Neo,400 B Rallua/ Collny.
Erode, ‘

' R.Manickam, ‘
3g2, S/c M, Angamuthu Naicker,
‘Retirsed,, Driver 'A' Sgl,
S.No. P 2901, 22/28,
Chinna Mariamman Koil Street,
Karungal Falayam, Erede-2,

Ag¢”:ﬂ ﬁbngaannan,'
2. 4 WOK $7ana mesamy Geunder,
' @#,f’Retibed;§§5hunte;,
)54, D,Ne,3/69

g%ﬁNo.‘P 7

ﬂmade-ééa 007,

-\

\ o\ {ﬁM§ﬁrlana imy,

%gﬁ ShaKﬁmﬁMSmw,Pe'ueh;'
N Unﬁmﬁ//xb' S.Ns.P 2151,
'“\“*Kamaiéfowvas, 4/3¢c0,

Bharathi Nagar,

Jah T ﬂmmapalayem, Salem,

éﬁ%gadl NEQ%r, Cavery "°"‘G"-

lgl.Nc 373 to 383 are
‘applicaents in 0.R.60/93.

e APPLICANTS
...Contd /—

L



393,

385,

3E6.

387,

388,

189,

390,

391,

382,

'Y

oo 50 <4

G.Kennien, :

S/a Cacinderejalu Naidu,
Retired., Criver 'RA!
Spl., 5.Ne, F 3042,
N6.420 K, Reiluay Cul=any,
Erode~2,

R,Rengasamy, ,

5/3 Remasamy, Retired,
Criver 'C!,

S.Ne, PT] 10238,
Kelingarayanr P:layem,
Fudur Bheveni rost,
vie Ercde-638 301,

K.Gevindan,

S/o Kandha Gouncer, Recizad.;

Driver 'B', S.No. © 94833,

Ne.102 C Type Reilwey Colury,

Erode-".

G.Narayanasamy,

5/e Goindarajaly haddu,
Retirved., Shunting Brives,
S.Nu,PTJ 19563, 387,

Nader Medu, Prondurai flezd,
Erade-2.

K. Varsdharejan,

S/e Karuppan, Retirec.,
yuard 'A' F.,Nm,2122,
Thirumurugan Street,
Yestri Negar, Er-ede.

V,Arjunen,

S/e Uenkatachalam, Retired.,

Guard 'E' S,.Ne,.12438,

38, Namasivayam Stree<,
Kellempalayam, Erode-2.

F,Muniswemy, S/o0 Muthu,
Retired,, Oriver Special,
s.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Ersde, '

N,Muthusamy,

S/p Rellanpa Gounder,
Retired, Driver 'BY,
S,No,B085, 1/113
Cdeppalli, Cauvery R.S.
Erode., :

P.Viswanathan,

S/e S.Palenivelu, Retirad.,
Guard 'A', Spl.

S.No.7620, 324 1Bt,

0ld Reilway Celouny,
Railuay Coleny Fast,
Erode-2,

£

... APPLICANTS,
...Cont;ﬂ./-



394,

385,

396,

397,

398.

ol‘ 51 '0"0
R Uenkatasuamy,
/0 R.Remakrishna Neidu,
Retired,, Driver 'A’
Spl. S.,No, P 2882
126, D Railuay Cniony,
Erode-z

M.Chinnappan,

S/ﬂ Muthusamy Goundev
Retired,, Shunter,
S.Ne'. P 6965,
UdappalLi 1‘~erd 3(,
Cauvery R(5., Erncn.7,

Ko Chennlmalai

S/n Kuppannan Retired, .
Shunter '8', 8.Ne, P, 3404,
Nethaji otxeet, ’
Ki?lem:alayam, Erndz-~z,

K«S.Abdul Sathar,

S/ea A.Khadar Sharle‘f,

Retired,, Oriver 'A',
S.No, P 2207, 74,
Ambedkar Streat v
Sastri Nagar, Ernde-2.

fieChinne Govindan,

'S/e" Muthusamy, Retired,

Guard 'A! Spl.,

S.No. 6782, B 40,

Heusing Unvt Sampath Naaa
Ercde-11,

H.Kannan, S/c R.A. Hammantha Gounder,
Retired., Driver 'Af,

S.No, B 1418 26 B,

Khede? Mahideen Sahib Street,
Erode-2.

N.Ramasamy, S/u Nzlia Gounder,
Retired,, éhunter

S.No., ® 4230, No, 1/56
Puduppalayaw, Kattur,
llampalayam Post .

o ) ]
Eﬁsengod_g f
Ség.ﬂbiﬁgéf’

Karir Roa: Sukkan Tho*tan,

Erode, _ s s APPLICANTS,
V ' cooc.ptd /"'



406,

407,

4408,

409,

410,

411,

e 0 52 [}

F.Palenieppan,
5/o Pongia Gounder,
Retired., Shunter,

S.No.4019, B85, Gov1ndampalayam,
Alampalayam Pl 0., Ercde.

l Ke Nallathambi

S/e V, Kumarasamy Retired,,
Guard, S.No.15721

1/2 East $treet AlamnaJA)aw,
Ercde-~f.

P.3.Krishnan,

1 S/0 Subramania I er

Retired., Guard
| 'S, No. 11723 4/500
: Chathaeram P0.,”
1 Kelpathy, Palghat--678 uO:.

A.Raghavan, S/e C.hpprs,

| Retired,, Driver 'C*

' §.No0.4105, Alangode ilow
Dlavakkot Palghat-677 Ldz.

L é’i dney '0! Mells,

| ), Ha U D.! Me;ln
Retired,, Drlver tg1,
$:Ne. PTJ 10361,
Carevin - Rablwsnn Raad,

- Palghat-678 014,

- V.Arumughan, :

| 5/! Ryyapvan, Fetired.,
Driver 'B', 5,Ne.2136,

- Prasanthi, "sree Sathya Sai

| Nagar, Kallekulannara P.0.,
Palghat-678 GO09,

\R Palanlappan,

' 8/o Rangaswamy, Retired Guard
. 'C' 'S.Ne,1791,

'\Shaini Nivas House Ne.36/664/1

ﬁlangode, Olavakkot,

;Dalghat-sva 002,

B, Krlshnankutty, '

‘5/0 Cheriathu, Retired.,

Guard 'CY, S.Nc.6093,

}Paoinjakkara House,

'P.0, Alalur,’ ViP.LakLlG
‘ - 079 3C2.

Ko «Ramanathan,

S5/s K.V.Visuanatha Iyer,
Retired,, Guard 'AR'nm

S,Ne,13562, 2/137,
Neuw Kalpathv P.0.,
Kalpathv, Palghat-ﬁ?e 0C3.

e ST ARSI

S1,Noc,384 to 404 are
applicants in 0.k.61/93

oso APPLICANT S

ce .Contd./-
. )




.':412;“

414,

415.

416.

417,

Lfim Krlshnan, : ER
- S/0 . Nayandy, Retlred.,
“Driver?

Al Spl.,

S.No, I 1871,

'Sai NlVas‘ Thekkeperambu
Puduppaniyaenam P.0O., :
Palghat—678 133,

" T.P.Belakrishnan Nalr,

S/e C.8ekharan Nair,
Retlred., Guard A

8,No,.10525, Mouthet H3u=°,

Pankur1331 P.0., vias.

* Markarai, Palghat—ﬁ”GSTZ.

K M. Kunchu,
S/u Nanjcken, Retired.,

Driver '8!,

Sehe, # 446;,
Kallingal House,'

 Paruthipulld P.O.,

Palghat-678 573.

P Reghadankutty,
5/0 V.Pedmanabhen hsir,.

“Retlred., Oriver 1A' Sp]

S.No, P 6977,
Sarayi quusnery P.0.,
Palghat 678 007,

VK, Pomerrishrizi,

3/0 KeSankarsn Nalr‘
Retired.,, Briver A

3,.Ne,P 7791 Arupuzhe
CherUVafhur House, Parli 7,0,
Pelghat-~678 612.

KeP.Krishnan,

S/o Sankaraﬁ ‘Neir, Retired,,
Guard 'B!', -S,No.6766,
Uenkatesuara I1Jam, - ‘
P.0.Pampadi, Via, Tiruv1larala,
Trlchur District-GQD 597, .

K.Vasu, S/o Kunjunny,

_Rgtired,, Gods-dhuntex '8,

\ }~J_5301 Venkalathodi,
‘ : Dlavakkot P.0.,
5 0n2.

i/o Raman,
Paiver 'RY,

... -APPLICANTS.

L 2N 3 lCont'd. /"



420,

421,

422,

423,

424,

425,

426.

4217,

42e,

K.Balakrishnan Neir,
S/v T.Govinden Nair, Driver
'BY, S.No.P 7449,

- Thekkumcherod P.0.,

Vadakkum Mangalem,
vie. Nttappalam, Palghat Dist,

P .K.Ramechandran, S/o Kannar:,
Retired,, Guerd !A!

S.No. 7192, Alangod Housa,
Olavekkot, Palghst-678 0G7 .

KeBalan, S/o Kennen,

Retired,, Guard 'A°

S.Ne,6121, Sri Narayanji

Nilayam, Alangod, '

Olavakkot P.0,, Palghet -
' 678 00z,

C.Krishnan, S/o Chupre,
Retired Asst, Guerd,
S.No.6333, Kalathilfnuse
Rlangode, Olavakkot P.O.,
Palghat-678 002,

R.Krishnan, 2.No,6767,
ksst, Guard,, Ramelan,
Krishna Nivas, Alangod,
Olavakkot P.0,, Palghat,

C.J.Coelho, 5/0 F,Coelho,
Retirsd., Guard 'A! Spi,-
S.N&¢,14493, Chinnammal Street,
Noorabad, Fodanur-647 023,
Coimbatore Dist, '

K«Dhanashu,

S/a KeM.K.Gangalya, Retired
Driver 'A' S.No.P 6804,
147/A Anthonipurem P.O.
Suramangalsm-635 005

Salem,

KeMayan, S/o Kandu S1,No,405 to 427 are
Retizedl, Guard(e): _ applicants in 0.k.62/93,
S.No.1218, Kozhengottil House, '
Athirked, P.0.Gandhiseva Saden,

Perur, Palghat,

R.Laxmanan, S/c E.C.Rengesairy
Naidu, Retired., Shunter
Piesel, S,No.9514,

No.S, "Keeraikere Street,

EerB-—1 - s e e App[_ ICA NTS :
v

. Contd, /-



429,

430,

431,

432,

433,

434,

435,

:N Sengodan,
$/o Nenjeppe Gounder,

‘Retired, Shunter,

Loco, S.No, F 5250,

East Thotilpalayam,

Door No,431, Kadachanur Ulllage
Pallipalayam-c

V,Perumal I,

S/o Venkstasamy Naidu,
Retired, Goods Driver,
S,Nu, V 47 -3.No.91 C,

'Leighbe7aer

Suramangelaﬂ

Main Road, éalem-:.

V. Kumarasemy, S/o Jelapra
Gounder, Retired, Shuntsr®3!
S,No, P 4433, No.,119,
Alampalayam Post, Frode«6.

S, Velappan, 8/0 Senacda

" Gounder, Retired, S5hu intar/

Locc, S.Na, P4292, 7/ 3%,
Pullamarathu Houee, :
-Govlrdanpalayam,
klampelayam P.C., Crode-8.

P.Kolandai Ggunder, .

5/0 Palani Gounder, Retired.,
Fireman 8, 3.No.P: 5z 62,
Bl;mdntd ;nﬁgnﬂb&uﬁttestm,
Nadaraadu, ctrode-2,

8,Sengoda Gounder,
5/0 Marimuthu Gounder,
Retired., Firemen &,

- S.No.P
g Pudupalayam, Pariakadu,
_vPalllpalayam, Erode-6.

5041, Alempa ayam,

5. Uaradharaga Mudaxlar -
S/o Sundar Mudaliar,
Retired, A331stant/Dlesel

2o

: \EQ%I‘ e

S%N

Jz‘

s 8. ND. PTJ 10158, 104/0 .
Ifegﬁié% olony, "Erode-2..
Ve \\\\ ‘

¢~/”k beﬁ@d& ounder,
Aéf / u%? KaruﬁpL es Gounder,

d\,’vD jver 'Ct, ‘
778, No.31& C Typs,

éﬁ@gdo Eny, Erode-~2,

s S/o Ramasamy Haidu,
sst. GUard

.oe APPLICANTS
.o .-.Cnntd./"

[

etk

3

o m i e B e

g e Arm s e wa



438,

439,

440,

441,

442, |

443, |

444,

445,

446,

{
|
v
;

1
|
|
i

1
I

.0. 56 ¢ e

P.N.Balakrishnen Nair,
S/o Remen Pilla., Retired,,
Guerd, 3.N006966,

- Mangealeth douss,

Nedungottor, Shoranur,
Pin-679 121,

K.Nareyanan,

8/0 K.Unnaman, Retired,,

Driver'A', S,No, 1925,
Karamanna House,
Vadanemkurussi, P.0.,
Vadenam Rurussi, via..
Shoranur-1,

N.Chinhan, S$/o Ramarn,
Retired., hsst, Guard,
S$.No.7040," Menichithodi House,

| Nedungotur, Sherapur-1,

3_T.Uelukutty, 5/a TeNerayanar,
Retired,, Driver's!,

. S,Ns,P 5778, Thuvvekkettil
House, Nédungottnror,

Shoranur-1, Palghat Cistrict,

KeV.Bopinethan, S/o Kumaran,
Retired., Asst, Guard,

S.No.15447, Kallozhi Vattathédi

House, Pzruthipra, Shorarir -
‘ 679 121,

R.Balaraman, ,

S/o K.Rejamannar Neidu,
Retired,, Driver 'AT' Special,
S.No.P 4660, Sastri Nagar,
Railway Colony P.O.,

Erode, :

Ve hchuthan,
§/o Venketaraman, Retired,,

- Driver 'A', S,No,8221,

Reilway Crlony, Erode.

C.T.Hewett, S/o A.M.Heuett,
Retired,, Driver 'A' Speciel,
S.No. P 2942, 278-H-Type,
Railuay Colony, Ernde-

A 635 006z,

N.Chellappan,

S/o Muthusamy Gounder,
Retired, Driver!'s’
S,No.P 5774, 31,
Thiruchengaodu Roed,
Pallipalayam, Erode,

S1,No,428 t60 442 are
applicants in 0.k.63/93;

... APDLICANTS.
«esContde/-.

[ 4
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448,

449,

450,

451,

452,

453,

55

D.D.Rozarie,

S/o P.D,Rozario,
Retired., Orivar 'A!
Specisl, S.No.,P 3029,
30 A, Sastri Nager,
Erode,

KeMarimuthu,

§&/o0 Keruppanna Gounder,
Ratired, Driver '2!,
S,No. P 5333, No,36,
Kesipalayam,
Annadurai Street, Erode,

K.Palanieppan,

S$/o Keruppannen, Retire
Rssistant CGuard, S.No.7
9 Sadayan Palayam Road,
Sasthri Nagar, Erode,

&

¢
€55,

V.Remasamy,

S/0 Velappa Gpurnder,
Retired., Loco Shunter,
S.No0.4919, Pallipalayan,
Rlampalayam,P.0., Evode,

P.Kandasamy,

S/o Paramasiva Gounder,
Retirsu., Shuntsar,

S,No.P 9405, Nc,.422,
Alampaleyam, Pallipaleyem,

. Erode,

C.Paleniappan,

5/0 Chinnathembi, Retired.,
Shunter, $.No0,4379,

East Thollipalayam,
$.P.B.Mill Colony,

Erode.

M.Dakshinamoorthy,

S/o Manickam, Retirced.,
Driver 'B!, §.40, P 9511,
Kumaramangalam P.0.,
Thuthiputtu, Pin.-635 811,

_ Ambur (N.A.ADist),

8A

- o

N.Balakrishnan,
{0 M. Narasimhen, Retirec.,
@, 'AY, S.No,12519,
HB Flat,
234 Nagar, South Pvenue,
D yur, Madres--600 041,

AN YT :
‘:;§?%§91}='Dant

. P\Cgbalan, Retired,,

& Spegée.g

Guard, 5,No,14573,
8 lffnin Street,
54441 Negar, Railwe; Colony

S&

ST ..

«es RPPLICANTS
.0 oCOntd._/—
¢ .



o

"

456, |

457,

458, |

459,

4 61.

462,

oo 5B 4

P.S. Sanjeeva Rao, :
- 8/o P.N,Sarvothme Rae,

1 Retireds, Guard 'R! Spac;el,
' §,No,12522, B,30,

HOUSlng Unmt, Per1y31 Nagar,

 Erode-638 001,

k.S .kbdul Jabber,

Since deceased by Legal Repra2sentetive,
Smt.Heerajan, 67,

Kovalam Street, Teachers Crluny.

ERODE - 11,

ReNerasimhar,

S/o N.Rengasamy N:wdu.

Retired,, Driver *k' Spucie’,

S.,No, P 6978, Shastri Negar,

Kamaraj Stree+ Erode,

R.Thangavelu,

S/o P.kengasemy, Ret*xed,,
Guard 'A', $,No,129%8,
498, Rgrahara Street.
Ercde-638 GO1,

K, Palaniappan,

S/o Kandappa Gounder,
Retired,, Driver '5',

$,No, PTJ 10070, Ur.No 10/MS,
KRPD Road, Karunkaraw Medu,
Palllpalayam, Erove-628 G630,

k,James, S/o J.Erokissuzicy Pillzi,
Retlred., Driver ! Spl. .

S,Nc., P 2819, B/13, Jeeve Nocerw,
Rangam Palayam Post,

Erode-638 00s,

[ Karuppannan,

S/o kppeji Gounder, Retired.,
Shunter, S.No. P 5121,
Odappslli, Palllpelayam,
Erode-G.

N.Sengodan, $/o0 Nalla Gounder,
Retired., Shunter, S.No. P 5295,
East Tholliyas Palayam;
Kadachanallur Post,

. 81.Nos.443 to
applicants 'in

463 ere
0.h.64/93

Erode-6. | ‘e.. APPLICANTS

v ' .+sContd,

/-




Bttt

"' . K.K.Krishne Iyer,’
464, S,/ K.Krishna lIyer
" Retired., Guard/A épl :
S, No. 13745 Chembel Village
P.0., K-tteyi,,Palakkad
Pln 678 ‘72.

M.Veemban,

465. 5/o M.Nakelan, Retired.,
Laco Shunter, S.Ne.F 53L9
"Mullathody Houwe,
Karianuode,P.0. Kotteyd,
"Palakkad Distr‘.t.

- C Gangadharan Nair,

466, S/o K.Kunhen Nembiar,
Retired., Mssistant Guacd,
$,No,1864, Lakshml Nivas,
P.0. PLthlperiyarpm, :
~Palghat, Pin-é?ﬁ 733,

G, Parasuraman
467, . 5/0 P.Gopal Pillei,
Retired,, Driver '8',
$,.No,P 3087, “bavaed»1h- Nivas™,
Rayappan 3t reet F.J.
Thathemangalam, Falghat=
678 102,

C. Nareyanen,'
: s/0 r'henc‘u, Retired.,
468, Driver ‘A', S.Nc,P 7473,
'Leela NiVas‘ P.O.
‘ Pudupparlyaram, '
Palghat-678 733«

K Raghavan,

' $/o M,Krishnan,

469. Retired,, Driver 'A!

: Spl, S.No. P 2400,
Mullarlthodl House,
Karimgode, P.0. _
(Kottayi, Palghat-ﬁ?! 572 ).

P K.Sivasankaren,
S QM%EC .Krishnean, Retired.,

~BUaRL,, 0,14108, ‘
kﬁfg ara, S
ﬂé@;réyé%a\youse, P.0.,
ennux 6’ CGQZ '
& AR
;gndambeka&

; .pa%h¢ Pi‘len
‘\% féq:lred Gyl .

K rd 0 N0044117
\§;4 D19 Kevds pp
rr&an 3»t., Temil Nedu,

470,

... RPPLICANTS
~ v.sContd./-

e



472,

473,

474,

4754

476,

477,

"478'0.

479,

e “‘.l

T.R.Unnikrishnen Nambier,
S/o Raman Nembier, Retired.,
Guerd 'B'm S,Ne,9791,

' Rbhilash, Ravipurem ,

Kochi-16.

K.V.Sarasuathi Amms,

W/o Late K.Balakrishne Menon,
Retired,, Driver,

S,No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

A, Kunhikrisknan Neir,

S/o0 PuK.Sankaran MNais,
Retired,, 'A' Grace cuesg,
S.Ne.9685, Krishna Viher F.0.,
Paruthipulli, Palghat.

A,Marimuthu,
S/s M.Pngamuthu Naickex,
Retired, 'A!' Spl.,

S.No, P 3574, 108,

Dhgnalakshmi illain,
Kumasran Street,
Kavungal Pelayam, Erede-J.

M.Natesan,

$/o0 Muthusamy Gounder
Retired,, Driver 'RY Sci.,
S.Ne, P 4369, P.U. 1612,
I.C.Police Quearters,
Dhanoanchiri Negesw,
Pondicherry,

G.Kehbdul Sathst,

S$/o G.Khader Badshe Sahib,
Retired Guard 'A' Spl,
8,Ne, 11786, 17 Syed
Jalal Khan étreet, Fort,
Salem, Pin 636 001,

R,Ramasamy,
S/eChinnakesavan, Retired.,
Driver ‘B! S.No. 3/M 1297,
176, Mendsps Veethi,
Erode-1,

M.Ibrahim Khan,

S/o E, Mohamed Khan‘

Retirad,, Driver 'AT,

S.Ne, P 3028, L 245,

Shemshad Menzii, Perear Neger,
Erede-1,

€1 ,.No.464 to 474 . are

srolicants in O.k.65/93.

... APPLICANTS
‘a8 Contdo/—




481,

482,

483,

484,

485,

486.

fL Marudappan,

S/o Lzkshmanan, Retired.,
Diesel Shunter; SiNo,V.85,
93, Thiru V.K.Street,
Kollampalayam, Erode- 24

G. Dav;d $/o D.Gabriel,

Retired Uriver 'A! grede, .

S,No, P 2249 223,

_SastHr1 Nagar, Sadayan

Pelayam Road, Ercde. 1.

C bubrcnenlen,
S/o 3 Cnlnneppen‘
Retired., Guard 'A!,

Spl,, S.No, 12327, Plot 31»

16th Averue, Banu Nager,

‘Ambathur, Madras-60C 033,

C. Arokiasany,

s/ P, Chinnapnan, Retirad,.,

Drivar 'A' S,Nc. P 2115,
B.No.77, New: Street,
Erode-1, .

K.Falaniappan,

S/e Kandeppa Counder,
Retired., Driver 'A',
S.Nn, P 7882,

Alave Gouncer Kadu,
Manienur, Salem-10

C.Rengasamy,

S/a R.Chinnasamy \a‘i_,
Retired,, Oriver *A! Spl,
S.No, P 2831, 32,
Ghousethottam, Udumalp@t,
Pin-642 126,

S, Abdul Kareem,

$/o Shaik Jemaludeen,
Retired,, Driver 'B' Spl,
S.No. P 2825, 30 Burrah

: Sahlle Street Mount Road,

Madras=<2,

R N Govindarajalu,

_Narayanasam¥ Naidu,
% Driver 'A' Spl..

m,:e,m, 51 North Strect,

kam,
xR.Anthonysamy,
Oriver '8,
105, D.Nc.5,

TS réét Erode.

’ﬁNagar; Pillayer ¥Koil

hl N0o,475 to 487 are
appllcants in 0.k.66/93,

.o APPLICANTS
...antd



489,i

490,

491,

492,

493|

496,

. e 62 [

Karnemal,
W’ ' a%e K.Singodan

' Retired,, Driver 'Ag‘Spl.

S,No, P 6826,

Maligai Natesan Stores,
Nadar Medu, Poonthurai Road,
Erode,

A.Ceyalakshml,

W, /0 Late P.Pngamuthuy,
Retired., Driver 'R',
S.No.,P 2304, Ne.27,
Pilliyar Koil Street,
Sangliandepuram,
Tiruchiraeppalll,

G.Ahilaendsm,

W/o Late T.Govindan, Retired.,
Driver 'A' Spl,, S.Mo.F 4EES5,
No,74, Vandikaranthottam,

Koll ampalayam, Evooce-~2.

R.Jaya, W/o Late V.
Ramalin?am, Retired,,
Driver 'A' Spl.,

© S.Nu. P 3789, ED 254

'H' Type, Railuay Colony,

‘Erode,

Dhanalakshmi,

W/o Lete S.K.Siyaprakeser,
Retired,, Driver 'A?Y,

Spl., S.No,P 2895,

ED 352 B, Railuay Colony P.C.,
Erode,

Parvathi Sekthivel,

W/o Late M, Sakthivel, Retired,,
Diesel Rssistant,

S.No. J/M 648, 422 H

Railuay Colony, Erode,

-Nallemmel,
- W/o Late C,Tholasieppan,

Retired,, Driver 'C!,
S.No, P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K.Lakshmi, '

/e Late K.Raja, Retired.,
Driver 'C!, S.No. V 227,
212 F Railway Ceclony, ..

Erode,
V/ rode

ovs APPLICANTS.
'F:-...Eontd./— ’




498,

499,

500,

501,

502,

Sampoornam,
/o Late P Arumughaem,
Retired,, Driver 'A!

" Spl., S«Me, J/M 818,
-EB 194 O, Reiluay Colony,

Erode,

S,Geeja Bai
W/o “ate M.éanesan,
Oriver '&' Spl.,

S.No. P 2894, D.Ne,16,
‘Lenin Street Church Mede,
‘Reilway Colony P.O., :

Erode,

Paprpa, | U1, Mo, 468 to 499 are
W/ Late K.Ktvishnan applicants in 0.A.67/93,
Retired., Criver ‘C’,
S.No, P 7945,
Mooppaner Street,

01d Suremangalem,
Salem-635 005,

P.M.Arokiasemy, -

8/0 R.Muthu, Retircd.,
Driver 'af épl., o
S.No, P 1718, No,752,
Sth Mein, 8th Cross,
M.C.Layout, Vijeyanecsr,
Bangalrre-40,

N.Marappa Dasary,
S/o Narayvene Dasery

. Petired., Driver 'B{,
. SNo,P 8083, V3/48,

Peria Vacdagampatti
Via., Danishpet R,é.,
Dma;ur’T.K., Salem District,

POshpavalli, :
¥/o Late V.R.Velusemv. Retired .,

'Diesel Kssistant, v
 S.No. JI/M 1242, D.No,s64,

Vavooce Street, -
Kollampalayam, Erode-2,

ladhalaimu+hu,
WIriver 'BtY,
.._.l,‘NOQV\\S‘/Q,'D.pNO.jS F/S

Eﬁ%;ervié@?mén Colony.

S apur}@ [ Tiruppur,

«PAUZ, Retired,,

" "NEUFairlands, -
\ Salen-636 016 ... PBPPLICANTS

«esContd, /-




505,

506.

507,

508.

.é, €4 20

R,Krishneswamy Neidu,

S/e N.Arumenatha Neidu,
Re+ired.,, 3pl, Grade Guard,
$.No.14310, Kandampathy Pout,
Sglem-636 005,

P.K.Sulechans,

W/e K.M.Paremesusran,
Retired., Driver 'C',
S.No.P 4800, ED 397 B,
Railway Colony P.0O.,
Erode-2,

p’k.Ramen, .

S/e R.Paththorane ly=r,
Retired.,, Gusrd '8!,
S.Ne.15243, Bhanalekshmi :llem,
Upstairs, Near Templie
Subramania Nagar, Salem-5,

K.5.George,

S/o X,Simpscn, Retired,,
Passenger Guard,
S.No,134173, Piot Nou.a2,
douse Ne,157 A,

Thiruvakavsrdanur,

509,

Sglem--636 0CS,

R.Venkatesuwaram,
S/o N,Ramemirthem, Retired,

Guard 'A', S.No., 15853,

Siﬂg

511.

512,

513.

%

Jagir "Pmmepalayem P.0O.,
Sglem-5,

C.Fongia Gownder,

§/o Chinneppe Gouwnder,
Retired,, Lecc Shunter,
S.,Ne, P 4374, Perias Mottur,
Jagir ‘Ammepelayam P.0.,
Salem-2,

K.S.Somasundaram,

5/o K.K.Subha Rathinem Iyer,
Retired Cuard 'A' Spl,
S.N..6711n N0075,

Vinsyakar Koil 3rd Street,
Moolapaleyem, Erods-2,

Julie, W/o Late S.Baggyssamy,
Retired, Driver ‘A7 Spl,.
S.Me.P 3261, 3/1 South Ukkedem,
Coimbatore,

K.Kancesamy, S/0 Karupparinar,
Retired,, Pssistent Guard,
S,No.161€3, Ocsikinethuputhur,
Raemgdevem P.0., Remadevan \Viiilage,
via,Kandanpalaysm, Nemakkal Taluk,
Sglem District,

nmt hoy: Aokl oabder

evaeq PPPLICANTS
v....Contd./-



‘Retired.; Guard 'A% Spl.,
S, No. 7619 ED 353 &,
Railuay Colony Pe 0.,

‘Erode 2

515, P, Plamelu,
U/o ‘Late M Falaniappan,
Retired. Driver tAl

Spl. S.No,P 2893, B 18, .
Jeeva’ Nggvr, Renoampa a\ar
‘Erode-3.

516, C.V, Nerayanan,

$/o C.V.Krishnan, Retlred.,
Guard 'A! S,No.3283,

Mythri, Soutn Bazar,
Payyannur,

517, Smt. R.K.Parvathi,
W/o Late K.S.Rangasany,
Retired.; Guerd TA: ~p1
S,No, EA 1124, Elayo Streat
Subramanla Nagar, Salem. .

518. V Regupathy,
: S/c ‘S.VUsjiravel, Retlred.,
- Driver 3 Spl., .14,
Kannan Nagsr, V.O. C. Naoar
Post, Théhjavur~613v007.

519, R,Mehaboobkhan,
* s/o A.Rehimankhan, Retire-.,
Driver '&' Spl.,
'9,No,P 3053, No.B2,
Renganagar), Suramangalam,‘
Salem-5,

520, M.Chinnu, S/o M. Mechery,
Retired., Driver 'A',
$.No, P 2815, D. wo.-
.6th Dherma Nagar,' -
.Suremengalam, Salem-5,.

_521 ~=Ahpdul Ueheb,

”ﬂﬁﬁﬁbf¢5§ﬂ Abdul Azeez,
) fRetIreq:§ Driver 'A' Spl.,

0/’
*’/ §ikyo ébg No.101,
g

Kénnady~ﬂa@ar,

E( ghuays*Nagar Rosad,
2:& Suramangal e, Salew,
% ,ﬁqﬁﬁ‘“ 7 ffpin-636 GUS.

il / .
2, XG%%///

\\\“/M

D¥iver 'A', S.No,P 24 15,

32 Nehru Street, 01d '

- Suramangalam, Selem-6%c 930S,

814, S.Kosalel Chandra, B o
U/O T.8 SUQminathan (late,,

ﬁLtlo.QOO to 517 are
cpplicents in 0.8, 68/93

/6 _Ktiéder Nohldben Ret'red.,-

* «es JAPPLICANTS
oe ‘:Ontd.'/"




523.

524,

525,

526,

527, |

528, |

529,

530,

531,

L2 ] 66»..

M.Ramasamy,

5/0 Munusamy, Retired.,
Shunter{Loco), SNs.PTI 10196,
D.No.122, Peryar Street. 01d
Suramangalam, Salem-3,

K.Palani, $/0 Kolendai,
Retlredy, Lsco Shunter,
S.No,P 5256, 5/89

Rnna Nagar, Jagir Rm.aoaleyam
P.0., Saelem-636 302,

K.Govindesany,

s/o Kendasamy Neicker,
Retired,, Loco 3hkunter,
'st, S.No.P 9477,
D,Ne.21, Bharmanagar
3rd Street, Szlem-S.

K.Ramakrichnan, 5/c P.Kuppan,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lakshumi Illam, Jagir
Emmapalayam P.0., Salem-7,

M. Annamslai, $/0 B Muthu,
Retired,, Driver 'R}
S.No, P 5192, B.No,h/4,
Periya® Street 01d”
Suramangealam, 8a1em-5.

Periannan 9,,

S/o Srceraryan, Retired,,
First Fireman, 9.No.P 74%&:,
15, Marifemnan Strcet,
Solam Pallam, Salem-5.

P.,Subrgmani,
S/o Peleni Gounder, Reti red.,
LotopiShunter 'B',

- S;Ne'y P 7455, Fillar Street,

Solampallam, "Salem-5.

M. Arumugamé S/e Marappa Gounder,
h

Retired, unter 'B',

S.No, P 8078 R/65 KEul Street,
Ariyagoundaer Patti,
Suramengalam P.0., Salen-5.

M.Chellakannu,

/0 Munusamy, Retirec.,
Loco Shunter 'B!,

S,No,P 7946, B 39 back of
the Ram Theat:e,
Suraemangalam,

Salem=-5,

APPL ICAKTS
.y _’Contdo/-



532,

533,

534. .

535,

536.

537.

' "e 67 e
P.Jaganathan,
S/0 R.D.Ponniye, Retired
Driver 'A', S.Na,5551,
D.No,50, Muniappan Street,
Kichipeleysm P.0., "
Salem—S. ’

R.Perumal,

S/o B.Hanuman, Retired.,
Loco Shunter ‘B'
S.Né, P 8079, 131 A,
Railuay Colony, ulw=
Salem—s _

R.Ammesi,

8/0 K. Raman, Retirzd,,

Oriver 'A! Spl,

S.No. PTJ 10057, D,No.B4,
A Magsque Street,

01d Suramangelam, Saler
Pin-636 COS.

V.Kandaswamy,

S/c Vellaiya Gounder,
Retired,, hsstt. hueru
S,.No.72486, Thirumagal Straet,
D.No,133, Bedipaickan Fatt-,,
Salem-S.

Yesoda,
W/a Lace T.8, Sr;nl»e°9r
Retirecd,, Oriver 'A! bpl.

S.No, P %846, 10 Nehru Street.,

01d Suramangslum, 938ilm-3,

Janaki Thailammal,
WU/o Late A Arjunen, Retlred.,

. Driver 'B', 5 No,P 3080,

4/248 A, Bharathi Nagar,
Jagir ﬁmmapalayam P. 0.,
Salem-2,

‘P.U.Pachamuthﬁ,

538.

/ Q\Y\\

-

.}:: ' *‘D.I‘ 1\’@;3-'/ ‘A 74 splg 9
&l& 44{ IInd Cross Street,.

'S/o0 P.Velusamy, Retired.,

Guard 'A' Spl., S.Ns,1223,
386, Sakthy Vinayagar Knil
Street, Peonthurai Road,

Er;de—?

MlyH4Gilhnoly,
S]ETE\éscilho-ly, Retired
b;giv'er t‘~ \'\ Splo
SeNo. B2993, 36, .
§2r31Vat§aﬁ3 ARlagepuram,

al'em-1 60 o h:

)l

R Uenxéfasag,
“S/e B, M.Rengasaryé Retired.,

vipakkam, Ambsthoor,

Nadras-53.
A%

Mo. P 3052,

3i . Nm,518 to 537 are
applicants in Oube
Ne.69/93,

vos QPPLICANTS
s .Contd. /"



o = mr i me ok g ATRERL WL o

iooisaio;

. R Thirumalai, SR
541, Renresented by Lokanaya«i
* ' gs Guardian,
8/0 R.Rengasamy Naidu
Retired., Driver 'Al: épl
S.Ne, P 2864, 2 R North
Vellalai Street ,
Pandamangalam, Uorlvar,
‘ *ruchy-GZD 003,

| M,Anthony,
542 .,S/u L. Narnaxainuthu‘

* |.Retired,, Driver 'A
splo S ND 3030 NU J]J,
Netaji Road, Narapalam,

Erode-2,
. Savarinayaqan F, . SL.Ma, 538 to 543 -are applicants
543 §/0 Rrokiam,. Reblrpd.,,. in U.R.NG,70/93, _

Rssistant Guard,

S.Nn, 7122, Uest

- Marianatha;urdm,
Dindigal-6,

V,Achuthan Nair,

ivS/- P,Nersyenan Nair,

544, | Retired Gusrd 'A° Speciel,
- 8§,No,7628, 5/1584 fAnugrah!,

Rsokapurar, Ldlalst-s 3 Cot,

' T/Kunh4ruran. :
| S/e_Narayensan Nambiar,
545. | Retired.. Guard tgt, ’
. S, Ne; 6302, Kuttiyll House,
P. 0 Neladi«G?a 522. :

DR M. Visuanethan

546, S/o K., Balakrishnan Nair
. Retired,, Guard 'A! Spl.
' S,No.15164, HiNo.1/4599,

"ﬁsuathi“ East Nadakavu,

Calicut-ﬁ.

- T:P.Padmanabhan Nalr,

547, S/o T.V.Appu Nair,: Retiredg,‘
:  Guard 1A', S, No.1937,

Usha Mandir P, U.NankaVu,
Calicut-673 007,

Ke Krishnanku*ty Nair,

548, 5/0 Unnichathan Nair, : _ o
' Retired,, Guard 'B', ‘ L ERTE Do

S, Nl.1502 Vadakk&yil Hou as, o

P.0. M. I E Kunriemandalam, L

Calicut, | ‘ oo APPLICANTS

P/ . . : q..contﬁ;/'




L} 69 L8 ]

V.Reghevan Neir,

S,c Gzvinden Nair,
Retired,, Brakesmsn,

S,Nc, 3024, Ragheve Nives,
Chiremengelam, P.0,Neduvs,
Perappenangedi, Malstar.

549,

- U«KeBheskaran,
S/0 U.K.Yelu, Recired,,
S50, .Guerd 'A! Spl,, S.No,762"7,
Urpekendy House, F.C.Tanur
' -676 302,

KeCiGavinden Nair, '

554, 9/ .C.,Raman Nair, Retirud,,
Driver 'B!', §,Ne,718¢,
Edavath House, :
P.0.Thalekulathur,

Calicut - 672 317.

K.Chendukutty, ,
S/o X.Chekku, Retired,,
Aest,Gusrc, 5.Ne,16%0,
Koyimzkandy Heuse,
PueDElathur, Celitu'-
572 302,

552,

. . T.Subraeranien,
553 S/o P.Mumden, Ketired,,
’ * Cuard 'AR' S,Ns, GP ‘€88,
_Menizwsnm houcte,
Negr Water Tenk, _
P.C.Puthiyera, Talic.t-
673 (04,

.-

: KeKeParameswaran Nair,

554, S/o P. K. Esuaran Nz’r,
Retirea,, Brekesman,
S.Nn,146G, Kulangste,
P.0.Lakkidi, Pelghaz.

R.Achuthen, : S1,No,544 to 555 are
.Koudan Neir, | applicents in 0.h.71/93.

144, Srezvelsan,
'MQO|, Pe;ghet -
\ 678 613,

’oNO,p 6819,

S'K.COR.ed’,

gdthi Nell rced, : L
eo@E-638 009. , ces APPL;»?NTS.
...Cont o/ =

Py
remep,
N'/‘




Q.v70 L

“ K.htheppen,

- ' 8/o Kelleppe Gounder,
7¢  Retired, Shunter 'B!,

 S,No.P 9453, D,No,110

Rrupnu Meles neer,

peilpass Roed,

Poondurei Road,

E . ode~2,

- .M,Zulekhabi,
ccg. W/e Late S.K.Sysd Ananeo,
* Retired,, Driver 'B',
S,No.PTJ 10125, L,Z88,
| : - Periyer Nager, Houzino Urnid,
; Erode-636 0U1, :

.~ S,Rrunacnalem,
559. S/o A Subie Pillei,
. Retired,, Guard 'A',
Spl. S.No,8995, D,Nc.” 7,
New Street Lene,
Trichirepally, ¥.C,-€-0 00z,

, NeP.Vadivelu, :
S/a Pennuseny, Reticed,
560, . 2/% Y: X)
6 Driver fB', S.Nc,V/i7 ‘
Netchipeleyem, L.Puthur(P.0;
Erede-638 002,

C.7asupethy, -
- 5/o T,Chinnesamy Desiker,
561, . : X

= ‘ Retired., Guard ’
| . S.No.12152, 173, Kosemeda Strezt,

Tiruvennemelei V.U,

‘Tiruvennamelei, N.h.District,
‘ Pin-606 601.
|

MeH.Abdulrahimen,

S/m Mahammed Husssin,
Retired,, Driver ‘'R!,
S¢No,P 2294, Mennarkulam,
Neer Indien Ovelseas Benk,
Tiruchireppally-620 020,

: | Ko Natchimuthu,

563, S/o Keruppen, Retired.,
Kssistant Guard, v
'§.No.7118, Perissamy House,
Palemzpuram, Five Reod,
Karur, Tiruchy Dist.

MsV.Faulrej,
564 S/o M.Vedhenayajem,
* Guard 'B', (Retired),
S.No.138E6, Arul Illam, _
117, Ceauvery Nagsr, o
Kulitelei, Tiruchy-3535104, . eeo APPLICARTS
‘/ ...contd./—

¢
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K.H.Rahima,
. W,'s Late C,Nagasundsran,
574. Retived Diesel ﬁssistan+
S.No.J/Mm 497, 30, Nehru Street,
Old SJramangalam, Salam-S.

Krishnammel, -
575, W/e Lete Konthan _
Retireds, kssistant fuerd,

| 5,No.6058, O,No,5, fMejeeth
Street Old Suramengalam,
salem—b- .
Cataerene

578, U/O Late D.KsPeter
Retired,, Driver 5‘
Specisl, S.No.P 1796,
130 & Rnthoniapuram,
Suramangalam, Salem,

N Gepalasamy,

5/. Nersyanasemy Raju,
577« Retired., Guard,

S,No,13008, HIG 338 F

Hndsing Unit, knna MNager,

Trichy-620 018,

N. Kupp=n,
S/c‘Narayana Naiker,
Retired., Alrﬂman,
S.No.,r 9425, .o /.bz.,
SiVethpuram P.0.,
Salem, Fin.GJE 3CT7.

578,

®Svindemmal

W/o Late K. ﬁrumugam,
Retired,, II Firemen,
S.Nos PTJ 174489,
Ammapelayam, Salem.

S1,.Ne,571 to 579 are

579, applicants in 0.k.73/93

6@,ﬂaxayee kmmal,

etifo, age R Thangamutnu,

ﬂRetide\ Driver 'B' Grade,

gl §?No\ 13‘9437 60 Z, 33A,

HaaK.C Rfad Erode—638 C09

A

¢ @u5alym7%
éﬁ/ﬁVLaﬂe G,Ponnusemy,
Retlreﬁ Cuavd YRY,

\ \splz.cé 4.15313, 30,

« ey v r
ﬁk\hbggﬁﬂégar, Mtslepelayam Feles

X

.. RPPLICANTS.

1vonCOntd'/- .



368, :

571.

572 .

573,

s 9 '71 o0

KoM .Devanathar,

S/o P, Neenakshlsundaram,
Retired,, Guerd 'A! Spl.
S.N0.10438, No.222,

Lenin Street, Railuey Cclony
p.D. ’ ErOdQ-Z.

S,John,

/o A.Sueminathe Pillel,

Retired., Guard Spl.,

S.No.14226, No.25,

Sth Cross, Paramasivaniic:n,

Lalgudi, Tricny Distract
pin-621 674,

V,Srinivasen,

S/o R. Venkataramc Iyer,
Retired Guarc 'A' Spi,
S.No,9456, No.18,
Or.Ambedkar °oad
Bhuvaneswari Nagcr,
Ceimbatore,

VoMarimuthu,

S/o Venkattacnelam T.,
Retired., Driver '&!,

S,Nn,P ©46S, Kaiiikadu,
Omalur Pest, 3alem District.

E.Periasamy, $/o0 Ellappsn,
Retired.. Rsst. Guard,
S,No.7545, Avinashi,
Coimbatore District,

K.Ragothame Rad,

*S/o0 K.Kuppu Rao, Retired.,

Guard 'A', S.N0,.10694,
Plet No. 80 Flat No. 93
Kalyan Nager, Sanjive’ Peddy

‘Nagar P.0., Hyderebad-500 038,

K«.V.Mohan,

S/o P.Ke Varethara?alu
Retired,, Driver 'A! épl
S,No.PTJ 10372, 19/8,
Mariemmankoil étreet,
Sslem, Pin-636 00S.

M.Thangaraj,

$/o C.Manicken, Retlxed_,
Diesel Assistent,

65/A Mariamme nko 11 Stcaet,
Salem-636 0CS5,

R.Moriammal,

\i/s Late P.Murugasan, Retircd.,
Guard 'C', S.No,16321, 46,

Rnne Straet, 01d Suramangalam,
Salem-5,

| 4

'51,No,556 to 570 are
applicants in 0.k.72/93.

' ... RPPLICANTS.,
.. oBontd, /-



)

..730'

£ Ramen $/0 E.Sami
Retired Driver 'C‘
- 9,No, B 4242 Edeth ottethil'
House, P.0, Kadallnui Nagarem,
-Malappurem Distfict,
. Pin-676 312, Kerala.

582,

K.Reman,: S/a Chandu,
Retired., First Fircman,
S,No. P 7147, Vakeeri

. Meethel House, FaD-
Palath, (via,KaPkodj.
Pin - 67 2 611,

- 583,

Mre,B SarOJini /o Lats SinK,
23 Middle Streét/P st Si
£1d Nidamangeslan,
Nidemangalam P<0.

‘584,

-

L.Vasudevan Nair,
S/u N.Gopelan Nair

. Gpard 'A', S,Nn,7519,
"50hhalayam“ C/o a»aticn
-Master, Vaniyamhalam F.le,
Malepuram Distrist,

Ptn - 679 335,

585, Retived,

N Kutty Nalu,

/6 Lete I .R.Senkaren,
Retired,, Driver,

. 9,No, 5707, Madathil House,
Erem”*lqdrm Veyal, 2.0,
Frakkinar, Kozhikode

Pin < #93 028 (Steff Mo, 137350

586,

M Schuthan Nair,

S/- M.Krishnan Nair,
Retired,, Guerd 'A',
Kariyatkuni House,®
Narakode, P.0.Keezhariyvor,
Kozhikode - 673 324,

58%

K/N.uankunni Menon, .

a3 /0 VeMadhava Nenon

' o s Driver i

6966, Rohini Vlhar,
4L ettipadi Fin-676 213,
Pargﬁp‘nanuadi Malapurem

ﬁ » - District,
. @?WM&i ppar;, :
'ﬁﬁ / /p éganan Retired,,

51: At S, Na.P 5177,
7 &gaavath Houoe,

r”ﬁlhrlyallur,
Calicut.

G:iadiachzlam,

31,No,580 to 584 are
Jppl cants in D.A. 74/93

S1.No,585 to 588 are

applicants in 0.k.75/93,

oon ..’ AppLICANTS
’ ooocontd /-



590,

591,

592,

; &chJEnU' . : o
. W/o Late h.M.Thenden;

7'593;;

- 594,

595, |

568,

597,

598,

Retired,, Loco Shunter,

&,Ne,P B183,

kdhikerimanemal House
P.0.hriyallur - 673 314,

C.K.Veleyudhen,  °
Retired., Shunter/CHTS,.
Puzhithottu Parembi,
Eest of Cemethari Rcoed,
Cochin < 13.

Southern Railuway,

,in 00“

~j31;N6;589 & 590Aare_appiicenta
075/930 o

| P.M.Kumaran, $1,Np, 599 & 592 are applicants

Retired.,, Driver, , {n 0.he77/93,

Puzhaekkel House,
Mudeppelors, (vie)
Rlathure, Palghat District.
M.Moses, . L .
Retired 10t Grade/Guzvd/OLd,
Methel Collece, '

Memmeth Vayel

Pattathanem, Guilon.

V,Rrijunan, '
Retired,, Oriver 'B'/QLN,
Karmaleyem, :
Pattathenam, Quilon.

. P.Mercita

W/o Late bhri Dominic Sebastian,
Retired,, Driver 'h'/ilLi'.,
Pethan Paramba,

Near Transpmrt Office,

Quilone ,

- M«KeGanesan,

5/¢ M.N.Krishnemoarthy,

29, Ramanujem Street,
Kallukuzhi, Trichy-2C,
Retired Guard/Speciel GraMs,

Southern Reiluay.

M.M.S,Thangepragasam,

S/0 Michel, 2 k/4-B,

First Street, :

Annal Nager, Malligeipurem,
Trichy-1., Retired Driver 'A!
Grede, Southern hailuay,

RiI.Vincent,

S$/o k.J.Fmbrwse,

27, Poonthottam,

Kemp's Toun, Trichy,

Retired Guard/Speciel k 3reade,

V/Sauthern Railuay.

S1.No.593 to 595 are
applicants in 0.R,78/83.

... RPPLICANTS,
’...Eontd./-




- .. V,Subramanian

599, S/o E,'enkatraman,
21, Thondaman Colony,.
Metar Factory Road,
K.KsNagar Post,

~Trichy-21, Retired

Passenger Guard,
S.Raiany.

3.kntony,
600, S/o0 Sovrimuthu Pillai,
41, Malliyepuranm,
Main Read, Trichy=1,
Retired,, Shunter '6' C:ade,
. Southern Reiluay. -

R.Gopalan,

601. S/o D.Ramaghandran;
125, Mariemman Koil S%veet,
Pcnmalaipatty, Goldan Roock,
Trichy-4, Retired,
Passenger Guard, Scuthern
RaianY.

- [.KeSrinivasarn,

602, 3/o0 T.V.Krishnasemy, --
131, East Chittrs Street,
&rirangem P.0., Trichy,
Retireo Gusatd/Sreciel
Gradse, Scuthern Reiluway. .

.. . R,Elagarsamy,
603, 5/0 Rengasamy Naidu, -

* 328/B, Railuway Colony,
Trichy-20, Retired Laco
Shunter 'B' Grade,
Southern Railuay
(Trichy Division).

N M, Issae Chelliah, -
604, S/o S,Manuel (late),

- Retired 'A' Giede Cuard,
Southern Railuvay, 19, '
Keela Kesa Street,’
Beemanagar, Trichy=1,

, Innamthar
nnur Post,
Retired Oriver,
IBouthern Railuay,.

am, S/0 Naga Pillai.
feral. Bazaar Strect,
- l2pffdr Post, Trichy=17, _
"Retired Driver/B G:ede,- : .
Southern Reiluay, - o ‘ " ees BPPLICANTS
a ' s I ...Contd./-



607.

608'

609,

610, |
6%

612,

13,

614.

E,Abdul Rezak,
S/o lMohamed Esuff,
55, Mocolekollal Street,

. Tennur Poet, Trichy-17,
. Retired Shunter/B Crade,

Southern Railuay,

I, Innasimuthu,

S/o Inresimuthu,

Kalkothenur Villege, _
Purothavkudi Post-621 302¢
I1dnga Kuchi, Trichy Qietzizt
Retired Oriveyr/ B fGirace,

. Seuthern Railiétay.

S.Ruben Gregory,

S/o D,T.ASundaram Pille®,
5/A, Convant Ryad, °
Contonement, Trichv-i
Retired Guard/Speciasl Grede,
Southern Railuay,

M,Kareem Baig, -

S/o V.Bunveer Beig,
Np.13, bensianer Stiset,
Kujapet, Trichy-1,
Retired Guerd,/A Grade,
Qouthern Railuay,

Q.Antonisamy, =
$/0 S,Doraisami P1J1ei,

“7-B, ist Street,

Deraisemgp@tdm;
Thichy-1, Retired Oriver,
B Grade, Southern Railuay.

T.R.Ethirajan,

S/s Thiruvengadathan,

53, North Chithre "Street,
Srirangam, Trichy-g,
Retired Passenger Guerd,
Southern Rsiluway,

K.A.Raghavasimhan,

x §/0. C.Ananthacharisr,

1, South Devi Street,
Renganagar, Sritangam,
Trichy-6, Retired Guard/
R Grade, Southern Reiluay,

S Murugesan,

S/o K.Subramanian, .

Plot No.5, Thaimanavar Street,
Iyyappa Nager, Trichv-21,
Retired Pessengsr Guerd,

) Suutherp Railvay.

es s RAPPLICANTS,
..¢C0ntd./-



N

. R.Visuvanathan, ~
"~ " S/e N.R.Radhekrishnen,
615. 5-C, Sasthes Street, o
: Balaji 'Nives, Ayyeppa Wauar,
Trichy-21., Retired Guard/
Specia. Grade, Southern
Railuay.

Gerald Eduerd Rodrigues,
g1¢. S/e Gerald tduerd,
' 24/A Ardhi Bheguen Street,
Tendral Nagsr, '
KeKe Na(_'.lel‘ FOSt;
Trichy--21.

- . R.Rengasamy, ;
617, $/o Ramasamy Kavander,
e 62, Railway Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Gracde,
Seuthern Railuway.

~ P,Raman, S/n Pitchei,
619, 118, Péris Melouperai,
' Trichy-1, Retired.,
. Eireman/A Grade,
s Southern Reiluay.

- .§,Sethuramarn,
61« 5/0 Gopalsamy Naidu,

‘ Crauford Reilusy Cmlony,
Trichy-20, Retired
Driver/k Grade, Southerr’
Railuay. '

S,Thangeraj,

S/e. M,5ebastian,

5/24, Thirunagar,
Pepmalai, Trichy-4.
Retired. Shunter/s Graoe,
Southern Railuay.

620, .

D.Devadoss Alfred,

€21. - S/o h.P.Devasirvatham Pillef,

157, Muthuraja Street,

'Q%gifgim%uard/Passenger,
f/ﬁgégbu$hé@m Reilway.
/' e N -

V", @1

D@%I‘aaégsa”‘myp ,if am, Trichv-i,
.‘gﬂetireg)Drivar, Scuthern
Railways /#
Bang p\Y
| (SN

+v. APPLICANTS
.4 .Cﬁntdo/"'



R24,

625.

626,

627,

623,

630¢

631,

Te 78 )

S,Krishnan,

S/c T.E.Sarangapani Neidu,

61 D"ngrvethi Amman Koil Street,
Srirangam, Trichy-6,

Reti-~ed Guerd/k Special Grade,
Southern Reilwvay,

T.V.Naganathan,

136, North Chithirei
Stzeet, Srivangam,
T-ichy-6, Retired.
Guard/R 2pecial Grade,
Scuthern Railuay,

R.Narayanasgmg, )
187, Chitral otreet,
Srirangam, Trichy-6
Retired Guerd/B Grade,
Southern Railuay.

KeN«Subramanian,

Nerth Chithirai Street,
Srirangam, Trichy-¢€
Retired Cuamd/A Gtade,
Scuthern Reiluay.

Lom.Rangahathan,

S/o T.Lechumanan,

71, Kendi Street,’
Srirangam, Trichy-6 - -

Retired Guard/B Grade,

Snuthern Railuay.

S.R.Yamunachari,
S/e T.Rengaswamy Thathacuavler,
63, Uest Uttre Street,

Ptsriréngam,'Trichy-s,
‘Retired-Guard/A grade,

Sonthern Reiluay. \

S,Veerappan,

S/o G.Soundarara Pillsi,
143, Main Road,
Sangiliendapuram,

Trichy-1. Retired Driver/

A Special, Southern Railuay.

-A.N,Joseph,.s/n A.Arbrose,
. Neo,18, Pottakara Street,
'‘Palakkarai, Trichy-1.

Retired Guard/A
Southern Reiluay.,

S.A.Adaikalasamy,

§/0 S,krul Pillai,

26, Sekkedi ‘Street,
Palakkarai, Trichy-1,
"Retired~Guard/B;' '
Southern Railuey.

L= o s re T

P lCDhtdO/—

.., APPLICANTS.




_7K.R.Se1vaiangém, 

632, No. 48, Palayakavilv3£reet,

Palakkarai, Trichy -

Recired Special Greds Guaxd,

Southern.Raiany.

C.Antunyeamy
633, S/e P.S;Chinniah Udayer,
* 15, Sugedoss Mandy Street,
Baéu Road, Trichy-2,

k.Syed Jaffer,
- 8/e Syed Ahomad,, ,
£34, 6, North Swankars Street,
‘ Near Babir Raad,

Trichy-8, Retired Uriver/

R, Southern Railuay,

= V,Periyasamy, . -

635, . S/o C.Veithialinganm,

o 32, -Kezapettai Line,
Bazaar ‘Street,
Trichy-1, Retired Guare’
R, Southern Railway.

. V.ARlagirisuamy,

636, S/o N.S.Veerasuamy Naid
. 8, Dector Issac Lane,
Sangiliandapuram,
Trichy-1, Retirsc Gacas
Guard, Southern Railvay,

!l)

... S.,Rbdul Subhan,
637, S/o Shaik Bahjca, .

-~ 38, Sathyamoorthy Street,
Senthaﬁneerpuram, '
Trichy-4, Retired Guard -
R Grede, Southern Railuay,

<& H.Rmmer Basha ‘
‘S‘ﬁ . S/C"Nd.Hassei%, 23-A,
‘Varathamasemet Street,
Sangiliandapuram, _
Trichy-1, Retired Driver/
k., Southern Railuay,

s, s pagkels

6398, ot 6 RePutairaju Chettiar,
8 e kothtal Main Road,
78 ATiehy= N\ "Mtired Guard/h,

& (sﬁ

cag L. 1/1

N\ .\ Circuit ﬂdusé‘ﬂoad,
A & - i
N Ne.5 _Tald fate,
NI Ficky-20/Retired Driver/

Ry=Seutfiern Railuay,

v

& ee .J‘ntd, /-

€



641,

642,

643,

644.

645,

646,

647,

648,

L] 8. L2 ]

R .Ramu,

S/o Appavu Karukachi,

€9, New Street,

0lkakedai, Contonement,
Trichy-1., Retired Driver,/
B, Southern Railuay

R.Kaliemoerthy,

S/o K.Ramesamy, 1,
Kannagl Strest,
Subramaiianuranm,
Trichy-20,, Retired
Shunting Driver,
Southern Regiluay,

M.Oeraisamy,

S/6 V.Maruthamuthu,

.23-C, Brpa Nagsr,

- Subramaniapiranm,
Trichy-20., Ret:rasd
Driver/#, Southern Reoiluey,

R.Mazharul Hag,

S/o S,8hdul Razek, 24,

Syeda Mohamed Routke:r Streci,
Beemenajar, Trichy-1,,
Ret.ired Guard-R, Southern
Railuey-

A.knthony Louis,

S/w C.Arckiasani Fillal, '
91, Keele Pedayschi Street,
Near Eda Street, -
Palakkerai, Trichy-1
Retired Guard/R, Southern
Railway.

P.Venkatesan,

$/o C.Perumsl Naidu,

65, Highways Cclony,
Subremaniapuram, Trichy-20,
Retired Driver/A Spl.
Southern Railway.

K.Meenakshisundaram,
S/o. M. Kumerasamy Pillai,
S5i, Rnnamelai Street,
Erode, Retired Guard-A,
Southern Railuay,

P.Arputham, S/e A,Peter,
47-8, hnnen Iilem,

Rzgd Nagar,

Suramangalam Post
Selem-3, Retired 6river/
B, Southern Reiluay

¥

«es RAPPLICANTS
') ccont-dn/“'



. 649,

650,

651,

652,

653,

654,

655,

K.Periagsamy,

$/e E,Kolandan, 23,
VOC Street,
Kollampalayam, .
Ersde-638 002.
Periyar District,
Retired Guerd/k,
Southern Railuay,

V,Palanisamy,

S/s N.Velu Paknadi,

10/92-C, Nanjundepurem Ruad,
Podarnur, Coimtatcrs Bistcict,
Retired Guand/R VRN '
Southern Railuay,

R.Venkatachalam,

$/e K,Ramasamy ‘idayar,
117-A%, 01d Pagnur,

Remjee Nagar Post,

Trichy-8, Retirec Snunter.-.
Briver, Scutherr Raiiusy.

S.307saimary, :

8/0 G,Severiinuthy,

5/218, Muthukulam Villaege,
N.Kettupatti Post,

Via. Ramies Nager,
Trichy-9, Retired Urives/
&, Southern Reiluay,

. A«J.Ramenathan,

- *3-A, Pachaimpps Mudali Streat,
Kumbakenam, Thanjavur District
Retired Guard/A, Southern
Reiluay.:

K.&bdul Wahh,

S/o Khader Shaw Routher

32, Periyar Street,
Subramaniapuram,
Trichy-20, Retired Shunter/
B, Seuthern Railuay,

S.iCGepalan, .
—=3/8 R.Grinivasan,
Railuay Quarters,

TS
-<@$“§ux§ﬁ@@ pam-=612 001.,
/& r” s Retixéd\Guard, Southern .

¢ RBilunya\.
b\ 32
S2Santidge,

A

La/endnnaddmuthu,

GeF Kalkothancor
\\VE}LI‘Q{H‘}’I' A

Santiy ngakurichi,

o y Bistrict, Retired

Fireman/B, Southern
—R-B iany. ’ . ’

.++ APPLICANTS,
- .'A‘C. ntdq /"'



657,

’o.o .2 'R

- &,Jacannathan,

s, R.hrakiyem, 11/A,
Savariarkoil Street,
Woraiyir Post,

Trichy-3, Retired

- 658,

659 .

663,

664,

 -5/0 K.Somasundarain Fiilai.

Fireman/A, Seuthern Railuwey,

5, Abdul Kareem Sahib,
S/w Sheik Ahmed, 73,

. Centwal Bazar, Tennur Pushy

Trichy-17; Retired.,
Speciu1~Ditcer/@
Southern Railuey.

R.,Soundararejulu,

$/0 G,Rajamannar Naidu,

25, General Bazzar Strecy,
Tennur Post, Tricny-17 '
Retired Guavdzhk 3peciel,
Ssuthern Railuay.

- R.Vairaperumnal,

S/o Ramasamy Pillied,

28, Krishpapurair,
Middle Street, Tharanei.r,
Thanjavur Roed, Trichy-8,
Retired Drive1/C,
Scuthern Railuay.

M.&8ivasubramanian,

- §/o0 S.Nenickam Pitlai,

House Ne,20/C-1,

knna Nagar,
Subramaniaepuram,

Trichy-20, Retired Shunter/

B, Scuthern Railuey.

%?.Pédmanathan;

S,/c K.Parthasarathi,

~21/3, Poonnaiy= “clany,

Devaraya Nager,
Trichy-21, Retired Mail

 Guard/A,Spl, Southern,
Railuay.

S,.Md,Mahboob All Khan,
¢/o b Sher Bli Khan,
16/5, Fourth Street,
Renganagar, Trichy-21

Retired Passenger Guars;
‘Southern:Reilvay.

S.Dekshiﬁamobrthy,

17, E.B.Tolony, Khajemaelal,

" Trichy-23, Retired Guard/A

Southern Railuay.

9 e

APPLICANTS



6664

667,

662,

669,

670,

671,

Z\ rrin
ngégjgétire¢éi‘ ey

665.

V Krishnamurthy,

S/n C.Venugopsel Raju,

14, Kumaran Street,
Welakaikandarkottal,
Trichy-11, Retired
Guard/A, Southern Reilvay.

R.Amalanathan, :

S/o Rayappa Asariyar,

70, Krishnamoorthy N:gar,
Neter Factory Roed,
Trichy-21., Retired drivat/

A, Southern Railuav,

ToKe Rajagopalan,

S/o T.V.Krishnasamy Iyengar,
2, First Street, Kallulwzhi,
Illupur Road, Trlchy-ZD
Retired Pa°spngar Guard,
Southern Railuey.

K. Karumbairam, _ :

S/e S, Kumbalingam ~illsi,
46-8, Ramakrishna Nagar,
Kal1ukuzhi, Trichv-23,
Retired Driver, Scuthern
Rallua/. ‘

G VuppuSam,’

S/o Govinda Asary,:
6/R, Samynethan Street,

ANelakalkandhar<ottal Post,

Trichy-11., Re<ired Drvav/
A Stuthern Ra luay.

T U Arunachalaw, =

S/o T.h.Venkatschalam Pillai,
56-h, Mudalier Ztreet
Uurvvur Fost, .;1chy-é.,
Retired: Guard/ﬁ

Southern Qallue/

R, Krlshnasamy, :

5/0 A,Ramasemy A yyangar,
S-VSrin1Vasa Piilai Street,
Near Satyanarayana Temple,

A1.N0,596 to 668 are
applicanis en 0.K.79/93,

West Mambalam, Madras - 600 533

d Passenger Guard

N aicker,
ai \eickerx,
yeb Street,

K, S&thandr,

cythern

Jdistrict.,

. ... RPPLICANTS.
«ssContd. /-

[



673,

: 6 74 o

675,

678,

677.

673,

679,

' . 6¢0,

KoM.Abdul Fajesth,

S/o KiThangameera Mohideen,
8.249’ BoHoEvLc TOUnShip,
Ranipet-632 406, Nevth Moot

~Distri¢t, Retired Shunter,

Southern Reiluayg

N, Krishnasamy,

S/e Narayanasamy Pillai,

- 27/3; Sakthi Vinayapar Strcwr

Crauford, Trichy=-12,

"“Retired Drﬁver/ﬂ,:Saqthsrn
- Railuay, -

‘.G.AMirthalingam,

S/o M.Ganapathy,

Periyar Strect, :
Kelakalkandarkcttei,
Trichy-11., Retired Driver/A,
Scuthern Reilvay,

S.Andrew, S/c 3, Samized,
Guru Illem, 3rd Sireet,

-E.E.Colaony, Maherajepuran,
Viliupuram, Ssuth Aroot

District,, Retif€d ?5S3eng€r
Driver, Southkern Railuay,

T.Rérgasamy, f
5/e J,Thangavely Psari, .
25, Sypdaram Pillai Thottam,

"Edamﬁléi;attivﬁuthdr,
' Trich/—12,, Retired Shuriter,

Southe:n,Railuay,

M.Gpvinjaraju, -
8/0 Mutrukrishna Neidu,
Nather§a;alliVasal,

Samyaar “hoppu, House No,37,

Trichy-8, Retired Shunter,
Southern Railuay, - \

A.Rbdul Ravamen,
-8/6 G, hkbdy: Kareem,

6/8, Jalla. Pakkiri Street,

- Madurai Roed, Trichy-8,

Retired Dr:ver/Specisl Grada,
Southern Ralluay,

K.Rafagonal, ,
S/o 2.Krisinasary Na idu,

91, SINCO_Zolnny,

| Edamalaipat:i Pithur,

Sundarém Pilla!l Thotien,
Trichy-12, Fetited Shucter,

_ Southery Ra:lway,

. P4 L 2 ]

¢+ec. APPLICANTS.

. ; i'CDntdo/-
| '




681

682,

- 683,

684,

g8,

686,

667,

_ oo B5 4.
GéKuppusemy Naicker,.
S/o M.Gengathara Naicker,
69, Illangao Street,
Pinmalaipatty, Tr1chy-4z,
Retired Shunter/8
Soguthern Réiluay.

C.Andi, S/ Chinnaiyan,
N.Kuttappattu,

Ramjee Nagar Post,
Embedkar Nagar, .rlch,-;

‘Retired Shunter, ¥

Southern Railuay.

A.MiSkill, S§/o E,3ril
124, Crauford CoIDny,
Crauford Trichy-12,,
Retired éhunier,
Southern Railiuay, R

S,Abdul Kareem,

S/o Shaik Ibrahir,

- 55/b4, ¢ngarathropu
Trichy-l Retirec fhiunter
‘Driver,/B, Sotrithe~n Ruiiuay,

J,Issac, S/e R, Jaceph Pi liey,
36, RaghaVachary Street,
Semblam Post, Peranbur,
Madras-605 911, Peviied
Driver/Spl. Soutwern Railways

R.Gopalakrishnan, .

S/o S$,Rathakrish%en, 273;
Sethurame *Pillai Zolony,
Trlchy-ZD Retired Shunter,
Southern Ralluey._

N Jayaraman, -
'8/¢ N.K.L.Naresa hyyar,
98-80, Narasimma Ahﬁary Colony,

»«-Nanjikottai Road, -Thanjavur -

e Ao ~0G
ﬂSQU&h’QP Railuay.

A,:e'-/* "\\‘9

\i01., Retired Fass, Cuard,

R, Jogegﬁ,;S/o B.A,Reqt

¥ ﬁhett¢arb 8-3, Vecanayagum
= »‘8118 tty
y‘fﬂNaGQQﬁtg na-611 oc1,

treet Vth Line,

Retlreq/Drlvpr/A Spg.

Vwﬁnuthefn Reilway,
BT 7

Ra i

‘5/0 Kal o Sadaya Muds liaz,

321, Vandiyar Colony,
Thillai nga&, Velal‘ R’ au
Thanjavur, Retired Guord/A

v/ﬁouth?rn Rai;uay.‘

* . APPLICANTS.
.sContd, /-



- 690,

691.

692,

653,

26569.

697,

v.'/ .

e BE L.

ﬁ.VelaKutham, .
5/6 R,Annamelai,

12/V1 2364, Pookksara
. Vastha New Street, .

Thenjaur - 613 001,
Retired Driver/f&
Southern Railusy,

“R,Murugaiyan,

S/o Remasamy Konear,
‘Nenin Nagar, .-
- Udayamarthandapuram Pcsi,

- 614 706, Thiruthureiponnul,
Taluk, Retdired Sucrd/C,

Southern.Railway.

R.Gopaiakrishnan,
S/a K.,Remanujam Naidu,

Plot No,19, . Abraham Pandither

Nagar, Via. Sivaji Nzcar,

Thanjavur - 1,, Retired

Driver/A, Southern Pailuw.

P.Srinivasan, o
S/o.Pachaiyappa“MUdaliyar,

112, B/4, Mudaliyar Strecot,

Mudaliyar Cheihiram, A
Trichy-1, Retired Guard/A,
Southern Railway,

- ‘" G.Kalysnasunderam,
694.|

S/o0 M,Gcvindasani fillal,

- Mooppanar Street,

Emmanpetei, Vedigpuzam P23y,

Pin.~ 613 205, Thanjsvur

District, Retired Guard/A,
50uthe;n‘Railuayg '

.71 K.Sanniyasi,
6551

S/o Kesava Padayachi,
18, Kemper Street, . = .~

Sentheneerpuram, Trichy-4,

Retired Driver/C, : .

¥

~Southern Railway.

"KeSankaranarayanan, -

- 8/o V.Lngenethan, -
C.99/k, North East Extension,
7th Cross, Thillzi Nager,

Trichy-18, Retired GBuerd/Sgl,
Scuthern Railuay,-

S.Periyasamy, S/o Sangiii,

Docr No,.59/9, Mudsliyar
‘Chetram, Muneeswarsn Koil
9treet, Tiichy-1,, Retired

Driver, Southern Railuay,

... RPPLICANTS

:o se e oecontd./_»



638,
699,
700;

71,

702,

(@ J

7034

L

f,j

.o A7

Ke Nandagopal

S/o Ve Krlshresamy,

43, Brindavan Street,
Indlra Negar, LIC" Lolony
Trichy-21,, Oriver/k,Spl.
Retired, Southern Railuay.

T. R Balesubramanlen,
S/o Rathinem, 168,
North Street,
Tiruvaiyaru 613 204
Retired Dr.yer/p
Southern Rellway.

s Nasthan
s/o R, Babu Sahib,

~ Retired Passenger Qr?vev

Southern Reiluay,
Meenkara Street, Ternur,

Trichy-17,

p Gourlsundaram

S/o S Perlasamy, 106-4,
ManlckepuLam Naou ” St;eet
Melapuour, Trichy-1,,
Retired Guard/A

Southurn Raiiuay.

~y

T;Ramachahd“an,

$/e M,Thangavelu, 5,

,Bharethv Dasen Stroeu,

Kllpérumpakkam,
Viilupuram - 6065 602,
Retired Driver/s,
Southern Railuay. :

F Ganesan

~5/o Parkri TﬁeVar

T
B

v

L 3

>/6%§m;@;jaﬁ

2/257, Teluk Office Road,
rhiruthuralpoondi 614 713
Retired Driver/A,
Southern RailUdy.
ﬁ%*”ugam 'S/o Ualyapurl
\hnd;var Koil Streei

pd

fhaﬁkm ur, Trichy Distg‘ct
(ﬂe 1re unter, Southern

Ralluay.

N«Nazgm ﬁhamed :
< E/o"ABAAT Lafor aaHlb
137—Rw’£’ﬁd Office, -

‘y\{aﬁhgnﬂﬁr/?Trichyr17,

RECES

Retired Driver/Spl,,
Southern RallUdy.

eee. RPPLICANTS

:.-Contd,/-
¢ o
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‘s 8 Se “oe

v, Uelu,

-S/o Valyapuri,
frethiyur, Iniyanur Road,

House No,33, Trichy-9,

Retired Shunter,

Southern Railway, ‘ S

906,

.. SsMerimuthu, -
267, S/o M Slngara Padayachi,
Hle Yog/C,'Railuay Colany,
kallukuzhi Trichy-20,
Retired ahunter,
Southern Railuay,

PyMamundy,

708;. S/O Palaniyandi, 42"A’
, Mudukkupatti,
TrlChY'ZO R tlred Shun_,p)h’

Scuthern éalonY.

T,Innesimuthu,
- 8/e S.Thomas, 13,
709, Vest Nariyanatha:u*em
: Dindigul, Retired hwnber;
_Sbuthsrn Railuay. o
- B,Sevarimuthy,
710. ‘§70 Rrulsppan, 9/5,
: NiM.Caliny 6th PTJQS
Trichy-20, Retived ~hurt L,
Southern Ralluay. '
' ‘A Nuthusamy
7118 :8/0 R,Thanarikavander, 31,
: “B¥B.S.Colany, Purdukottai
‘R8ad, Trichy-20, Retired
Shunter, Southern Railuay,

- S, Palanlyandi, -
742, 5/0 Sataiyan, 31/3,
©77. Palahiyandavar KDll Street,
' Itinamkolathur, :Trichy District.
Retlred Shunter, Southern
- ' ﬁ'_ Ralluay.

. Ke N Rrumugham
713... S/o Kuthian alias Maleyendi,
-~ .+ 493, Palaniyandsver Koil
. -Street, Innamkolathur,
*|  Trichy, Retired ShHht“t,
* fSouthern Pallway. o oL
Sy Kandaaam‘
7%4 | ‘S’o Subbaraja hevandar,
T ~Kadechanallur Post,
42, -East Thottipalayan, » :
"Erode- -6, ;Retired Shunting ‘ e

V/Drlver, Southern Railvay. e AEPnghyTS
: . .C.. on L]

4

I B




715,
716,

711,

1.

- Nenjeekottai Roed,

| _ 2894
V.Thié@érajem, |
§/0 Venketache lam,
136,'R.N.S;CDlony,

Trichy - 6,  Retired Draver/:
K.Special, Southern Reziluay,

FeGeRouse, S/0 SemUél Rousao,

35, Kenadi Street,
Subremeniapuram, o
Trichy - [0,Retired Shunterx,

Southern Reiluay,

ReVsPonnaiyan,

S/0 R,Vadivelu, 14~F, .
Seint kntony's Uhurch izn:,
Nagepattinam - 1% "UCGY
Retired Driver/h,

Southern Railuey.

718,

NeRajamanickam,

$/0 Nereyenasemy Pillai,
18, Nethaji Street,
Kamerejapurem,
Rajakilpakkam Fast,
Madres - 600 073
Rotired Driver,

Sotitherin Reilusy,

By hdvccPfe Shri- KeSubba Ren

'5%7/90,416/90, 320/92, 298/S2
- By kdvocete ‘Shri R.Bheskaren

- By huvocete Shri FeShivep i

By kdvocete Shri Viisyen iey

-

Versus

Chairmen,
Reilu®y Boerd,
Re il Bhaven,
-NEU DElhi'

. 81 ,Noss 669.ta 718 are
applicants in O,F, 80/93

, in O.k.Nos, %95 to 403/91,
and 377/92, 4

ih'B.&.Nps..d&/QB to 75/93,
Lia! in O.hJNos, 77/93 & 78/93,

in Guk.Nos, 79/93 & 80/93

Respondent = 1 in O.&.Nos,

395 to 403/91, 79/93 & 80/93

Resuondent = 2 in OJh.Nose 57/90,
416/90,320/92,298/92,377/92 afd

44 tb 76/934

Reshondent - 1 1n O.k.Nos. 57/90,
415/90,320/92,298/92,377/92 and
44 o 76/93 4
end.Respondent - 4 in O.h.Noss
395 to 403/91, .

ssee Respondents,

Contd, /-
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ST

Union of Indie- ' o Respondent - 1 in G. A Nos

through . the Gener#l 77/93 -end 78/93
Man8qer,30uthern Reilurys, Respondent - 2 in 0.k, Nos. o
Perk ‘oun, Madras = 3. 395 to 403/91,79/93. & 80/93.

Respondent - 3 in. O.k.Nos,:
- 57/90,416/90, 320/92, 298/92,
377/92 2nd 44/93 to '76/93.

The Chief Personnel 0FF1ce1 Rnspondent - 2 in 0.A. Nos.
Southern Reiluay, 77/93 and 78/93 o
Park Town, Madres - 3

Divisional Réilmay Qeqrcndent - 3 in 0.k, Nos._

‘Maneger,Socthern Reilueys, 39% Lo ¢03/21., .
Mysore. . _ Reenodent - 4 in Osk. Nos.,
- : | - ~7/9“,41o/90 320/92 298/92
| ' ’ ‘ anU 37// 92 _
Senior Divisionel . _Respondent - 3 in U;F;Nq.77/93
: §8r§g‘ el Cfficer, . ' v S '
. 20N PR Reiluey,
Palghat
The Divisional Personrel mrucqncHnt -3 1n o, F.No. 78/93
- Officer,Southern Reiluay,
Madurei Division,
Madural.
The Divisiconel . &duUOPUPnt - 4 in O.Ah.Nos.
Supevintendenrt, - 44795 t5 76/93
Southern Reailuey, _ N
Divisione) Office,Pelghet,
"The Division=21 R?lldcy Resnaondent =~ 5 in 0.F, Nos, -
anager, i "“0/°° 298/92 and 377/92
Socuthern R?11Uﬂy , v
Bangeiore, S : ' .,..,G‘Respondents.

(By bdvocete Shri K.R D.Kar?ntf for Shri E.N, Uenugopala
Gowds, Reiluey AdVOCPte for rgspondents in all the

appllC?tlons).

e Contd/.'.. :




716,

716,

717,

78,

.1"

Southern REllUPY-

NEU Delhi.

+489,,

Vv, Thiag?ra3en,

5/0 Venketachalam.

136, R.M.S.Colony,
Nangeekottai Roed

Trichy - 6, Retired Drlver/
k.Special, Southern erlUPy.

heGeRouse, S/0 Sumuel Rouao, :

35, Kenadi Street, s
Subremenispuram, "

Trichy - I0,Retired Shunte*

Southern Rﬂlluay.

ReVa Ponnalyan

5/0 R.Vedivellu, 14-F,

Seint kntony's Lhurch. izn:,
Negepattinam = 517 001
Retired Driver/A,

51 ,Nos 669 to 718 are

NeRajamanickam, epplicants in O0,F, 80/93

$/0 Nereyrnesemy Pille:,
18, Nethaji Street,
Kamerejapurem,
Rajakilpakkam Poast,
Madres - 600 073
Ret;red_DriVer,

Sobitherin Redluzy,

By hcvcoete Shri KeSubba Ren, in OufoNose %95 to 403/91,

57/90,416/90, 320/92, 298/52" 2 nd 377/92 ‘
By hdvocete Shri ReBheskeren ih U.kuNos, 44/93 to 76/93,

By huvocete Shri FeShiven Pitiel in O.h.Nos, 77/93 & 78/93,

-

By kdvucete Shri Vijeyen-weysn  in Usk.Nos, 79/93 & 80/93

Versus ‘
Chairmen, Respondent - 1 in 0, A an.
Reilu®y Board, 395 to 403/9%, 79/93 & 80/93
. Z‘lloegzz?n' Resuonuunt - 2 in OJh.Nos, 57/90,
oo Nel Helhds 416/90,320/92,298/92,377/92 ehd
‘ a4 tb 76/93
¢ The o UQIoh of Indie Reshondent = 1 1h 0.b.Nas, 57/90.
- represented by the A 415/90,320/92 298/92 377/92 and
- Secretary, | 44 to 76/93
kmlhlstry of Reiluays, and.Respondent - 4 in D.h.Nosa
“Re1T¢ Bhaeh, A 395 to 403/91,

8eses Respondents.

-

Contd;/-
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7 .

FEUOTIION [ S P U S el

v

~

‘ ..90.. "‘ .

“Union of India - e Respondent -1 in‘B A'Nes
_ through . the General 77/93 end 78/93
Maneger, Southern Reilurys, Respondent - 2 in O, R, Nos.'

Pork -oun, Madres =3~ 395 to 403/91,79/93 & 80/93.
: . Respondent - 3 in O.k.Nos.,
572/90,416/90, 320/92 298/92
377/92 and 44/93 ‘o 75/93.

The Chief Personnel folce1 Respondent - 2 in 0.A. Nos.
Southern Railuay, ~ 77/93 and. 78/93 :
Park Town, Madres -.3

Divisional Reiluey = - Qesnondent - 3 in 0. k Nos, -
Maneger,Socthern RcllUc/ﬁ 395 Lo £03/°91,
| Mysore. ‘ Rospondent - £ in 0.kiNos.
- R o - 57/97,416/90, 520/92 298/92
B R auc 37// 2 R
Senior Divisionel | . - Respondent -~ 3 in D;Fqu;77/93'

ﬁgou 8?31R£§F3§33'f
Palghat .

The Divisional Perscnrel nespandant - 3 dn O,F;Nd, 78/93
- Officer,Southern Reiluay, ' ‘ ' S
Madurai DlVlSlOn,

Madural.
The Divisional o tezpondent - 4 in O.h.Nos.
Sunevintendent, . - /”He ts 76/93

Southern Reilwey, . .
Divisionel Office,Pelghet,

“The Division2l Rellucy Resoondent -5 . in O0.F.Nos, -
“anager, =~ . 320797, ?98/92 and 377/92, -

Scuthern Reiluay. - .

B““Q?loreo : . ' ‘ creeen Respondents.

(By Ldvocate Shri K.R.D.Karentt for Shri k.N. Uenugopala
Gouds, Reiluey Advocete for aspondents in: all the
'EDDIICPtIOHS).

soe Contd/-
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ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chairman:

'IhesemseshavebeenplacedbeforethemllBenchasper
the directions made by the Chairman by his order dated 23.10.1992

'in exercise of the powers conferred by Section 5[4]{d] of the
Administrative Tribunals Act, 1985, after transferring the cases

of the Madras and Ernakulam Benches and clubbing thén with the
cases of the Bangalore Bénch. The reason for the reference is
the conflicting views taken by different, ‘benches, one view having
been taken by the Ernakulam Bench in its arder made in application

K-269/88 dated 20.4.1990 and a contrary view taken by the Princj-

pal Bench and the Ahmedabad Bench in 0O.A. No.1572/88 and O.A.

Nos.351 to 423/88 respectively. We shall now proceed to state

briefly. the relevant facts as follows:

2. AThe applicants in all these cases are employees of the Indlan
Railways serving in different Divisions as Drivers, Guards, Shun-
ters, etc. who belong to the category called the running staff.
The applicants retired from service between 1976 and 4.12.1988.

They have in these cases prayed for difections to the respondents

"to grant them pension and other retirement benefits by taking
into account running allowance not exceeding 75% of their pay.

/‘ Tﬁ:’espondents oppose the applications contending that running

L

al],owa;ces not exceeding 45% of their pay can be taken into acc-

ount fon computmg retirement benefits to those who have retired

before 1‘4 1979 and not exceeding 55% of the running allowance.

for i;hose /retlrlng after 1.4.1979. To appreciate the rival con-
: w\r‘- ’
tenbiohs it is necessary to advert to the relevant provisions

governing the applicants conditiorsof service in regard to pension

and other retirement benefits. ¢«
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- 3. .In' p.u:suance of the reoorm\endations’ of the Third Pay Commi-~

ssion the pay scales of the employees of . the Inchan Rallways
mcludmg ‘those of the runnlng staff were rev1sed with -effect
from 1.4 1973 by the rules called 'Rallway Servants Rev151on‘
of Pay Rules, 1973 [heremafter referred to as the 'ReV151on

of Pay Scale Rules' ] made by the Pre51dent in exercise of the

: powers conferred by the prov1so to Artlcle 309 of the Constltutlon

of Indla. 1t is enough to state that there was - con51dtrable
mcrease in the substantlve pay of . all the members of the runnmg
staff. So far as the grant and quantum of pen51on is ooncerned A
the same is regulated by statutory prov1srons made under the

prowso to Artlcle 309 of the Constltutlon. Pensmn and .other

' .retlrement beneflts depend upon the. average emoluments that the

' ret:.rmg employee was drawmg before his retlrement. Statutory

rules govern XX determlnatlon of average emolmnent for grant

of pensmn and other retirement benefits. The relevant statutory

' rules that - were . 1n force when the revision of pay scale rules

came into force on 1.1 .1973 are extracted as follows:

"y544. [C.S.R. 486) - Emoluments and Average Emoluments: The

ferm "Broluments", :used -in these Rules, means the emoluments
which the Officer was receiving immediately before his retlrement
and includes:- , '

[a] Pay other than that drawn in -tenure post;'

‘[b] Personal allowance, which is granted [i] 'in lieu of

. loss of substantivé pay in respect of a permanent post other

than a tenure post, or [ii] with the specific sanction of the
Government of Inola, for any other personal considerations. '

Note: Personal pay - granted in lleu of loss of substantive pay |
in respect of a permanent post other than. a tenure post shall

. be treated as personal allowance for the purpose of this article.

Personal pay granted on any other personal considerations shall
not be treated as :.personal allwance unless othgrmse -directed
by the President.
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[f£] duty allowances [special pay]; and

[glli] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of ‘[a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appoihtment
who officiates in another appointment or holds a temporary
appointment, "Emoluments" means:

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[p] the ewoluments wiﬁch would have been taken into account
~under this Rule had he remained in this substantive appointment
whichever are more favourable to him. :

—25483,, [C.S.R. 486-A]: Same as otherwise provided in Rule- 2544-B

TC.BLRNNE6-B]. In respect of Officers retiring from service
- . 2ff%r the 1lst November, 1959, the term "emoluments" means
ents which the officer was receiving immediately before

t and includes:-

stantive pay in respect of a permanent post, other
n a tenure post, held in a substantive capacity;

personal allowance which is granted in lieu of loss
of substantive pay in respect of a permanent post,
other than a tenure post;

[c] special pay attached to a post other than a tenure
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;
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[din) For‘the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as. otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half of:

i. the difference between the total emoluments referred to
in items [a), [b) and [c] above and the pay actually dr_'awn
in higher officiating or temporary appointments; i

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appointments;

iv. persoml allowance other than that referred to in clause
[b] above; :

v. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment(s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for
the grant of a special additional pension.

[2] For the. purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average -
emolurents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above.

[e][1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [4])[1] above.

(2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] amd [d}{2]
above drawn during the same period. '

- Note[1]: If immediately before his retirement or death , an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what  they would
have been had he not been absent from duty. -

Provided that the amount of gratuity is not increased on
- accomt of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

Note [2]: In case where a temporary officer who quits service .
after campleting three years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
~ substantive capacity. : :
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2544-B [C.S.R. 486-Bl.[1]: If an officer holding a permanent
post iIn substantive capacity:-

[a) officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borme on a cadre which includes permanent post on
the same time ‘scale as the temporary post, continuously
for not less than three years, and retires or dles while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
vthe last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S:R. 486-A) as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
-on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cun-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less ‘than 22 days. '"Average emoluments' shall mean the average
of the emoluments as defined ahbove calculated upon the last three
years of service.,
2 In the case of running staff emoluments for [ordinary]/Gra-
,,A—\t’vfz;\y\iDeath—cmn—retlrement gratuity will also include the monthly
v o a\ve,r’age of running allowance drawn during the 365 days of running
b6 I m)tmedlately preceding the date of quitting service limited
f the emoluments as defined above. For the purpose of
e ’la ion of average emoluments the actual amount of the running
e T ,;gillowanéé drawn during the month limited to a maximum of 75%
M\ ( of, ,othé(r emoluments as defined above shall also be. taken into

e -
3

S '6'te[1] If a Railway servant, immediately before his retirement
or death, etc., has been absent from duty or on leave with allo-
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wances [including leave preparatory to retirement] or on foreign
service [or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at wfﬁxat
they would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

(2] Pay drawn in tenure appointments will count for persons
governed by the Railway Pension Rules, 1950,

It is clear from Rule 2544(g) that one of the components that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
to a maximm of 75% of the other emoluments reckoned in terms
sub-clauses ‘
of /[a) to [f] of the said rules. The expression 'emoluments'
used in the rules includes pay and some other vallc;wances. When
the revision of pay scale rules were pramilgated and broﬁght
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission ,no steps were siniultaneously
taken to amend the statutory rules reguiating grant of pension.
N\
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay and the actual amount of running
previous
allowance drawn during the /month limited to a maximum of 75%
of the emoluments which included the enhanced revised pay. On
21.1.1974 the Railway Board by their letter No. PC III/73/RA

i directed as follows:

“The question of revision of rules for the regulation of
‘various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-

f -on, the Board have decided as under:- ‘

B~ ¢
| :
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
.vailing percentages laid down for various purposes with
reference to the pay of the Running Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjust- -

ment- on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension, the existing quantum of running
. allowance based on the prevailing percentage laid down for various
purposes with reference to the pay of the running staff in various
scales of pay was aliowed to continue. Thus the limit of 75%
prescribed by Rule 2544[g][i] was directed to be continued.
The expression ‘authorised scales of pay.' in the oontext of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that
were in force on the date of the order, 21.1.1974. The order
/é:;};? " 1974 did not therefore, in any manner affet the statu—
/ VQ o-i?@;re'sc)%lon requlating camputation of emoluments and average

%l&ments)oox\,ltalned in Rule 2544 for the purpose of grant of

tﬁr‘e@x@tﬁt)berlxeﬁts. Any decision to modify the same would have

grfegb / when the relevant statutory rules are amended in

‘“VG A\«O
Faance with law. But what the Railway Board did was to
attempt to modify the statutory rules by an executive order made
on 22.3.1976 bearing No.PC II/75/RA/I paragraphs' 1 ‘toe5 of which

read as follows:

Y
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"“The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes oconsequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PIOs shall be pay plus
40% of pay.

ii. Pay for the purpose of leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in statiomary posts,
Canpensatory [City] Allowanoce, Bouse Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on prov151onal basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31 3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for Quantifying pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4, But as the authorities. threatened to give effect to the
Railway Board's order dated 22.3.1976 in preference to the stat\i-l
tory rules Shri Dev Dutt Sharma and other aggrieved persoﬁs chall-
enged the Railway Board'sorder dated 22.3.1976 in the High Oourt‘
of Deihi in C.W.P. No.915/78. Consequent upon the establishment
of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The Railway Board's letter dated 21.1.1974, as already
stated, did not affect the statutory rights regulating pension.
On a proper consideration of the order we have noticed thét it
in terms states that the limit prescribed by the rules shali

continue until modified in accordance with law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect from 1.4.1979. This order also suffered fram
the same infirmity from which the eariier order dated 22.3.1976
suffered it being in conflict with the statutory fules. Tt ocould
not, therefore, have the legal effect of réducing the statutory

limit of 75% fixed with relation to the ruming allowance by

Rule 2544[g].

M.C. Srinivasan and 23 others filed an application

hge upto a maximum of 75% of their pay for computation

sion in accordance with the judgment of the Principal

T“Bach in T No.410/85. During the pendency of the said application

the statutory rule 2544 was amended by the President in exercise

%
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of the power conferred by Article 309 of the Constitution. By
the said amendment said rule g(i] and g{ii] of Rule 2544 were

amended firstly with effect from 1.1.1973 reducing the limit
of running allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective

effect from 1.,1.1973 the second amendment was given retrospective

- effect fran 1.4.1979. For the sake of convenience we shall

extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures '‘A'.
'B', 'Cc' and 'D'. \

2. The amendment will be effective from 1.1.1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4. Hindi version is attached.

. Sd/-[K.Venkatesan]
Director, Establishment [PfA]

DA:As above ' Railway Board.
No.E{P&A)II-86/RS-15 New Delhi, dated 17.12.1987"
"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.405 R.II

RULE 2544

Sub-rule g[i) and g[ii) may be substituted by the following:

¥
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gli) - "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

glii) "For the purpose of Agratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances

drawn during the 365 days of running duty immediately
precedmg the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.1976]).

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume IT [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Qomnission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee ‘to whom these rules apply.

sa/- [K.VENKATESAN ]
Director, Establishment[P&A]
Railway Board."

"Subject Anendment to Indian Rallway Establishment Code-Vol.I&II.

In exercise of thne powers conferred by Proviso to Article

309 of the Constitution of India, the President is pleasad to

direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway

Establishrent Code, Volume I & II [First reprint and Fifth reprint

respectively] be amended as in the Advance Correction slip No.437,

_V;,,1~A438., 432 R.I and 407 R.II, enclosed as Annexures 'aA', 'B', 'C'
s T ARG ;D\ respectively.

\Tﬁg\ ndment will be effective from 1.4.1979.

\ [¢] :
T}us\lssues with the concurrence of the Finance Directorate
5t the Mm}stry of Railways.

TXET (Efﬁ FHEG ),
4, H1nd1/ version is attached.

S3/-[X. VENKATESAN]
Director, Establishment [P2R]
Railway Boarc.

No.E[P&AJII-86/RS/15 - New Delhi, dated 17.12.87"

s
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"ANNEXURE 'D'

ADVANCE OORRECTION SLIP NO.407 R.II

RULE 2544
Sub-Rule g[i] and g[ii] may be substituted by the following:
gli] "For the purpose of calculation of average emoluments:-

55%¢ of basic average pay, in the revised scales of
pay, drawn during the period;"

glii] "For the purpose of gratuity and/or death-cum-retirement
gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981]

EXPLANATTON:

The Rule 2544 of Indian Railway Establishment Code, Volume
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recommendations of 'Rumning Allcowance Committee [1980]".
The purpose of this amendment is to give statutory force to the
administrative instructions with effect fram the same: date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect

any employes, to whon these rules apply.
Sd/-[ X VERIKATDSAN )
Director, Establishient [P&A]
Railway Board,"
The amendment to the statutory rules having been effected during
the pendency of the OA the applicants amended their application
on 20.9.1989 challenging the two amendments in so far as they
were given retrospective effect from 1.1.1973 and 1.4.? 959 respec-
tively. Their principal contention was that they, as pensioners,
have acquired vasted rights to receive pension in accordance
with the rules in force on the dates on which they retired and’
that those rights of theirs cannot be taken away by the subsequent
amendments made to rules on 5.12.1988 by giving retrospective

effect to the same. This according to them is unjust, manifestly

unreasonable and arbitrary and thus violative of Article 14 of
¢

v the Constitution of India. The Ermakulam Bench consistingy of
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Vice Chairman S.P. Mukerji and'i Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospecti{re effect and issued

a consequential direction to the respondents to grant or refix

-pension and other retirement benefits to the applicants as if

the amendment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declaree/ii)nvl;l‘dtlmt portion
of the amendment which gave retrospéctive effect, preserving
the prospective effect to f.he amerdment with effect from 5.12.1988.
Théfefore, those who retired before 5.12.1988 were entitled to

count the running allowance subject to a maximum of 75% of their

pay and allowances for the purpose of computihg their pension.

7. The aforesaid decision. of the Ernakulém Bench in O.,A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application ‘was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. Mallick and others in 0.A. N0.1572/82 and connected

applications challenged the Railway Board's order dated 22.3.1976

- and the amendments to Rule 2544 before the Principal Bench of

AT.at New Delhi. They also prayed for a direction to campute

\other benefits in terms of the order of the Railway
21.1.1974, That application was opposed by the res-
T

ol :

'#‘Jﬁa%aﬂg:@ ))’g?x ein viz., Union of India represented through the
' ilvay Board ang the General Manager, Northern Railway.
urprising that these respondents did not bring to the

notice of the Principal Bench that the validity of the amendment
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to Rule 2544 was challenged before the Ernakulam Bench and that

a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effect. On the date
on which the applicants ‘presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision., But the Ernakulam Bench had rendered its decision
long before the Principal Bench decicled the - cases on 23.10.1991.

The applicants were obviously unware of the decision. That nmay

be the reason for their not bringing tne decision of the Ernakulan

Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. No.1572/88 and other comnected
cases wera heard and disposed of on 23,10.1991. All these appli-
cations were disnissed repelling the challenge to the amendment }
to the rules. The Principal Bench took the view that the veéted
rights of the pensionerswere not affected by the amendment ‘of
the rules on the ground that the total amount of pension and

retirement benefits they would have received hefore the amendment

weare not reduced by the amended rules. Following this decision
of the Principal Bench applications No.351 to 423788 filad by
similarly situated persons before the Ahmedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India

which was one of the respondents hefore the Ahmedabad Bench did
not bring to the notice of the said Bench the decision of the

Ernakulam Bench in 0.A. K-269/88 to which it was é"party.

%
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9. It is for the first time after all these caseé were referred
to thz Full Bench, transferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special Leave Petition and the
application for stay are pending and that the Supreme Court has
not granted any interm order staying the operation of the order

of the Ernakulam Bench.

10. It was contended by the learned@ counsel appearing for the
Union of India and other contesting respondents in this batch
of cases that we should defer consideration of all these cases
and await the authoritative pronouncement of the Supreme Court
where they had challenged the decision of the Ernakulam Bench.
In this comnection reliance was placed on the decision of the
Supreme Court reported in ATIR 1986 SC 1323 D.K. ‘I'RIVEDI AND SONS
V. ANMBALAL MANIBAT PATEL AND OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed

tions until the Supreme Court disposed of the other matters.
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. VWhat hinds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, should defer consideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Swpreme Court depends upon the facts
‘and circunstances of each case. In the present; hatch of cases
we are concerned with the valuable rights of the aprlicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before t?le Supreme Court from 24.7.1990
and the operation of the order of the Ermakulam Bench has not
been stayad. Even then the applicants herein have not been given
the benefit of the decision of the Ermakulam Bench in regard
to computation of their retirement banefits. Having regard to
all these circumstances we do not consider it just a_nd proper
to stay the hearing .of these cases and. to await the décision

of the Supreme Court.

11. On behalf of the applicants it is contended that we should
the

dispose of thesz cases in the light of the decision off Ermakulam

Bench which has struck down the amendiment to Rule 2544 to the

extent retrospective effect has been given affecting the rights

of the applicants. On hehalf of the respondentsg¢ however, it

* is maintained that the Principal Bench and the Ahmedabad Bench
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having taken a contrary view and upheld the validity of the
amendments we should dismiss these applications following the
said decisions. 'They further contend that on merits the decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench dnd the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondehts are
taking advantage of their own lapse in not placing the decision
“of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF IwDIA
AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:

"We are of tne opinion that a pronouncement of law by a
Division Bench of this Court is bindinyg on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court."
1f only the respondents haa fairly placed the decision of the
Ernakulam Bench before the Principal Bench and the Ahmedabad
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the same having already been
struck down by the Ernakulam Bench which had the competence

to do so. The respondents are now trying to take advantage

of the failure on their part of performlng their duty of plac1ng
- A \ .

the respondents had acted fairly and dlllsently,

;' decisions would have been avoided.

that the orders of the Principal Bench and the Ahmedabad Bench
_ . that ) )

have the effect of declaring/the impugned amendment to the Rules

: ¢ _
F to the extent that they give retrospective effect are valid.
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At the outset we would like to say that the épplications filed
1 by the aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions  of the rules
. are valid. The decision of the Ernakulam Bench which slruck
down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench

has held that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-
tive effect. It, however, struck down the amendment of the
rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu—
tion to deprive the pensioners of the rights which vested in
phem as on the dates on which they retired,by amending the rules
subsequently with retrospective effect. As the impugned provi-
sions were struck down as violative of Article 14 of the Consti-
tution the legal effect is that the impugned amendments were
vold ab initio vide DEEP CHAND v. STATE OF UITAR PRADESH reported

in AIR 1959 SC 648. Once a competent court declares a statutory

provision as void as offending the fundamental rights conferred

by Article 14 of the Constitution that decision binds every

- one and not merely the parties to the proceedings. The effect
| of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in existence from its incep-
tion. In Black's Law Dictionary; 5th Edition, it is stated
. that Judgment in Rem is:- ‘
"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, vy a tribunal having compe-
tent authority." '
In Halsbury's Law of England, 4th Edition, Vol.l6 the meaning

of "Judgment in Renm" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rem
may be defined as the judgmwent of a Court of ®ompetent

i
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res” in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'.
(Emphasise supplied)

As the decision of the Ernakulam Bench declares the status .of

the impugned statutory provision, it is a Judgment in rem.

14, As on the date on which the Principal Bench and the
Ahnmedabad Bench disposed of the applications before them ‘the
amendment giving retrospective effect to the rule having already
beeﬁ declared void by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already been struck down or declared as void by a court of compe-
tent jurisdiction. The ordersl of the Principal Bench and the
Ahmeda%d Bench dismissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already been declared void by the Ermakulam Bench. When
a statutory provision is declared as void or struck down, the
.same can be revived by‘ getting the said decision reversed
by way of review or on appeal to the higher court. The only
other way to resurrect sucin a provision is by resorting to appro-
priate amendment of the Constitution or modifying the statutory
provision as to render it intra vires.- The Supreme Court has
held in AIR 1989.SC 1933 UNION OF INDIA v. RAGHUBIR SINGH AND

OTHERS -

AR
VS\ r

NIST RSN . . . . . .
:l_'j'n__@fér,e\a statute is declared invalid in India it cannot
tated unless constitutional sanction is obtained |

~1 7L N\

.be "rekn
oay 2 \3 . ) . .
: ;:rilerefworg. Yy a constitutional ‘amendment or an appropriately
ykg};bdifiédﬁ {’{ersion of the statute is enacted which accords
Fwith C(};ngt)ﬁ:%tutional prescription".

o b

At 3?\ =) :" )'“ ' . . .
t c‘énno‘t"agy's not disputed that the Ernakulam Bench of the
J :

competent to declare the impugned statutory provi-
sion void as offending Article 14 of the Constitution. The

.\L/statutory provisions declared void have not been shown to have
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. The applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. Though an appeal has been filed against
the decision ofA the Ernakulam Bench to the Supreme Court  no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bénch. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting thé impugned statutory provisions which have been
alréady declared void by the earlier decision of the Ernakulam
Bencin. In the light of our above findings ;t follows that there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
© As the decisions of the Principal Bench and Anmedabad Bench
do not have tihe effect of decla}ing the impugned provisions
" as valid, it follows that thére are no conflicting decisions

. requiring resolution of the conflict.

. 15. Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-

" dent pinding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions

without noticing the earlier decision of the Ernakulam Bench.
In such a situation it is well settled that the later decision

irendered in ignorance of the earlier decision has to be regarded
as per incuriam and not binding on the court in a susbsequent
case. This principle has been succinctly stated in Salmond
on Jurisprudence, 12tn Edition, page 151 at para (5) as

follows:- ¢
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"(5) Inconsistency between earlier decisions of the
same rank. A court is not bound by its ‘own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case

(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
'v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.

v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seem

to be a difficulty here; how can a situation of conflict '

occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions . may come from a . time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through.inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
- in which they are reported - or are not reported - it is
only too easy for. counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before

the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulnéss of it.

If the new decision is "in conflict with the old, it is

given per incuriam and is not binding on a later court.”
(emphasise supplied)

In Raghubir Singh's case it has been laideown that a- decision
of a Bench of two judges is binding on the Divisién bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not geﬁ reversed
or superseded by a subsequent decision of a Bench of the same
number of judges. Applying‘this principle it has to be held
that what holds the field as a bindiﬂé:precedent ié the decision
of the Ernékulam Bench and that the subsequent, deéision of the
Principal Bencﬁ and -the Ahmedabad Bench have to be regarded as
per incuriam and not binding in 'éubsequent cases. This being
the legal position the decisions of the Principal Bench and
the Ahmedabad Bencn.have to be ignored and the Ernakulam Benéh
decision alone sﬁould be regarded as, holding the field as a
precedent in regard to the validity of the impugned rule in

so far as it gives retrospective effect.

16, As the Full Bench is not bound by either of the deci-

sions, we shall now examine as to which of the decisions lays

down the law correctly. The Ernakulam Bench has rightly proceed—
¢

y/Fd on the basis that the President has under the proviso to

¢
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Article 309 of the Constitution power to promulgate rules with
fetrospective effect. This, however, is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part III of the Constitution. What the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule., It is well settled that pension is
a valuable right which a Governinent servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivatidn of such a valuable vested right after retire-
ment, in our opinion, is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely wnat the Ernakulam Bench has said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the rules by giving retrospective effect
to the same. What they have said is that the vested rights
of the applicénts befo?e them have not in any manner been cur-
tailed by the impugned amendments to tne rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhanced with effect from 1-1-1973. Undet.?UiéHZSQQ
v
the members of the Running staff were entitled to comﬁutation
of their pay and retirement benefits taking into account tne
running allowances which they were receiving subject to a maximum
of 75% of their pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L
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45% from 1-1-1973 to 1-4-1979 and 557 from 1-4-1979 onvards.
Those who retired from 1-1-1973 to 4—12—1988 were, in accordance
with Rulé 2544 as it then stood, entitled to take into account
running allowance in the mattgr of computation of pension and
retirement bénefitsvupto the haximmn ofb75% of their pay and
other allowances. As their pay was revised with effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they becauwe
entitled to receive in aﬁtordancé,with revisiqn of: Pay bScales
Rules which came,intb effect from 1-1-1973. - Wnen the maximum
is reduced from 752 to 45% upto 1-4-1979 or at the rate of 55%
from'i-4—1979'it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in tne .matter of receiving_pensién.and retirement benefits wefe
adversely affected. The Principal Bench whose decision has
been followed by the Ahmedabad Bench has, however; held that
the amendment with retrospective effect has no£ adversely
affected the quantum of pensibn etc. Wnat the Principal- Bench
has done is to compare the pension one would get taking‘into
account the pre revised scale of pay immediately before 1.1.1973
and the running alidWanCe limited to a maximum of 75% of pay
and allowances, with the pensién which he would get after
1-1-1973 taking into account tne higher ;evised scale of pay

;;igunning allowance subject to a maximum of 45% or 55%

s3\\may. We are concerned with persons who retired
 @ and 4-12-1988 thereby earning a right to compu-

slion in accordance with the statutory rules then
> v

Rf

subject to a maximum of 75% of the revised pay and allowances

that was required to be taken into account.. This right wiich



accrucd in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 . with retrospective effect 'reducing the maximumn
limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to-
45% or to 55% it automatically reduces the pension and retirement

benefits that stood vested on the date of retirement. It 1is
impossible, therefore, to agree with the view taken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
rignt of the pensioners who retired between 1-1-1973 and
4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation 1in
nolding that the decisions of the Principal Bencn and the Ahmeda-
pad Bench with great respect are wrong and that sfe decision

. o

of the Ernakulawm Bench is right. The Ernakulam Bench has, in
our opinion, rigntly declared the amended provisions to the
extent they have been given retrospective é{fect as vold as

offending Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appeal before
the Supreme Court we would like, in tne interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicauts shall be bouna by tne directions of the
Supreme Court and that the payments made in pursuance of our
directions in all thcse cases shall be liable to be suitably
ad justed.

13. For the reasons stated above, all these applications
are allowed with the following directions:

1) Ine respondents . shall recompute the pension and
other retiral benefits of- the applicants or tneir

L.Ks in accordance with Rule 2544 as was in force

" pefore it was amended by wnotificationg dated

5-12-19388.

m v



-115-

The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

‘These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

If the amounts due to the applicants/L.Rs are
not paid within the prescribed time the amounts
due shall be paid with interest at 127 per annum
from the date of this order till the date of

. payment.

The applicants shall be entitled to costs at

the rate of Rs.500/- in respect of each applica-

iyment of pension and retirement benefits

the aforesaid directions shall stand regu-

Yxa?ihlémq%%a;éh djusted in accordance with the orders

SLP No.10373/90 against the decision of the
™~

Ernakulam Bench of the Tribunal in Application

- No.K-269/88.
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